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REPORT ON O.A 200/2014: M.C MEHTA VS UNION OF INDIA BY 

THE OVERSIGHT COMMITTEE, NGT DATED 29.07.2021 

 

I. BACKGROUND 

The environmentalist Mr. M.C. Mehta had filed a petition in the year 1985 titled M.C. Mehta 

vs. Union of India &Ors, Writ Petition No. 3727 of 1985. By this petition, he brought into 

focus the problems arising from the unabated pollution in the river Ganga. This petition was 

directed against four industries which were located in Rishikesh, Haridwar and Dehradun, 

praying that the private respondent industries should be restricted to discharge their 

untreated/partially treated effluents into the water bodies. Moreover, the petition prayed that 

the industries must be directed to install/fix necessary equipment to contain and arrest the 

pollution and/or they should be directed to be shifted. The relief was intended towards 

prevention of pollution of river Ganga. Further, it was implored that the municipal sewage 

should be treated before it enters the river. Other reliefs generic in nature in relation to 

pollution of river Ganga and requiring the respondents to take preventive measures were also 

made. 

This matter was earlier being considered by the Hon‘ble Supreme Court since the year 1985, 

before being transferred to this Tribunal, in the year 2014.  

 

II. INTRODUCTION 

Rapid industrialisation, urbanisation, unsustainable production and consumption patterns, 

ineffective policy implementation have posed serious threat to the rivers all across the 

globe. Industrial effluents and sewage entering the water bodies are one of the prime sources 

of environmental toxicity, which endangers aquatic biota and deteriorates water quality .The 

quality of water is a vital concern for Homo sapiens since it is directly correlated with their 

welfare (Paul, 2017)
1
.  

In India, the river Ganga passes along 29 class I cities, 23 class II cities, approximately 50 

towns and all throughout its way several types of wastes such as sewage, industrial waste etc 

are released into the river eco-system. The domestic waste and the industrial discharge from 

                                                           
1
Paul, D. (2017). Research on heavy metal pollution of river Ganga: A review.Annals of Agrarian Science. 15(2). Available 

at:https://www.sciencedirect.com/science/article/pii/S1512188716301142 
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urban areas are huge and toxic. Extensive studies have been carried out by several researchers 

on pollution of river Ganga. Mishra et.al.(2016)
2
 in their study, wherein water samples were 

collected in post- and pre-monsoon months in year 2014–2015, from nine sampling locations 

between Haridwar and Garhmukteshwar, concluded that the water quality of River Ganga 

was unsuitable for drinking during the sampling months. The river water had heavy metals 

which suggests health risk to humans. Kushwaha and Agrahari (2015)
3
analysed the effect of 

domestic sewage on phytoplankton community in river Rapti at Gorakhpur and the results 

depicted that parameters viz. CO2 , bicarbonate, alkalinity, nitrate, phosphate and bio-

chemical oxygen demand were increased and parameters like pH, dissolved oxygen, 

carbonate and alkalinity were decreased. It is also noted that these parameters fluctuated at 

different stations. Shekhar and Shekhar (2015)
4
 evaluated the water quality index of Hindon 

river of Western U.P, India and found that during the study period all the sampling stations 

were highly polluted and the prime factor behind it was flow of untreated waste into the river. 

They further stated that the industrial effluents join the river and deteriorate the water quality. 

The water quality was so low at the time of study that they found it even unsuitable for 

industrial use.  Another study focusing on Ganga river basin in Uttar Pradesh mentioned that 

―there is need of sewage treatment plants and availability of proper conveyance system for 

sewage in whole stretch of Ganga river basin in Uttar Pradesh‖. Furthermore, it was noticed 

that there is need of minimum ecological flow for its survival in the stretch of Uttar Pradesh 

(Kumar et.al.,2015)
5
.  

In view of the high pollution levels in Ganga and its effect on human and biotic life, the case 

of Mehta vs. Union of India seems to be very necessary and relevant.  Joshi.et.al.(2016)
6
 

stated that the Supreme Court ruling of closure of tanneries in this case has been impactful. 

                                                           
2 Mishra, S.,Chaudhary, M.,Kumar,A.(2016). Estimation of water pollution and probability of health risk due to imbalanced 

nutrients in River Ganga, India. International Journal of River Basin Management. Issue 1. Retrieved from: 

https://www.tandfonline.com/doi/abs/10.1080/15715124.2016.1205078 
3
Kushwaha,V.B.,Agrahari,M, (2015) .Effect of domestic sewage on phyto-plankton co1mmunity in river Rapti at 

Gorakhpur.  

International Journal of Life Sciences. 3(2).pp.131-140. Retrieved 

from:http://files.cluster2.hostgator.co.in/hostgator84521/file/2.kushwahaandagrahari2015.pdf 

 
4
Shekhar,S.,Shekhar.H. (2015).Study of water quality index of Hindon river of western U.P India. International Journal of 

Basic and Applied Chemical Sciences.5 (2) , pp.40-49. Retrieved from:https://www.cibtech.org/J-CHEMICAL-

SCIENCES/PUBLICATIONS/2015/Vol-5-No-2/06-JCS-006-HIMANSHU-STUDY.pdf 

 
5Kumar,P.,Kaushal,R.K.,Nigam,A.K.(2015). Assessment and Management of Ganga River Water Quality Using 

Multivariate Statistical Techniques in India. Asian Journal of Water, Environment and Pollution, 12(4).pp.61-69. 

Retrieved from: http://www.indiaenvironmentportal.org.in/files/file/water%20quality%20data%20set%20Ganga.pdf 

 
6
Joshi,S.Do,Q.T.,Stopler,S.(2016).Environmental Policy, River Pollution, and Infant Health: Evidence from Mehta vs. 

Union of India. Working paper. International Growth Centre.UK. Retrieved from: https://www.theigc.org/wp-

content/uploads/2016/02/Joshi-et-al-2016-Working-paper.pdf 

http://www.indiaenvironmentportal.org.in/files/file/water%20quality%20data%20set%20Ganga.pdf
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The study explored the effect of this decision on river pollution and mortality burden in 

Kanpur district as well as in few other districts downstream. The results showed ―significant 

drop in both river pollution (as measured by Biochemical Oxygen Demand) and health risk 

(as measured by infant mortality)‖. 

The river being sacred to the citizens and also of great socio-economic significance has 

witnessed huge investments from the governments as well as international agencies. The 

present government in 2014 announced ―Namami Gange‖, a project that received funding of 

US$334 million and promised a clean Ganga in three years. In 2015, it launched the "Ganga 

River Basin Management Plan — 2015", showcasing a comprehensive action plan for 

cleaning the river in the short term (three years), medium term (five years), and long term 

(ten years and beyond). Furthermore, since 2011, the World Bank has spent more than $1 

billion on the National Ganga River Basin Project to help the National Ganga River Basin 

Authority (NGRBA) build institutional capacity for cleaning the river (Joshi et.al.,2016). 

Inspite of such big steps and positive intentions the river is still polluted in many stretches.  

 

 

III. FEW MAJOR ORDERS PASSED BY THE HON’BLE NGT IN O.A 

200/2014 

1) Orders dated 10.12.2015, 13.7.2017 and 06.08.2018: This case was dealt with by orders 

dividing the area covered by the River Ganga into different phases and segments. Order 

dated 10.12.2015 dealt with Phase-I – Segment-A: Gaumukh to Haridwar. Order dated 

13.07.2017 dealt with Phase-I – Segment B: Haridwar to Kanpur. Further order dated 

06.08.2018 dealt with Phase-II: Kanpur to Uttar Pradesh border, Phase-III: Uttar Pradesh 

border to Jharkhand and Phase-IV: Jharkhand Border to Bay of Bengal (West Bengal).  

2) Orders dt 29.11.2018 and 6.8.2018: Vide orders dated 29.11.2018 and 06.08.2018 

monitoring committee was constituted headed by a former Judge of the Uttarakhand High 

Court for Phase-I Segment-A and Allahabad High Court for Phase-I Segment-B respectively 

to take note of the actions taken with proper measurable indicators of progress as well as to 

oversee the action plans. 

3) Order dt 29.11.2018, 14.5.2019 and  29.5.2019:  Vide order dated 29.11.2018, the Tribunal 

reviewed the progress in Segments A and B of Phase-I. Further monitoring was done in the 
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light of reports of the Monitoring Committees, vide orders dated 11.03.2019, 14.05.2019 and 

29.05.2019. On 11.03.2019, deficient working of CETPs at Jajmau, Banthar and Unnao was 

considered and directions were issued to consider closure of non-compliant units to improve 

the water quality. Vide order dated 14.05.2019, the Tribunal considered the report with 

regard to Segment-A and B of Phase-I dated 09.05.2019 inter-alia pointing out non-

compliance in respect of the STPs. The Tribunal directed remedial action including recovery 

of environmental compensation in view of repeated failures to comply with the directions of 

the Hon‘ble Supreme Court and this Tribunal. The Tribunal directed closure of all activities 

of the members of the dysfunctional CETPs, until the CETPs are compliant. It was further 

directed that only treated effluents may be discharged into the River Ganga and its tributaries.  

Further direction was that coercive measures be taken against officers of the UPPCB and the 

NMCG colluding in permitting continued operations of polluting activities. Direction was 

also given for remediation of chromium dumps at Kanpur Dehat, Khanchandpur and Rakhi 

Mandi in Uttar Pradesh and ensuring proper e-flow from the Narora Barrage.   With regard to 

Phase-II to IV, the NMCG in co-ordination with the State Governments of Uttarakhand, 

Bihar, Jharkhand, West Bengal and Uttar Pradesh, was to file Action Plans with firm 

timelines on the subjects of interception and diversion of drains, utilization of treated sewage, 

compliances by industries in the catchment area, ground water regulation, flood plain 

regulation, rain water harvesting and good irrigation practices for water conservation in the 

light of order of the Tribunal dated 13.07.2017. Vide order dated 29.05.2019, it was directed 

that Ganga pollution be monitored directly by the Chief Secretaries in view of such 

monitoring having already been directed in respect of 351 polluted river stretches in different 

states by the Chief Secretaries vide order dated 16.01.2019 in O.A. No. 606/2018 dealing 

with solid waste management and orders in O.A. No. 673/2018 dealing with polluted river 

stretches. The State of UP was to provide funds for remediation of Chromium dumps. E-flow 

was to be maintained as earlier directed in order dated 29.11.2018. 

4) Order 22.8.2019: Vide order dated 22.08.2019, it was found that in the State of Uttar 

Pradesh (Phase-I, Segment B), the cost of removing the Chromium dumps in terms of Para 5 

of the order dated 29.05.2019 was yet to be provided. It was also reported that out of 86 

drains to be tapped, only 33 had been wholly or partially tapped, 59 remained to be tapped. 

For 23 drains, work could not commence. Further, it was stated that the land for tapping of 

two drains was not available.  Where the land was not available, the Tribunal directed that the 

State Government could take steps for its acquisition or purchase.  Directions with regard to 
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the State of Uttarakhand in paras 16, 17 and 18 (order dated 22.08.2019) were to apply to the 

State of Uttar Pradesh also with regard to the timelines and compensation.  In the order it was 

stated that though the tanneries were closed for violating the norms of discharge, the dues had 

not been collected from the members of the CETPs and the industries were clandestinely 

operating as shown from the data of water samples which contained high Chromium.  

Chromium dump had been stored since 1976 which was required to be shifted to TSDF. The 

State of Uttar Pradesh might undertake health survey of the area and ensure shifting of the 

Chromium dumps within three months (order dated 22.08.2019) failing which it would be 

liable to pay environmental compensation of Rs. 10 lakhs per month to the CPCB besides 

furnishing performance guarantee of Rs. 1 Crore to the CPCB. Thereafter, on receipt of a 

report from Justice Tandon Committee, the Tribunal vide orders dated 27.09.2019 and 

15.11.2019 in O.A. No. 985-6/2019 issued directions on the subject. The Tribunal ordered 

remedial measures to be taken by the SPCB for effective monitoring by installing CCTV 

cameras or undertaking surveillance in any other manner with the help of local police.  

5)The Tribunal directed the two Monitoring Committees for Segment-A PhaseI and Segment-

B Phase-I to submit their final reports by 31.10.2019. Further, it was made clear that no 

untreated sewage was to be discharged into the river and interim remediation measures were 

to positively start from 01.11.2019 failing which the defaulting States were to pay 

compensation of Rs. 5 lakhs per month per drain. The Chief Secretaries were to identify the 

officers responsible for delay and adverse entries were to be recorded in their ACRs. For 

delay in STPs and sewerage network beyond timeline of 30.06.2020 for ongoing works and 

31.12.2020 for works which had not yet started, compensation was payable @ Rs. 10 lakh per 

month per STP which could be recovered from the erring officers/contractors. The NMCG 

was liable to pay 50% of the amount. 

6) A final report of the Monitoring Committee for the State of UP dated 23.10.2019 was filed 

on 31.10.2019 for Segment ‗B‘. The report highlighted that many directions had not been 

adhered to and also made certain recommendations regarding the concerned issues. Further, 

vide order dated 18.12.19 it was stated that the NMCG has filed a consolidated report on 

11.12.2019. During the hearing, the representative of the NMCG stated that there had been 

marginal progress but the timeline would be adhered to. In the order dated 18.12.19, the 

quarterly progress report dated 11.12.19 filed by the Chief Secretary of Uttar Pradesh was 

discussed. The report provided a tabular statement in respect of expected date of completion 

of projects and proposed revised timelines for segment ‗B‘ Phase I and for rest of the state. 
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The report indicated status of CETPs at Kanpur, utilization of treated sewage water, sending 

of  proposals/DPRs of bio-remediation of 44-59 drains  amounting to Rs 1796 crores to the 

NMCG, sanitation status in Ganga towns, Solid Waste Management, in-situ and safe disposal 

of chromium dumps at Khanchandpur, Rania, Kanpur Dehat. It was further informed that 

where the CETPs were not working properly, environmental compensation was imposed. The 

UPPCB was regularly monitoring the status of compliance of the STPs, CETPs during the 

quarter of September to November, 2020 STPs were found defaulting for which notices were 

issued for imposing Environment compensation of Rs. 39.04 crores. With regard to the 

CETPs, it was stated that out of the 07 CETPs, 02 CETPs were found defaulting for which 

EC of Rs 45.60 lakhs was imposed.  Further, report on Environmental Flow was filed along 

with report of the Irrigation and Water Resource department. It mentioned that demarcation 

of Flood Plain Zone of River Ganga in Segment ‗B‘ was completed and field verification had 

been done.  

7) Order dated 18.12.2019: After taking into account all progress, The Tribunal gave the 

following directions given as per order dated 18.12.2019: 

As already directed vide order dated 22.08.2019, timely completion of all projects relating to 

sewage treatment be ensured i.e. by 31.06.2020 in respect of ongoing projects and by 

31.12.2020 in respect of others failing which compensation has to be paid in terms of the said 

order, apart from action against the erring officers. Till then, to avoid untreated sewage 

being discharged directly into Ganga, interim remedial measures have to be adopted and for 

the default after 01.11.2019 compensation has to be deposited in terms of order dated 

22.08.2019. CPCB may make necessary calculation within one month from today and raise 

demands with the Chief Secretaries of the concerned States which may be complied within 

one month from the date of such demand failing which accountability will be of the Chief 

Secretaries personally.  

NMCG and concerned States – Uttarakhand, UP, Jharkhand, Bihar and West Bengal may 

take further steps as per directions already issued for:   

a) Preventing discharge of industrial effluents in Ganga and its tributaries/drains by 

ensuring installation of proper functioning of ETPs/CETPs.  

 b) Utilization of treated sewage, use of sludge as a manure and septage management.  

 c) Demarcation of flood plain zones and preventing encroachments thereof.  
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d) Maintenance of e-flow.  

e) Preventing dumping of solid and other waste in and around Ganga.  

 f) Clearing old legacy waste dump sites.  

g) Preventing and regulating illegal sand mining.  

h) Steps for conservation of groundwater particularly with reference to critical, semi-critical 

or over-exploited areas.  

i) Restoration of water bodies.  

j) Monitoring and displaying of water quality.   

k) Taking action against polluters by way of recovering compensation for restoration of the 

damage to the environment.  

l) Closing, till compliance, all establishments near river banks being run without necessary 

STPs and compliance of environmental norms.  

 m) Public awareness and involvement for prevention and control of pollution of Ganga.  

 n) Regulating activities on and around river Ganga including ghats and other 

establishments.  

 o) Afforestation and setting up of biodiversity parks.   

p) CPCB and SPCBs may periodically undertake biological assessment of Ganga. NMCG 

and States concerned may depict biological diversity of Ganga in public domain.  

 q) Any other directions covered by earlier orders of this Tribunal.   

 

8) Vide order dated 8.2.2021, the Hon‘ble NGT directed the concerned five States to take 

further remedial action on the subject of preventing discharge of untreated sewage/effluents 

and compiling the relevant information under relevant heads in terms of earlier directions 

which must include the following 

(a) Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains 

and correspondingly proposed / existing STPs to intercept the same with timelines.  

(b) Performance of STPs and their compliance, particularly for Fecal coliform.  
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(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which 

may show the level of compliance with regard to water quality.  

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther.  

 

IV. MEETING HELD BY OVERSIGHT COMMITTEE REGARDING O.A 

200/2014 

    The Oversight Committee had held meeting in this matter on 27.1.2021. Point wise 

minutes of meeting are attached as Annexure 6. 

 

V. LATEST COMPLIANCE STATUS IN O.A 200/2014 

The Tribunal had directed Oversight Committee to monitor the compliance of directions 

passed. In view of the same, the latest compliance status as per the reports received from the 

concerned departments is as follows: 

1. Compliance report received from Uttar Pradesh Jal Nigam (Annexure 1) 

 

a) Status of tapping of drains 

The report details out the status of Tapping of 86 Drains in Phase-I, Segment-B 

(Bijnor to Kanpur) and 215 Drains Phase-II (Kanpur to U.P. Border) as on 

22.01.2021.  

It has been stated that in Phase I, (Details in Annexure 1a) 

 09 drains do not require tapping 

 34 drains are tapped 

 05 are partially tapped 

 38 drains are untapped (24-to be tapped in project under construction, 10-to be 

tapped in sanctioned projects, 04-to be tapped in projects which are submitted 

for approval) 

 The timeline for 24 untapped drains which are under construction is as 

follows: 

01- Drain by Aug- 21 

13- Drains by Sep-21 
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5- Drains by Oct-21 

05 Drains in 24 months after availability of land for Moradabad STP. Matter is 

currently sub-judice at Hon‘ble High Court 

The status of Phase II (details in Annexure 1b) is as follows: 

 14 drains do not require tapping 

 104 drains are tapped 

 01 are partially tapped 

 96 drains are untapped (23-to be tapped in project under construction, 35-to be 

tapped in sanctioned projects, 38-to be tapped in projects which are submitted 

for approval) 

 The timeline for 23 untapped drains which are under construction is as 

follows: 

11 Drains by Sep-21 

 06 Drains by Dec-21 

 06 Drains of Trans Varuna region are being taken up by Irrigation Deptt. 

 

b) Status of Sewage Treatment Plants  

The State has 106 existing STPs out of which O & M of 67 STPs are being taken 

up by Uttar Pradesh Jal Nigam. The status of 67 STPs is as follows:- 

                    Operational – 66 STPs. 

                    Not-operational - 01 STPs (at Banda, 4 MLD) 

 

LOA for rehab works at Banda STP was issued to M/s Verdhmanh Engineering Works Pvt., 

Delhi Ltd. on 25.11.2020, but work could not be started before as permission from Railway 

Deptt. was required for laying the rising main pipeline beneath the railway line. The 

permission has been given on 24.06.2021 and presently, the rehab work is in progress. The 

STP will be made operational by August, 2021.  

 

Out of 66 operational STPs, 60 STPs are compliant and 06 STPs are non-compliant. 

Details of these 06 non-compliant STPs are as follows: - 

 03 STPs at Mathura (Masani 13.59 MLD, Trans-yamuna 16 MLD and Trans-

yamuna-2 14.5 MLD) are undergoing rehabilitation under the Namami Gange 
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Programme in Hybrid Annuity Model (HAM) and are likely to be completed by Oct-

2021. In addition to this, the above STPs are non-compliant due to ingression of 

untreated industrial effluent into the domestic sewage. As a result, the treated 

effluent parameters are higher than the prescribed standards. In this regard, the 

Managing Director, UPJN has requested Member Secretary, UPPCB, Lucknow for 

taking adequate measures to stop the ingression of untreated industrial effluent into 

the domestic sewage vide his letter dated 03.06.2021. 

 02 STPs at Kanpur (Jajmau 130 MLD and Bingawan 210 MLD) are non-compliant. 

Rehab of 130 MLD STP is under progress as on HAM Project under the Namami 

Gange Programme and is likely to be completed by Oct-21. The COD of sewage 

reaching the 210 MLD STP at Bingawan is higher than the design parameters.  

 01 STP at Sultanpur (Lolepur 05 MLD) is non-compliant as capacity upgradation is 

being done under the Namami Gange Programme which is proposed to be completed 

by Dec-21. 

 

c) Status of Fecal Sludge and Sewage Treatment Plants under the Atal Mission 

for Rejuvenation and Urban Transformation (AMRUT) programme:Detailed 

Status of FSSTP under AMRUT programme is annexed herewith (Annexure-1c ). 

Work is in progress in  56 towns while it is complete in Unnao.  

 

d) Status of CETP Jajmau:  O&M of the 36 MLD CETP at Jajmau is being done 

by U. P. Jal Nigam. At present, the CETP is compliant. 

 

2. Compliance report received from Uttar Pradesh Pollution Control Board 

(Annexure 2) 

 

a) Status of Chromium dump, Kanpur Dehat 

 The dump is still lying and so far no progress has been made in clearing off the site. 

 Tenders were floated thrice by UPSIDA for shifting of hazardous waste to the nearby 

TSDF but only one bid was received which was rejected on the ground of being 

monopolistic and prohibitive. To resolve the issue scientifically, under instructions 

from the Government, IIT Kanpur has been selected for the Project Management 
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Consultancy (PMC). An MOU has been signed on 2.02.2021 with the following scope 

of work: 

- Suitable technology to be adopted for remediation of hazardous chromium 

waste 

- Estimation of project cost as per chosen technology 

- Preparation of RFP/Bidding documents as per estimate 

- Handholding in bidding process 

- Third party quality and quantity checking during execution of work 

- Any ancillary work required for the successful completion of the project 

 

 IIT Kanpur has visited the site & collected the samples. As far as suitable technology 

is concerned, they have submitted a preliminary report. IIT-Kanpur suggested that out 

of 5 reductants tested for stabilisation only Iron Sulphate (FeSO4) has passed 

acceptable TCLP limit test and is also cost effective. Further, as per the report of the 

IIT-Kanpur, the actual volume of Chromium waste lying at the site is much higher 

(1,22,800 m
3
) in comparison to the volume reported in the earlier DPR of the CPCB 

(37,712 m
3
). In this regard, the Secretary, Environment has ordered to finalize the 

correct quantity of chromium dump after joint discussion between the CPCB and IIT 

Kanpur, to fix the final cost accordingly, and to seek prior approval of the budget 

from the competent authority. 

 Vide meeting dated 15.7.21 held by the Oversight Committee it was informed by the 

UPSIDA that adequate land area has been identified near the legacy dump for landfill 

site construction as the chromium waste has to be treated in the vicinity of the dump 

and a proposal has been sent to the DM, Kanpur Dehat for its resumption and 

allocation to the project free of cost. UPSIDA has made available a tentative timeline 

for various activities which requires certain clarification and fine tuning which is 

being done. 

 The UPPCB had imposed Environmental Compensation of Rs. 280.01 Crore against 

06 defaulting industries on 19.11.2019 after giving due opportunity through show 

cause notice dated 24.10.2019. DM, Kanpur Dehat has issued RC for the  recovery of 

the dues from the 06 defaulter units. Property of 03 industries have been attached and 

auction is under process. The industries responsible for illegal dumping of chromium 

waste have filed Appeal Nos. 14, 15, 16, 17 and 18 of 2020 before Hon'ble Tribunal 
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challenging the excessive imposition of environmental compensation against them by 

the UPPCB. As per the order dated 04.01.2021 of the Hon'ble Tribunal the UPPCB 

has given a fresh opportunity to the appellants. The next date of hearing is 

27.07.2021. After following the due process of law appropriate orders regarding the 

correct amount of EC will be passed by the UPPCB. ESCROW account has been 

opened by the District Magistrate Kanpur Dehat, for deposition of funds to be utilized 

for removing the dumped hazardous waste and restoration of the environment and the 

public health. State Government has transferred an amount of Rs 23.44 Crore to the 

ESCROW account on 27.03.2020. The rest of the amount for remediation of 

chromium dump site Khanchandpur, Rania, Kanpur Dehat, could not be deposited in 

the ESCROW account due to non-recovery of Environmental Compensation imposed 

against the 06 industries, as they have obtained stay from the Hon'ble NGT on 

28.01.2020 and 04.01.2021. 

 

b) Environmental compensation on drains and STPs (details in Annexure 2a)  

 EC of Rs. 102 crore imposed for the period 1.07.2020 to 31.12.2020 on 

untapped drains @ 10 lakh per month 

 EC of Rs.48 crore imposed for the period 1.11.2019 to 30.6.2020 on untapped 

drains @ 5 lakh per month 

 EC of Rs.26.4 crore imposed for the period 1.07.2020 to 31.12.2020 on 

incomplete STP projects (44 no.) 

 Notice sent to the Chief Secretary, UP on 3.2.2021 by the CPCB for ensuring 

deposition of above stated amount of environmental compensation. 

 

c) Status of Common Effluent Treatment Plants (CETPs) (details in Annexure 2b ) 

 There are total 7 CETPs, out of which 5 are operational.  

 Out of the operational CETPs, 3 are achieving norms while two are not. 

 

d) Status of STPs (Details in Annexure 2c) : As far as Liquid Waste is concerned, the 

total Sewage generation in the State is 5500 MLD (80% water used) in 651 ULBs. 

Presently, there are 106 STPs with total installed capacity of 3276.07, out of which 

101 STPs are operational and 05 are non-operational.  The capacity utilization is 
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2728.44 MLD which is 83% of the installed capacity. In addition to the above, 37 

STPs having total capacity of 887.06 MLD are under construction and 25 STPs 

having total capacity of 564.10 MLD are under tendering process. Upon completion 

of these STPs, the total sewage treatment capacity shall become 4727.23 MLD. Still a 

gap of 772.77 MLD would remain.  

 Operational STP-101 

 STP achieving norms-82 

 STP not achieving norms-19 

 STP not in operation-5 

 STP under construction-62 

 

e) Status of the 20 MLD CETP Jajmau, 15 MLD STP Unnao and 5 MLD STP 

Unnao: 

  

20 MLD CETP Jajmau 

 

 In regard to the progress in construction of the CETP in Jajmau, Kanpur, vide 

meeting dated 15.7.2021 held by the Oversight Committee, the UP Jal Nigam 

informed that a total progress of 30.11% has been achieved including the civil 

construction progress of 11.38% at site. Owing to the ongoing covid 

situations, the extension of time has been suggested by the Project Engineer 

and the contractor has been instructed to complete the project before 

02.02.2022. 

 All the operational Tannery units have installed PETP. At present PETP 

treated effluent of tanneries goes to the CETP of 36 MLD capacity (9 MLD 

Tannery Effluent and 27 MLD Domestic Effluent), operated by the UP Jal 

Nigam. This treated effluent is mixed with treated domestic effluent from the 

STP installed at Jajmau CETP area and is discharged through irrigation 

channel. 

 For the Jajmau Tannery cluster, the NMCG has approved a 20 MLD CETP 

(dilution based) as per the NGT direction costing Rs. 554 Crore. The proposal 

was consented by the tannery association and the Government of U.P. 
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 The SPV has committed to contribute Rs. 25 crore and has proposed to bear 

the estimated cost of Rs. 137 Crore for modified PETP. Rest 392 Crores will 

be borne  by the NMCG. 

 SPV has allotted the work of construction of the CETP to M/s VA Tech Wa 

Bag Ltd. after finalizing the tender and proposed time of completion is March 

2022. 

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao 

 The State board has issued the Consent to Establish (CTE) to the U.P. Jal 

Nigam, Unnao for installation of 15 MLD capacity SBR technology based  

STP at Village-Dakari,Pargana-Hadaha, Tehsil and District-Unnao under the 

Namami Gange Programme. Presently, the STP is under construction and 

completion period of this STP is October, 2021 as per the information 

provided by the U.P. Jal Nigam, Unnao. 

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj Unnao 

 The State board has issued the Consent to Establish (CTE) to the U.P. Jal 

Nigam, Unnao for installation of 5 MLD capacity SBR technology based 

STP at Village-Katari-Peeperkheda, Gangaghat, Shuklaganj, Tehsil and 

District-Unnao under the Namami Gange Programme. So far, the 

construction work of the STP has not started due to land dispute. Proposed 

completion date of this STP was October, 2021.  

f) Monitoring of water quality: The UPPCB is regularly monitoring the water quality 

of the river Ganga at 32 sampling points. As per the latest available report for the 

period Jan-May, 2021, water quality at 22 locations is critically polluted. Out of the 

22 locations, at 8,  water quality falls in ‗category C‘ which means that water is 

suitable for drinking purpose after conventional treatment and disinfection while at 14 

locations the water quality falls in ‗category D‘ which suggests that water is not 

suitable for drinking or bathing purposes but only for propagation of wildlife and 

fisheries. Detailed monitoring report is attached as Annexure 10.  

g) Closing, till compliance, all establishments near river banks being run without 

necessary STPs and compliance of environmental norms:  During January 2021 to 

May 2021, show cause notices have been issued against 169 defaulter industries and 

closure order against 184 defaulter industries. During February 2021 to June 2021, EC 

of Rs 4.11 crores has been imposed against the defaulter industries. Out of 106 STPs, 
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11 STPs were found to be defaulting during the period of January, 2021 to May, 2021. 

Notices have been issued for compliance and Environmental compensation of Rs 

26.25 Lacs has been imposed against the operators of 2 non-compliant STPs. 

h) The CPCB and the SPCBs may periodically undertake biological assessment of 

Ganga: Biological assessment of Ganga has not yet started.  

i) Action against slaughter houses discharging waste into rivers: 35 Slaughtering 

units are under operation. 25 units discharge their treated effluent as per norms on 

land. 10 Units discharge their treated effluent as per norms into different drains which 

ultimately meet either river Yamuna or Ganga through their tributaries. 

 

3. Compliance report from the Dept. of Urban Development (Annexure 3)  

 

a) Status of solid and other waste in and around Ganga 

 With regard to Ganga towns, 21 urban local bodies (ULBs) have been 

declared and certified as Open Defecation Free(ODF) towns. 12 ULBs have 

got ODF+ status and 5 as ODF++.  

 There are 697 wards in 21 ULBs with facility of door to door collection of 

waste. 

 Total waste generation in 21 towns is 3275 TPD out of which the total 

capacity of mechanized processing is 2650 TPD i.e 81 % , established in 4 

major towns i.e. Kanpur, Varanasi, Prayagraj and Kannauj. 

 Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD) were under 

arbitration which have been awarded in the favour of the Department of Urban 

Development. To make these plants functional, the re-construction work is 

under progress. It is expected to make these plants functional by March 2022.  

 In addition, three windrows based mechanised plants (Farrukhabad/ Ghazipur/ 

Gangaghat – total 220 TPD) have been sanctioned and expected to be 

completed by March 2022.This will enable mechanized processing plant 

capacity to be around 3010 TPD i.e.92 % against the total requirement of 3275 

TPD. 

 De-centralized scientific treatment of waste to be done. 

 Material Recovery Facility (MRF) sanctioned in every ULB and construction 

work is under progress. 
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 46 open dumps removed. 

 In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in different population 

range are from U.P i.e Varanasi, Kannauj and Bithoor 

 Strict enforcement for plastic ban in the State. 126 tonnes of banned plastic 

seized in the ULBs along river Ganga and penalty of Rs.1.27 crore imposed. 

b) Status of legacy waste around Ganga: No legacy waste within 1 km from the banks 

of river Ganga. However, for accumulated legacy waste in Prayagraj and Kanpur, the 

bio remediation of the legacy waste is under progress. Disposal of all legacy waste in 

the State is proposed to be done by December, 2022. The updated status with regard 

to legacy waste in 17 Nagar Nigam is attached as Annexure 7. Legacy waste has been 

cleared off in Varanasi, Saharanpur and Gorakhpur.  

 

4. Compliance report from the Dept. Of Irrigation, Uttar Pradesh (Details in 

Annexure 4, Annexure 5)  

a) Demarcation of floodplain zone: 

 Notification for identification of flood plain zone in Segment B Phase-1 from 

Bijnore to Kanpur issued on 04.09.2020 and permanent construction 

activities within 100 meter on both banks of river Ganga has been banned.  

 5491 No. of pillars have been constructed and fixed as flood plain zone 

boundary pillars. 

 For Phase-II, identification of flood plain zone by the Central Water 

Commission is under process. 

 The ecological flow as per notification dated 02.07.2021in River Ganga from 

Bhimgoda Barrage (Haridwar), Bijnore Barrage and Narora Barrage is being 

complied. 

5. Compliance report from the State Ground Water Board, Uttar Pradesh (Annexure 9) 

a) Steps for conservation of groundwater particularly with reference to critical, 

semi-critical or over-exploited areas 

 THE UTTAR PRADESH GROUND WATER (MANAGEMENT AND 

REGULATION) ACT, 2019 (U.P. Act No-13 Of 2019) Dated- 07, August 

2019  and WATER (MANAGEMENT AND REGULATION) RULES, 2020 

vide notification No.-158/76-3-2020-10GW-2014, dated 25-02-2020 for 

protecting, conserving, controlling and regulating ground water notified. 
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 GoI‘s ―Jal Shakti Abhiyan‖ being implemented aiming at comprehensive, 

water management. in ‗Over-exploited‘ and ‗Critical‘ blocks/ cities. 

 GoI‘s ―Jal Shakti Abhiyan-II‖ being launched on 22 March 2021 aiming at 

comprehensive, water management in whole country. 

 GoI‘s ―Atal Bhujal Yojna‖ aiming at participatory comprehensive   water 

management in 550 gram panchayats in 26 blocks of 10 districts of U.P. (20 

blocks of 6 districts of  Bundelkhand and 6 blocks of 4 district of Western 

U.P.) is implemented. 

 Similar to Atal Bhujal Yojna, government of U.P. also launched ―Uttar 

Pradesh Atal Bhujal Yojna‖ in remaining 65 districts of U.P. aiming 

participatory comprehensive   water management. 

 

b) As per Ground Water Resource Estimation, 2017, out of 820 blocks of Uttar 

Pradesh :  

i. 82 blocks have been categorized as ‗Over-Exploited‘ (where ground water 

extraction is >100%). 

ii. 47 as ‗Critical‘ (where ground water extraction is >90 &<100%),  

iii. 151 as ‗Semi- Critical‘(where ground water extraction is >70 &<90%), and 

iv. 540 as ‗Safe‘ (where ground water extraction is <70%). 

v. Out of 10 Urban Agglomerates, 9 have been categorized as ‗Over-exploited‘ 

and 1 as ‗Critical‘. 

 

c) The ―Rajya Bhoojal Sanrakshan Mission‖ started from year 2017-18 to ensure 

convergence of the works of different departments in problematic areas so as to 

get significant effect on Ground water. In this Mission, all Over Exploited, 

Critical, Semi-Critical blocks and rest blocks of Bundelkhand and Vindhya 

regions (Total 272 blocks) are covered under this Mission, progress of some major 

works are given below (up to March, 2021)- 

Check Dam 4742 2716 

Pond Rejuvination/Consrtuction 91749 36191 

Farm Pond 187065 171521 

Distribution of Drip/Sprinkler System  270684 63131 
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d) The minor irrigation Department has constructed 5957 Check  Dams and 789 ponds 

and target for the current year 2020-21 is construction of 183 Check Dams and 182 

ponds. 

 

VI. SUMMARY OF THE COMPLIANCE STATUS 

 

S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

July,2021 

1. The State of UP 

may take steps 

for Remediating 

Chromium 

dump at Rania 

Kanpur, as 

directed earlier 

vide orders 

dated 

22.08.2019 and 

15.11.2019 

UPSIDA                             Not Complied 

a) The lifting of Chromium dump has not started 

yet.Tenders were floated thrice by UPSIDA for 

shifting of hazardous waste to the nearby TSDF 

but only one bid was received which was 

rejected on the ground of being monopolistic and 

excessive. To resolve the issue scientifically, 

under instructions from the Government, IIT 

Kanpur has been selected for the Project 

Management Consultancy (PMC). An MOU has 

been signed on 2.02.2021 with the following 

scope of work: 

1. Suitable technology to be adopted for 

remediation of the Hazardous Chromium Waste, 

2. Estimation of the project cost as per chosen 

technology, 

3. Preparation of RFP/Bidding documents as per 

the estimate above, 

4. Hand holding in bidding process, 

5. Third Party Quality & Quantity checking during 

execution of work 

6. Any ancillary work required for successful 

completion of above project. 

7.  

8. As per the preliminary report it will take 12 
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months for the remediation of chromium waste 

from the date the work is started but before that 

some formalities have to be completed. This 

entire process will consist of digging the 

chromium legacy waste from dumping site, 

creation of sanitary landfill. in the nearby area, 

treatment and dumping of waste in landfill site 

and lastly plantation of saplings on the landfill 

site. However, the work will start only after the 

technology, volume and cost are finalized and 

the work is awarded through a competitive 

bidding process. He also informed that the PMC 

has suggested that land availability in the 

vicinity of the dump for creation of landfill sites 

is essential and precursor to the process. 

Accordingly, Gram Samaj land has been 

identified and proposal has been sent to the DM 

Kanpur Dehat for resumption of land and 

handing it over free of cost for this project. 

Further, as per the report of the IIT-Kanpur, the 

actual volume of Chromium waste lying at the 

site is much higher (1,22,800 m3 ) in comparison 

to the volume reported in the earlier DPR of the 

CPCB (37,712 m3 ). Moreover, as per the 

CPCB, the area of dump at the site is 37,000 m2 

while as per IIT Kanpur the area is 50,312 m2 . 

A decision has been taken to ascertain the correct 

quantity of Chromium Dump after discussion 

between the CPCB and IIT-Kanpur as it has a 

direct bearing on the final cost of the project. 

Thereafter, the prior budgetary approval will be 

obtained from the government. 
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b) UP Pollution Control Board had imposed 

Environmental Compensation of Rs. 

280.01 Crore against 06 defaulting 

industries on 19.11.2019 after giving due 

opportunity through show cause notice 

dated 24.10.2019. DM Kanpur Dehat has 

issued RC for the recovery the dues 

against the six defaulter units. Property of 

03 industries have been attached and 

auction is under process. Meanwhile, the 

industries responsible for illegal dumping 

of the chromium waste have filed Appeal 

Nos. 14, 15, 16, 17 and 18 of 2020 before 

the Hon'ble Tribunal challenging the 

excessive imposition of environmental 

compensation against them by the Uttar 

Pradesh Pollution Control Board. Hon'ble 

Tribunal has given following directions 

vide its order dated 04.01.2021 and has 

listed it for final hearing on 27.07.2021. 

c) ESCROW account has been opened by 

District Magistrate Kanpur Dehat, for 

deposition of funds to be utilized for  

removing the dumped hazardous waste 

and restoration of the environment and the 

public health. State Government has 

transferred amount of Rs 23.44 Crore to 

the ESCROW account on 27.03.2020. The 

rest amount for remediation of chromium 

dump site Khanchandpur, Rania, Kanpur 

Dehat, could not be deposited in the 

ESCROW account due to non-recovery of 

Environmental Compensation imposed 
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against the 06 industries, as they have 

obtained stay from the Hon'ble NGT on 

28.01.2020 and 04.01.2021. 

2. Vide order dated 

22.08.2019 the 

Tribunal stated 

that timely 

completion of 

all projects 

relating to 

sewage 

treatment be 

ensured i.e. by 

31.06.2020 in 

respect of 

ongoing projects 

and by 

31.12.2020 in 

respect of work 

not yet started, 

failing which,  

compensation 

has to be paid 

apart from 

action against 

the Erring 

officers. 

(After 

01.07.2020, 

direction for 

payment of 

environmental 

compensation of 

U.P. Jal 

Nigam, 

Dept.of Urban 

Development, 

National 

Mission for 

Clean Ganga 

(NMCG) 

Partially Complied 

Status of Tapping of 86 Drains in Phase-I, 

Segment-B (Bijnor to Kanpur) and 215 Drains 

Phase-II (Kanpur to U.P. Border) as on 22.01.2021 

is as follows: 

Status of Tapping of 86 Drains in Phase-I, 

Segment-B (Bijnor to Kanpur) and 215 Drains 

Phase-II (Kanpur to U.P. Border) as on 22.01.2021 

is as follows: 

A. Status of 86 Drains in Phase-I, Segment-B 

(Bijnor to Kanpur)  

Do not require tapping 09 

Tapped  34 

Partially tapped 05 

Untapped 

(i) To be tapped in project 

under construction- 24 

(ii) To be tapped in 

sanctioned project  -10 

(iii) To be tapped in 

project submitted for 

approval- 04 

38 

 

The revised timeline for tapping of these 24 drains is 

as follows:  

1. 01- Drain by Aug- 21 

2. 13- Drains by Sep-21 

3. 05- Drains by Oct-21 

4. 05 Drains in 24 months after availability of land 

for Moradabad STP. Matter is currently sub 

judice before the Hon’ble Allahabad High 
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Rs. 10 lakhs per 

month to CPCB 

for discharging 

untreated 

sewage in any 

drain connected 

to river Ganga 

or its tributaries 

and Rs. 10 lakhs 

per month to 

CPCB per 

incomplete STP 

and its sewerage 

network will 

apply. 

Further with 

regard to the 

sectors where 

STP and 

Sewerage 

network works 

have not yet 

started, the 

States of UP, 

Jharkhand, 

Bihar and West 

Bengal have  

To pay an 

Environmental 

Compensation 

of Rs. 10 lakhs 

per month after 

31.12.2020) 

Court. 

B. Status of 215 drains in Phase II 

Do not require tapping 14 

Tapped  104 

Partially tapped 01 

Untapped 

(i)   To be tapped in 

project 

 under construction - 23 

(ii)  To be tapped in 

sanctioned project - 35 

(iii) To be tapped in 

project             submitted 

for approval- 38 

96 

 

The revised timeline for tapping of these 24 drains 

is as follows:  

(i)  11 Drains by Sep-21 

(ii) 06 Drains by Dec-21 

(iii) Tapping of 06 Drains of Trans Varuna region 

are being taken up by the Irrigation Deptt. 

Details of drains in Annexure 1a and 1b. 

 

Further, as per information from CPCB, EC of Rs. 

71.40 crore imposed for the period July,2020 to 

21.12.2020 on untapped drains @ 10 lakh per month. 

On incomplete STP works (44 in no.), EC of Rs. 26.4 

crore is imposed for the period July 2020-Jan 2021. 

No amount has been paid by the defaulter so far as 

the EC. 

Details of EC in Annexure 2a. 
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4. Preventing 

discharge of 

industrial 

effluents in 

Ganga and its 

tributaries/drains 

by ensuring 

installation of 

proper 

functioning of 

ETPs/CETPs. 

Dept. of Urban 

Development, 

U.P. Jal Nigam 

 

Partially Complied 

According to UPPCB, there are total 106 STPs  

Operational STP 101 

STP achieving 

norms 

82 

STP not achieving 

norms 

19 

STP not in 

operation 

5 

STP under 

construction 

62 

Details of STP in Annexure 2c 

The State has 106 existing STPs out of which O & M 

of 67 STPs are being taken up by UPJN. The status of 

67 STPs is as follows:- 

1. Operational – 66 STPs. 

2. Not-operational - 01 STPs (at Banda, 4 MLD) 

LOA for rehab works at Banda STP was issued to 

M/s Verdhmanh Engineering Works Pvt., Delhi Ltd. 

on 25.11.2020, but work could not be started before 

as permission from Railway Deptt. was required for 

laying the rising main pipeline beneath the railway 

line. The permission has been given on 24.06.2021 

and presently, the rehab work is in progress. The STP 

will be made operational by August, 2021.  

Out of 66 operational STPs, 60 STPs are compliant 

and 06 STPs are non-compliant. Details of these 06 

non-compliant STPs are as follows: - 

1. 03 STPs at Mathura (Masani 13.59 MLD, Trans-

Yamuna 16 MLD and Trans-yamuna-2 14.5 

MLD) are undergoing rehabilitation under the 

Namami Gange Programme Hybrid Annuity 

Model project (HAM) and is proposed to be 
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completed by Oct-2021. In addition to this, the 

above STPs are non-compliant due to ingression 

of untreated industrial effluent into the domestic 

sewage. As a result, the treated effluent 

parameters are higher than the prescribed 

standards. In this regard, Managing Director, 

UPJN has requested Member Secretary, UPPCB, 

Lucknow for taking adequate measures to stop the 

ingression of untreated industrial effluent into the 

domestic sewage vide his letter dated 03.06.2021. 

2. 02 STPs at Kanpur (Jajmau 130 MLD and 

Bingawan 210 MLD) are non-compliant. Rehab 

of 130 MLD STP is under progress in HAM 

Project under the Namami Gange and is likely to 

be completed by Oct-21. The COD of sewage 

reaching the 210 MLD STP at Bingawan is 

higher than the design parameters.  

3. 01 STP at Sultanpur (Lolepur 05 MLD) is non-

compliant as capacity upgradation is being done 

under the Namami Gange Programme which is 

proposed to be completed by Dec-21 

 

Upgradation of CETPs approved by the NMCG: 

 Mathura CETP of 6.5 MLD 

 Banthar 4.5 MLD 

 Site 2 of Unnao CETP of capacity 2.15 

MLD 

 Jajmau Kanpur CETP 20 MLD 

(Mar,2022) 

 Stringent effluent norms notified for industrial 

activities in critically/severe polluted areas 

dated 27.02.2020 is being complied for setting 
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up of new industries. 

 The Primary Effluent Treatment Plant outlet 

and inlet Effluent Quality standard for 3 

CETPs of tannery sector have been notified on 

2.11.2019 and are being complied. 

 Inlet Effluent Quality Standards for 5 CETPs 

of textile sectors have been notified on 

7.12.2018. 

 Notification has been issued that all new 

molasses based distilleries including yeast 

manufacturing units/expansion project in 

existing molasses based distilleries including 

yeast manufacturing units shall achieve zero 

liquid discharge (ZLD by concentrating and 

incinerating the spent wash in Slope Boiler on 

28.01.2020). 

 All GPI units have been directed to install 

OCEMS along with PTZ Camera with open 

access to UPPCB. 

 UPPCB has also set up a control room at 

headquarters at Lucknow where ETPs of the 

GPIs are monitored remotely. 

 As per the latest report 977 GPIs have 

installed OCEMS and 126 GPIs have installed 

PTZ web camera also. 

 Regular monitoring of industries along with 

action against defaulter is being done time to 

time. 

 

Status of CETPs in the State: 

There are total 7 CETPs 

Operational CETP 5 

CETP achieving norms 3 
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CETP not achieving norms 2 

CETP non-operational 2 
 

5. It was reported 

that in Jajmau 

20 MLD work 

has started. 

However, in 

Banther, STP is 

at sanctioning 

stage and at 

Unnao at project 

formulation 

stage. 

Compensation 

in this regard to 

be calculated by 

CPCB. Details 

required with 

reference to the 

three STPs from 

UPPCB, U.P Jal 

Nigam and 

NMCG 

UPPCB/U.P 

Jal Nigam 

Partially Complied 

20 MLD CETP Jajmau 

 In regard to the progress in construction of the 

CETP in Jajmau, Kanpur, vide meeting dated 

15.7.2021 held by the Oversight Committee, the 

UP Jal Nigam informed that a total progress of 

30.11% has been achieved including the civil 

construction progress of 11.38% at site. Owing 

to the ongoing covid situations, the extension of 

time has been suggested by the Project 

Engineer and the contractor has been instructed 

to complete the project before 02.02.2022. 

 All the operational Tannery units have 

installed PETP. At present PETP treated 

effluent of tanneries goes to CETP of 36 MLD 

capacity (9 MLD Tannery Effluent and 27 

MLD Domestic Effluent), operated by UP Jal 

Nigam. This treated effluent is mixed with 

treated domestic effluent from STP installed at 

Jajmau CETP area and is discharged through 

irrigation channel. 

 For Jajmau Tannery cluster, NMCG has 

approved 20 MLD CETP (dilution based) as 

per NGT direction worth Rs. 554 Crore. The 

proposal was consented by the tannery 

association and the Government ofU.P. 

 The SPV has committed to contribute Rs. 25 

crore and has proposed to bear the estimated 

cost of Rs. 137 Crore for modified PETP. Rest 

392 Crores will be borne  by NMCG. 

 SPV has allotted the work of construction of 
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CETP to M/s VA Tech Wa Bag Ltd. after 

finalizing the tender and estimated time of 

completion is 24 months i.e. March 2022. 

 

15 MLD STP Village-Dakari, Pargana-

Hadaha,Unnao 

 The State board has issued Consent to 

Establish (CTE) to the U.P. Jal Nigam, Unnao 

for installation of 15MLD capacity SBR 

technology based STP  at Village-Dakari, 

Pargana-Hadaha, Tehsil and District-Unnao 

under NamamiGangeProgramme. Presently , the 

STP is under construction and is expected to be 

complete by October, 2021 as per the 

information provided by the U.P. Jal Nigam, 

Unnao. 

5 MLD STP Village-KatariPeeperkheda, 

Gangaghat, Shuklaganj Unnao 

 The State board has issued Consent to 

Establish (CTE) to U.P. Jal Nigam, Unnao for 

installation of 5 MLD capacity SBR 

technology based STP at Village-Katari-

Peeperkheda, Gangaghat, Shuklaganj, Tehsil 

and District-Unnao under the Namami 

GangeProgramme. Presently construction 

work of STP is not started due to land dispute. 

Expected to be complete in October, 2021 as 

per the information provided by the U.P. Jal 

Nigam, Unnao. 

 

6. Utilization of 

treated sewage, 

use of sludge as 

U.P Jal Nigam Partially Complied 

A project of Rs. 160 Crores has been sanctioned for 

covering all the 57 AMRUT towns in State with 
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a manure and 

septage 

management. 

population more than 1 lakh . 

Detailed Status of FSSTP under AMRUT programme 

is annexed herewith (Annexure-1c) 

Work is in progress in  56 towns while it is 

complete in Unnao.  

 The State‘s policy for use of treated water is 

being notified. 

 Total sewage generation is around 5500 

MLD (80 % of water used). The State has 

104 STPs with installed capacity of 3200 

MLD against which the capacity utilization 

is 2248 MLD (68 %). 

 At present, nearly 410 MLD treated water is 

being used in agriculture. 

 The State government is planning to get the 

treated water utilized in thermal power 

plants. 

 The State has promulgated the Septage 

policy on 31.10.2019. 

 State Mission for Clean Ganga, UP has 

informed vide letter dated 7.12.2019 that the 

State is implementing projects of tertiary 

treatment and supply of treated water to 

Indian Oil Corporatin Ltd., Mathura and 

Panki Power Plant in Kanpur. 

 

7. Demarcation of 

flood plain 

zones and 

preventing 

encroachments  

thereof 

Dept. of 

Irrigation, U.P 

Partially Complied 

a) Notification for identification of the flood plain 

zone in Segment B Phase-1 from Bijnore to 

Kanpur issued on 04.09.2020 and permanent 

construction activities within 100 meter from both 

banks of river Ganga has been banned.  

b) 5491 No. Pillars have been Constructed and fixed 
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as flood plain zone boundary pillars 

c) For Phase-II, identification of flood plain zone by 

the Central Water Commission is under process. 

d) The ecological flow as per the notification dated 

02.07.2021in River Ganga from 

BhimgodaBarrage (Haridwar), Bijnore Barrage 

and Narora Barrage is being complied. 

Details in Annexure 4. 

 

8. Maintenance of 

e-flow 

Dept. of 

Irrigation, U.P 

Partially Complied 

River  Critically 

Polluted 

River 

Stretch 

Possibility 

of 

maintaining 

E-flow 

Timeline 

Hindon Saharanpur 

to 

Ghaziabad 

E-flow study 

being carried 

out by IIT 

Roorkee 

12 

Months 

Yamuna Azgarpur 

to Etawah, 

Shahpur tp 

Prayagraj 

E-flow will 

be studied 

and decided 

by Central 

Water 

Commission. 

12 

Months 

Ganga Kannauj to 

Varanasi 

E-flow from 

Kannauj to 

Unnao is 

maintained 

from Narora 

Barrage and 

Kanpur 

Barrage as 

per 

- 
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directions of 

Central 

Water 

Commission 

24 cumec - 

Nov. to May 

48 cumec - 

June to Oct. 

E-flow from 

Unnao to 

Varanasi 

will be 

studied & 

decided by 

Central 

Water 

Commission. 

12 

Months 

Ramganga Moradabad 

to Kannauj 

E-flow has 

been decided 

and 

notification 

issued on 

5.2.2021 

- 

Betwa Hamirpur 

to 

Wagpura 

E-flow study 

will be 

carried out 

by IIT Delhi 

or other 

agency  

12 

Months 

Ghaghra Barhalganj 

to Deoria 

E-flow has 

been decided 

and 

notification 

- 
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has been 

issued on 

2.3.2021 

Rapti Domingarh 

to Rajghat 

E-flow has 

been decided 

and 

notification 

has been 

issued on 

2.3.2021 

- 

Saryu Ayodhya 

to 

Elafatganj 

E-flow  been 

decided and 

notification 

issued on 

1.3.2021 

- 

 

   Details in Annexure 5. 

9. Preventing 

dumping of 

solid and other 

waste in and 

around Ganga 

Dept. of Urban 

Development 

Partially Complied 

a) With regard to Ganga towns, 21 ULBs have been 

declared ODF. 12 ULBs have got given ODF+ 

status and 5 ODF++.  

b) There are 697 wards in 21 ULBs with facility of 

door to door collection of waste. 

c) Total waste generation in 21 towns is 3275 TPD. 

The total capacity of mechanized processing is 

2650 TPD i.e 81 %,established in 4 major towns 

i.e. Kanpur, Varanasi, Prayagraj and Kannauj. 

d) Two plants of 140 TPD (Mirzapur-100TPD; 

Ballia-40TPD) were under arbitration which has 

been awarded in the favour of Department. 

Further to make these plants functional, the re-

construction work is required for which the work 

is under progress. It is expected to make these 

plants functional by March 2022.  
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e) In addition, three windrows based mechanised 

plants (Farrukhabad/ Ghazipur/ Gangaghat – total 

220 TPD) have been sanctioned and expected to 

be complete by March 2022. 

f) This will enable mechanized processing plant 

capacity to be around 3010 TPD i.e.92 % against 

the total 3275 TPD. 

g) De-centralized scientific treatment of waste to be 

done. 

h) MRF sanctioned in every ULB and construction 

work is under progress. 

i) Total 46 numbers of open dumps as reported in 

Quality Council of India survey report dated 09-

01-2019, have been removed. 

j) There is no legacy waste site situated within 1 

KM from the banks of river Ganga.  

k) Bio-remediation of legacy waste in Kanpur (15 

Lac MT), Prayagraj (5 Lac MT), Ghaziabad (2.5 

Lac MT), Bareilly (5 Lac MT), Aligarh (0.6 Lac 

MT), Moradabad (2.5 Lac MT) is in progress. 

 

10. Clearing old 

legacy waste 

dump sites 

Dept.of Urban 

Development, 

U.P Jal Nigam 

               Complied  

No legacy waste within 1 km from the banks of river 

Ganga.  

Out of 17 Nagar Nigams, legacy waste has been 

cleared off in Gorakhpur, Saharanpur and Varanasi. 

However, for accumulated legacy waste in other areas 

including Prayagraj, and Kanpur the bio remediation 

of the legacy waste is under progress. The updated 

status of the dump sites is attached herewith as 

(Annexure7) 

Disposal of Legacy waste in the State is proposed to 

be done by December, 2022. 
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11. Preventing and 

regulating 

illegal sand 

mining 

 

Mining 

Department 

Partially Complied 

Enforcement (Feb,2020-upto Dec,2020) 

Number of raids                            = 14335 

Number of FIR lodged                  =     532 

Number of complaint lodged      =   1718 

Compounding amount                  = 60.73 crore 

Integrated Mining Surveillance System (IMSS) rolled 

out in the State. Geo fencing and PTZ cameras 

installed in mining areas. 

310 weigh bridges installed in mining areas and 

integrated with State Command Centre. 

 

12. Steps for 

conservation of 

groundwater 

particularly with 

reference to 

critical, semi-

critical or over-

exploited areas 

District 

Administration/ 

CGWA 

Partially Complied 

 THE UTTAR PRADESH GROUND 

WATER (MANAGEMENT AND 

REGULATION) ACT, 2019 (U.P. Act 

No-13 Of 2019) Dated- 07, August 

2019  And WATER (MANAGEMENT 

AND REGULATION) RULES, 2020 

vide notification No.-158/76-3-2020-

10GW-2014, dated 25-02-2020 for 

protecting, conserving, controlling and 

regulating ground water notified. 

 GoI‘s ―Jal Shakti Abhiyan‖ being 

implemented aiming at 

comprehensive, water management. in 

‗Over-exploited‘ and ‗Critical‘ blocks/ 

cities. 

 GoI‘s ―Jal Shakti Abhiyan-II‖ being 

launched on 22 March 2021 aiming at 

comprehensive, water management in 

whole country. 

 GoI‘s ―Atal Bhujal Yojna‖ aiming at 
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participatory comprehensive   water 

management in 550 gram panchayats 

in 26 blocks of 10 districts of U.P. (20 

blocks of 6 districts of  Bundelkhand 

and 6 blocks of 4 district of Western 

U.P.) is implemented. 

 Similar to Atal Bhujal Yojna, 

government of U.P. also launched 

―Uttar Pradesh Atal Bhujal Yojna‖ in 

remaining 65 districts of U.P. aiming 

participatory comprehensive   water 

management. 

 

e) As per Ground Water Resource 

Estimation, 2017, out of 820 blocks of 

Uttar Pradesh :  

vi. 82 blocks have been categorized as 

‗Over-Exploited‘ (where ground 

water extraction is >100%). 

vii. 47 as ‗Critical‘ (where ground water 

extraction is >90 &<100%),  

viii. 151 as ‗Semi- Critical‘(where 

ground water extraction is >70 

&<90%), and 

ix. 540 as ‗Safe‘ (where ground water 

extraction is <70%). 

x. Out of 10 Urban Agglomerates, 9 

have been categorized as ‗Over-

exploited‘ and 1 as ‗Critical‘. 

 

f) The ―Rajya Bhoojal Sanrakshan Mission‖ 

started from year 2017-18 to ensure 

convergence of the works of different 
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departments in problematic areas so as to 

get significant effect on Ground water. In 

this Mission, all Over Exploited, Critical, 

Semi-Critical blocks and rest blocks of 

Bundelkhand and Vindhyan regions (Total 

272 blocks) are covered under this 

Mission, progress of some major works 

are given below (up to March, 2021)- 

 Target Progress 

Check Dam 4742 2716 

Pond 

Rejuvination/Consrtuction 

91749 36191 

Farm Pond 187065 171521 

Distribution of 

Drip/Sprinkler System  

270684 63131 

 

The Minor Irrigation Dept. had constructed 5884 

check dams and 779 ponds and the target for 2020-21 

is construction of 183 check dams and 116 ponds.  

13. Restoration of 

water bodies. 

District 

Administration 

Partially Complied 

 State has 7 wetlands listed as Ramsar Sites of 

International importance.  

The Environment, Forest and Climate Change Dept. 

of Govt. of UP has identified 226 potential wetlands 

existing within 10 kms of Ganga river and prepared a 

project for conserving and sustainably managing 

these Gangetic Floodplain wetlands in the state. This 

project has been sanctioned by the NMCG.  

14. Monitoring and 

displaying of 

water quality 

CPCB/UPPCB Complied 

UPPCB is regularly monitoring the water quality of 

river Ganga at 32 sampling points.  

As per the latest available report for the period Jan-

May,2021, water quality at 22 locations is critically 

polluted. Out of the 22 locations, at 8,  water quality 



36 
 

falls in ‗category C‘ which means that water is 

suitable for drinking purpose after conventional 

treatment and disinfection while at 14 locations the 

water quality falls in ‗category D‘ which suggests that 

water is not suitable for drinking or bathing purposes 

but only for propagation of wildlife and fisheries. 

Detailed monitoring report attached as Annexure 10. 

15. Closing, till 

compliance, all 

establishments 

near river banks 

being run 

without 

necessary STPs 

and compliance 

of 

environmental 

norms. 

UPPCB Partially Complied 

During January 2021 to May 2021, Show cause 

notices issued against 169 defaulter industries and 

closure order against 184 defaulter industries.  

 

During February 2021 to June 2021, EC of Rs 4.11 

crores was imposed against the defaulter industries. 

 

Out of 106 STPs, 11 STPs have been found 

defaulting during January, 2021 to May, 2021. 

Notices have been issued for compliance and 

Environmental compensation of Rs 26.25 Lacs has 

been imposed against the operators of 2 non-

compliant STPs. No EC amount has been realized so 

far from these defaulters. 

 

16. Public 

awareness and 

involvement for 

prevention and 

control of 

pollution of 

Ganga. 

Dept. of Urban 

Development 

Not Complied  

Public awareness Programmes could not be 

conducted due to covid-19 pandemic . 

17. Afforestation 

and setting up of 

biodiversity 

Dept. of 

Environment, 

Forest and 

Partially Complied  

 

Project on Biodiversity Parks with estimated total 
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parks. 

 

CPCB may take 

further action to 

finalise and 

circulate 

Guidelines for 

Biodiversity 

parks 

expeditiously 

which may be 

complied with 

by the 

concerned States 

and status of 

compliance 

included in the 

reports to be 

filed before this 

Tribunal. 

Climate 

Change, UP. 

 

cost 32381.755 lakhs submitted to the NMCG.  The 

NMCG showed its limitation to fund the project and 

also made certain observations regarding the location 

of identified sites and costs involved through letter 

dated 13.05.2020.  

 

In July, 2020 the State planted 25 crore seedlings and 

the entire exercise was coordinated by Department of 

Environment, Forest and Climate Change, 

Government of Uttar Pradesh. 

During the Van Mahotsav, 2021, the State 

government has targeted for plantation of 30 crore 

seedlings. As on  8.7.2021, 27.92 crore seedlings 

have been planted.  

 

The Environment, Forest and Climate Change Dept. 

of Uttar Pradesh has identified the sites for 

development of Bio-diversity Park in 25 districts in 

the main stream of Ganga and in 2 districts in 

Yamuna covering total area of 3591.984 hectares. 

The project proposal is being revised as per the 

guidelines of the CPCB and will be implemented if 

NMCG approves the projects along with its funding. 

 

 

 

18. CPCB and 

SPCBs may 

periodically 

undertake 

biological 

assessment of 

Ganga. NMCG 

CPCB/UPPCB/ 

U.P Jal Nigam 

Partially Complied 

Water quality report of Ganga available on the 

UPPCB website. Biological assessment of Ganga has 

not yet started.  
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VII. RECOMMENDATIONS BY THE OVERSIGHT COMMITTEE 

1. With regard to the time bound safe disposal of chromium dump at Rania, Kanpur no 

significant progress has been made so far by the Department/Agencies concerned in 

spite of there being clear orders of the Hon‘ble NGT dated 22.08.2019 and 

18.12.2019 to that effect. The Oversight Committee in its meetings held on 27.1.2021, 

13.05.2020 and 4.02.2020 had given unequivocal directions to the Implementing 

Agency(IA)- the UP State Industrial Development Agency (UPSIDA) for expediting 

the work but  till date, not a single truck load has been moved out. In a recent review 

meeting held by the Oversight Committee on 15.07.2021 it has been reported that in 

spite of tendering thrice, the IA got only a single bid and hence it could not accept it 

for being monopolistic and excessive. Now, it has appointed IIT, Kanpur its Project 

Management Consultant on 02.02.2021 which is in the process of finalising the 

technology.  As per the preliminary report of the IIT-Kanpur, there is a huge 

and States 

concerned may 

depict biological 

diversity of 

Ganga in public 

domain 

19. Slaughter 

houses 

discharging 

waste into rivers 

UPPCB Complied 

35 Slaughtering units are under operation. 25 units 

discharge their treated effluent as per norms on land. 

10 Units discharge their treated effluent as per norms 

into different drains which ultimately meets either 

river Yamuna/Ganga through tributary rivers. 

20. Meetings at the 

level of Chief 

Secretary in this 

case 

Chief 

Secretary,UP 

Partially Complied 

Meeting held on 2.12.2020. No  further progress 

reported.  

 

(MoM attached as Annexure 8 ) 
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difference in the volume of the chromium waste at the site in comparison to the DPR 

of the CPCB. The Chief Secretary may be directed to get the correct quantity of the 

chromium waste ascertained through joint inspection by the IIT-Kanpur and the 

CPCB, to take all necessary measures, including regular personal supervision, to 

complete the remediation work in a time bound manner in the shortest possible time 

and to submit a quarterly progress report to the oversight committee till the 

completion of the Project. 

 

2. Vide order dated 14.07.2020 in O.A. No.-985/2019, the Tribunal  had directed the 

State of UP  to pay environmental compensation of Rs. 10 crores for damage to the 

environment for permitting discharge of untreated sewage containing toxic Chromium 

into the river Ganga directly. The State of UP was given the liberty to recover the 

amount from the erring officers apart from taking action against the persons 

responsible. The U. P Jal Nigam was held liable to pay a sum of Rs. 1 crore for 

releasing untreated large quantity sewage containing toxic Chromium in the river 

Ganga. The UPPCB was also held liable to pay a sum of Rs. 1 crore for failing in their 

responsibilities towards keeping the river Ganga clean. These amounts were to be 

deposited with the CPCB within one month and the compliance had to be overseen by 

the Chief Secretary, UP. None of the amounts have been deposited till date. The Chief 

Secretary may be directed to get the said amount deposited without any further delay 

and also explain the reasons for noncompliance so far.  

3. In compliance of the direction of the Hon‘ble NGT vide order dated 14.07.2020 in 

O.A.985/2019 to issue strict directions to ensure that no authority allows discharge of 

polluted sewage or polluted effluents directly into a water channel or stream even 

during the monsoon season, the CPCB and the UPPCB have issued directions under 

section 33A of the Water (Prevention and Control of Pollution) Act, 1974. The 

UPPCB may be directed to effectively enforce these directions by using digital 

technology at polluting points and clusters.  

 

4. The Hon‘ble NGT had directed to complete the ongoing sewerage network by 

1.07.2020 to stop discharge of untreated sewage in any drain connected to the river 

Ganga or its tributaries. In cases of noncompliance environmental compensation of 
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Rs. 10 lakhs per month is to be imposed by the CPCB. Till date, 38 drains out of total 

86 drains in Phase I and 96 drains out of total 215 drains in Phase II are untapped. 

Accordingly, the CPCB has imposed EC of Rs.150 crores and issued notices. 

Similarly, in respect of 44 incomplete STPs, the CPCB has imposed an EC of Rs.26.4 

crores for the period 1.7.2020 to 31.12.2020. Till date, no amount has been deposited. 

It is recommended that the Chief Secretary, UP should be made responsible for 

ensuring that these works are completed speedily on priority and for the deposition of 

environmental compensation within a month of receiving the demand. 

 

5. The CPCB has installed 36 real time monitoring stations all across the country out of 

which 21 are in Uttar Pradesh as part of the Online Continuous Effluent Monitoring 

System(OCEMS). The number of stations in Ganga is 15, on its tributaries 5 and 1 is 

on a drain. A central control room has been established at UPPCB HQs to do 24x7 

monitoring of pollution data relating to these stations. The system  proved very 

effective in monitoring pollution in the river Ganga during the Kumbh and was 

widely appreciated. The Committee feels that such stations should be established in 

other left out pollution pockets in the river Ganga, its tributaries and drains so that all 

the major polluting sources are monitored on 24x7 basis. The UPPCB may be directed 

to identify the number of such stations and work out the tentative cost of setting them 

up along with likely sources of funding within one month. The online monitoring 

stations will overcome the challenges of manual monitoring and make the entire 

system transparent. This Committee recommends that the UPPCB may be allowed to 

utilise EC for this purpose. The oversight committee should have open access to the 

OCEMS. 

 

6. The progress of setting up of the FSTPs is extremely slow. The concerned authorities 

must ensure that timelines for various activities are fixed and implemented strictly. 

The monthly progress of it be monitored by the Chief Secretary, UP in his monthly 

review meeting on Environmental issues.  

 

7. The State Pollution Control Board should ensure compulsory installation of Online 

Continuous Effluent Monitoring System (OCEMS) in all industrial units along with 
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Pan-tilt Zoom Web Camera with open access to this Committee. Moreover, consent to 

operate shall be provided only after such compliance. 

 

8. The Irrigation Department should coordinate with Forest Department of the State to 

identify vacant areas /flood planes on the banks of river Ganga, its tributaries and 

drains which may be developed as Green Belts. An action plan regarding this may be 

prepared by the Irrigation Department in convergence with the schemes of  the Forest 

Department , Uttar Pradesh and implement the same in the next monsoon season. 

 

9.  The Irrigation Department, Uttar Pradesh and the Central Water Commission need to 

expedite remaining works related to the identification and demarcation of floodplain 

zones. Proper coordination at the field level between the Irrigation and Revenue 

Department for correction of records to execute the demarcation work is essential. 

The Chief Secretary should ensure coordination between the two departments so that 

floodplains are jointly demarcated, revenue records corrected accordingly, 

encroachments removed and pillars are fixed.  

 

10. The State government must ensure active involvement of local people, NGOs and 

professional agencies in cleaning and maintenance of ghats. The ULBs should launch 

awareness campaign of the local people every quarter to sensitise them about the need 

to preserve and improve the environment by keeping the rivers and their surroundings 

(ghats etc.) clean. A report on the action taken with documentary evidences to be 

submitted to the Committee. Penalty to be imposed on ULBs for non-compliance. 

Correction missing?? 

 

11. In order to prevent disposal of dead bodies into the river Ganga and its tributaries 

provision of electric crematoria in rural areas is necessary. The existing scheme of 

construction of crematoria in villages handled by the Panchayati Raj Department 

needs to be strengthened. Before this, a mass advocacy campaign for weaning away 

people from traditional open funeral system and motivating them to accept electrical 

crematoria needs to be taken up by the State Government through urban and rural 

local bodies. 
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12. The Committee recommends banning of idol immersion in Ganga and its tributaries in 

Uttar Pradesh. Directions need to be issued to concerned department for creation of 

temporary artificial ponds (as done in NCR-Delhi region for preventing pollution in 

river Yamuna) for idol immersion during traditional festivals like Ganesh Chaturthi 

and Durga Puja specifying prior permission of District Administration and strict 

timelines pertaining to religious days only. 

 

13.  The Committee recommends steps to be taken for ground water recharge by digging 

of ponds, construction of check dams and establishing drain network to tap excess 

runoff during rainfall. Essentiality of rainwater harvesting structure in every house in 

the urban areas should be enforced effectively by the Development authorities and its 

progress should be monitored by the Housing Department from the highest level. 

 

14.  The Committee also recommends replication of successful waste management 

models such as that of Vengurla town in Sindhudurg district, Maharashtra in small 

towns of Uttar Pradesh. This town has converted a landfill into a waste management 

park, generates revenue from waste and has paved way for Sustainable Development. 

 

15. In order to restrict and regulate waste into rivers, the committee recommends use of 

floating barriers as being used on Cooum River in Chennai.  

 

16. The Committee feels that along with establishing new STPs/CETPs, every effort 

should be made to improve the efficacy and functioning of the existing STPs/CETPs. 

They need to be continuously monitored on a 24x7 basis. All the STPs in the State 

should be equipped with SCADA, connected with a central control room, receiving 

data 24x7 , their performance analysed on day to day basis, problem areas like 

maintenance issues be addressed without any delay and accountability be fixed for 

non-performance/suboptimal performance. The Committee appreciates the One 

Operator One City scheme followed by UP, which will certainly help in fixing the 

responsibility and taking corrective action. 
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17. Use of bio-plastics/bio-degradable in every sector viz. domestic and industrial is a 

viable solution to prevent rivers from choking and warding off adverse implications 

on biodiversity. The State government may promote reusable bags of jute or cloth  

along with bio-plastics/degradable through well thought out macro and micro level 

plans. The State may be directed to develop an action plan in this regard and submit 

the same to the Hon‘ble Tribunal within six months.    

 

18. In this particular matter, the oversight committee is deeply concerned that the 

progress on ground is far from satisfactory and the promised timelines for completing 

the action keep on getting shifted. The committee finds that a number of problems 

hindering the progress are coordination problems among various departments. Such 

issues can easily be resolved if there is a regular monthly meeting at the level of the 

Chief Secretary as laid down in the monitoring framework submitted by the State 

Govt. before the Hon‘ble NGT. The Chief Secretary may be directed to hold the 

monthly monitoring meeting regularly and share its minutes with this committee in so 

far as they concern the orders/directions of the Hon‘ble NGT.  

The Member Secretary, UPPCB is directed to send this report to the Registrar General, 

National Green Tribunal, Principal Bench, New Delhi for placing the same before the Hon’ble 

Tribunal with a copy to the Chief Secretary, Government of Uttar Pradesh for necessary 

action. The report also be uploaded on the website of the Committee.   

           

29-07-2021

X Anant Kumar Singh

Anant Kumar Singh

Member, Oversight Committee

Signed by: ANANT KUMAR SINGH      

29-07-2021

X SVS Rathore

Justice SVS Rathore

Chairman, Oversight Committee

Signed by: SURENDRA VIKRAM SINGH RATHORE  

July 29, 2021 
 

Annexures: As above 

 

Please visit our website: oscngt.upsdc.gov.in for more information.  

 



Progress Report- O.A 200/2014 

 

S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

1. The State of UP 

may take steps for 

Remediating 

Chromium dump at 

Rania Kanpur, as 

directed earlier 

vide orders dated 

22.08.2019 and 

15.11.2019 

UPSIDA Not Complied 

Tenders have been cancelled. 

A decision regarding easing the conditions of tender has been taken in 

the meeting held by Chief Secretary on 4.12.2020. Suggestions are 

invited from experts from NEERI Nagpur and 4 IITs on the conditions 

for agencies/firms who will bid for the tender. A report from all the 

said institutions in this matter and accordingly tenders shall be floated 

afresh. 

EC of Rs.280 cr. imposed on 6 defaulter units 

DM, Kanpur has issued RC against the 6 defaulters. Chief Secretary, 

UP has directed him to transfer the RC to DM,Kanpur Nagar if the 

properties of defaulters are in Kanpur Nagar 

Not related to U. P. Jal Nigam. 

2. Vide order dated 

22.08.2019 the 

Tribunal stated that 

timely completion 

of all projects 

relating to sewage 

treatment be 

ensured i.e. by 

31.06.2020 in 

respect of ongoing 

projects and by 

31.12.2020 in 

respect of work not 

yet started, failing 

which,  

compensation has 

to be paid apart 

from action against 

the Erring officers. 

(After 01.07.2020, 

U.P. Jal 

Nigam, 

Dept.of Urban 

Development, 

National 

Mission for 

Clean Ganga 

(NMCG) 

Partially Complied 

Status of Tapping of 86 Drains in Phase-I, Segment-B (Bijnor to 

Kanpur) and 215 Drains Phase-II (Kanpur to U.P. Border) as on 

22.01.2021 is as follows: 

A. Status of 86 Drains in Phase-I, Segment-B (Bijnor to Kanpur)  

Do not require tapping 09 

Partially tapped 05 

Tapped  32 

Untapped 

To be tapped in project under 

construction- 26 

To be tapped in sanctioned 

project  -10 

To be tapped in project under 

preparation- 4 

40 

 

The revised timeline for tapping of these drains is as follows:  

1.          21- Drains by June,21 

2.          01- Drains by Jan,22 

3.          04- Drains by Mar,22) 

 

Status of Tapping of 86 Drains in Phase-I, 

Segment-B (Bijnor to Kanpur) and 215 

Drains Phase-II (Kanpur to U.P. Border) as 

on 22.01.2021 is as follows: 

A. Status of 86 Drains in Phase-I, Segment-

B (Bijnor to Kanpur)  

Do not require tapping 09 

Tapped  34 

Partially tapped 05 

Untapped 

(i) To be tapped in project 

under construction- 24 

(ii) To be tapped in 

sanctioned project  -10 

(iii) To be tapped in project 

submitted for approval- 09 

38 

 

The revised timeline for tapping of these 24 

drains is as follows:  

1.01- Drain by Aug- 21 

2. 13- Drains by Sep-21 

Annexure-1
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

direction for 

payment of 

environmental 

compensation of 

Rs. 10 lakhs per 

month to CPCB for 

discharging 

untreated sewage 

in any drain 

connected to river 

Ganga or its 

tributaries and Rs. 

10 lakhs per month 

to CPCB per 

incomplete STP 

and its sewerage 

network will apply. 

Further with regard 

to the sectors 

where STP and 

Sewerage network 

works have not yet 

started, the States 

of UP, Jharkhand, 

Bihar and West 

Bengal have  

To pay an 

Environmental 

Compensation of 

Rs. 10 lakhs per 

month after 

31.12.2020) 

 

B. Status of 215 drains in Phase II 

Do not require tapping   14 

Partially tapped   01 

Tapped    82 

Untapped 

(i)   To be tapped in project 

 under construction         - 33 

(ii)  To be tapped in sanctioned             

project                              - 35 

(iii)To be tapped in project             

under preparation      - 05 

118 

 

 

 

 

The revised timeline for tapping of these drains is as follows:  

(i)         22 Drains by Dec, 2020 

(ii)        12 Drains by  Sep, 21 

(iii)        13 Drains by  Mar, 22 

Every effort is being taken to complete the projects as per scheduled 

timeline. 

 

 

Urban Development Dept. has not complied the with the timeline for 

remediation of 120 drains.  

Till date, 158 drains are untapped and bioremediation has taken place 

only in Prayagraj,Kanpur and Varanasi as per the last available 

information.  

 

Further, as per information from CPCB, EC of Rs. 71.40 crore 

imposed for the period July,2020 to 21.12.2020 on untapped drains @ 

10 lakh per month. 

On incomplete STP works (44 in no.), EC of Rs. 26.4 crore is imposed 

for the period July 2020-Jan 2021. 

3.05- Drains by Oct-21 

4. 05 Drains by 24 months after availability 

of land for Moradabad STP. Matter is 

currently sub-judice at Hon’ble High 

Court. 

 

B. Status of 215 drains in Phase II 

Do not require tapping 14 

Tapped  104 

Partially tapped 01 

Untapped 

(i)   To be tapped in project 

 under construction -24 

(ii)  To be tapped in 

sanctioned project - 35 

(iii)To be tapped in project             

submitted for approval- 38 

96 

 

The revised timeline for tapping of these 24 

drains is as follows:  

(i)12 Drains by Sep-21 

(ii)06 Drains by Dec-21 

(iii)Tapping of 06 Drains of Trans Varuna 

region are being taken up by Irrigation 

Deptt. 

 

 

 

4. Preventing 

discharge of 

industrial effluents 

Dept. of Urban 

Development, 

U.P. Jal Nigam 

Partially Complied 

The State has 104 existing STPs out of which O & M of 66 STPs are 

being taken up by UPJN. The status of 66 STPs is as follows:- 

The State has 106 existing STPs out of which 

O & M of 67 STPs are being taken up by 

UPJN. The status of 67 STPs is as follows:- 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

in Ganga and its 

tributaries/drains 

by ensuring 

installation of 

proper functioning 

of ETPs/CETPs. 

 1. Operational – 62 STPs. 

2. Not-operational - 02 STPs ((at Banda, 4 MLD and Loni, 30 

MLD) 

To make these STPs operational, the bids received for rehabilitation of 

these STPs have been approved by State Level Technical Committee 

(SLTC) in the meeting held on 02.11.2020. LOA for Loni STP has 

been issued to M/s VA Tech Wabag Limited on 24.11.2020 and is 

likely to be completed by 28.02.2021. LOA for Banda STP has been 

issued to M/s Verdhmanh Engineering Works Pvt., Delhi Ltd. on 

25.11.2020 and is likely to be completed by 31.04.2021.  

Upgradation of CETPs approved by NMCG: 

 Mathura CETP of 6.5 MLD 

 Banthar 4.5 MLD 

 Site 2 of Unnao CETP of capacity 2.15 MLD 

 Jajmau Kanpur CETP 20 MLD (Dec,2021) 

 Stringent effluent norms notified for industrial activities in 

critically/severe polluted areas dated 27.02.2020 is being 

complied for setting up of new industries. 

 The Primary Effluent Treatment Plant outlet and inlet Effluent 

Quality standard for 3 CETPs of tannery sector have been 

notified on 2.11.2019 and are being complied. 

 Inlet Effluent Quality Standards for 5 CETPs of textile sectors 

have been notified on 7.12.2018. 

 Notification has been issued that all new molasses based 

distilleries including yeast manaufacturing units/expansion 

project in existing molasses based distilleries including yeast 

manufacturing units shall achieve zero liquid discharge (ZLD 

by concentrating and incinerating the spent wash in Slope 

Boiler on 28.01.2020). 

 All GPI units have been directed to install OCEMS along with 

PTZ Camera with open access to UPPCB. 

 UPPCB has also set up a control room at headquarters at 

Lucknow where ETPs of the GPIs are monitored remotely. 

 As per the latest report 977 GPIs have installed and 122 GPIs 

have installed PTZ web camera also. 

 Regular monitoring of industries along with action against 

1. Operational – 66 STPs. 

2. Not-operational - 01 STPs (at Banda, 4 

MLD) 

LOA for rehab works at Banda STP was issued 

to M/s Verdhmanh Engineering Works Pvt., 

Delhi Ltd. on 25.11.2020, but works could not 

be started before as permission from Railway 

Deptt. was required for laying the rising main 

pipeline beneath the railway line. The 

permission has been given on 24.06.2021 and 

presently, the rehab work is in progress. The 

STP will be made operational by August, 

2021. 
Out of 66 operational STPs, 60 STPs are 

compliant and 06 STPs are non-compliant. 

Details of these 06 non-compliant STPs are as 

follows: - 

1. 03 STPs at Mathura (Masani 13.59 MLD, 

Trans-yamuna 16 MLD and Trans-

yamuna-2 14.5 MLD) are undergoing 

rehabilitation under 

NamamiGangeProgramme (HAM) and are 

likely to be completed by Oct-2021. In 

addition to this, the above STPs are non-

compliant due to ingression of untreated 

industrial effluent into the domestic 

sewage. As a result, the treated effluent 

parameters are higher than the prescribed 

standards. In this regard, Managing 

Director, UPJN has requested Member 

Secretary, UPPCB, Lucknow for taking 

adequate measures to stop the ingression 

of untreated industrial effluent into the 

domestic sewage vide his letter dated 

03.06.2021. 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

defaulter is being done time to time. 

According to UPPCB , there are total 105 STPs  

Operational STP 100 

STP achieving norms 81 

STP not achieving 

norms 

19 

STP not in operation 5 

STP under 

construction 

62 

 

Status of CETPs in the State: 

There are total 7 CETPs 

Operational CETP 7 

CETP achieving norms 6 

CETP not achieving norms 1 

CETP non-operational 0 
 

2. 02 STPs at Kanpur (Jajmau 130 MLD and 

Bingawan 210 MLD) are non-compliant. 

Rehab of 130 MLD STP is under progress 

in HAM Project under NamamiGange and 

is likely to be completed by Oct-21. The 

COD of sewage reaching the 210 MLD 

STP at Bingawan is higher than the design 

parameters.  

3. 01 STP at Sultanpur (Lolepur 05 MLD) is 

non-compliant as capacity upgradation is 

being done under 

NamamiGangeProgramme which is likely 

to be completed by Dec-21 

 

5. It was reported that 

in Jajmau 20 MLD 

work has started. 

However, in 

Banther, STP is at 

sanctioning stage 

and at Unnao at 

project formulation 

stage. 

Compensation in 

this regard to be 

calculated by 

CPCB. Details 

required with 

reference to the 

three STPs from 

UPPCB, U.P.Jal 

Nigam andNMCG 

UPPCB/U.P Jal 

Nigam 
20 MLD CETP Jajmau 

 All the operational Tannery units have installed PETP. At 

present PETP treated effluent of tanneries goes to CETP of 36 

MLD capacity (9 MLD Tannery Effluent and 27 MLD 

Domestic Effluent), operated by UP Jal Nigam. This treated 

effluent is mixed with treated domestic effluent from STP 

installed at Jajmau CETP area and is discharged through 

irrigationchannel. 

 For Jajmau Tannery cluster, NMCG has approved 20 MLD 

CETP (dilution based) as per NGT direction worth Rs. 554 

Crore. The proposal was consented by the tannery association 

and the Government ofU.P. 

 The SPV has committed to contribute Rs. 25 crore and has 

proposed to bear the estimated cost of Rs. 137 Crore for 

modified PETP. Rest 392 Crores will be borne  byNMCG. 

 SPV has allotted the work of construction of CETP to M/s VA 

Tech Wa Bag Ltd. after finalizing the tender and estimated 

time of completion is 24 months i.e. December 2021 

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao 

Not related to U. P. Jal Nigam.O&M of 36 

MLD CETP at Jajmau is being done by U. P. 

Jal Nigam. 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

 State board has issued Consent to Establish (CTE) to U.P. Jal 
Nigam, Unnao for 
installationof15MLDcapacitySBRtechnologybasedSTPatVillage-
Dakari, 

Pargana-Hadaha, Tehsil and District-Unnao under 

NamamiGangeProgramme. Presently STP is under construction 

and completion period of this STP is October, 2021 as 

information provided by U.P. Jal Nigam, Unnao. 

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj 

Unnao 

 State board has issued Consent to Establish (CTE) to U.P. Jal 

Nigam, Unnao for installation of 5 MLD capacity SBR 

technology based STP at Village-Katari-Peeperkheda, Gangaghat, 

Shuklaganj, Tehsil and District-Unnao under 

NamamiGangeProgramme. Presently construction work of STP is 

not started due to land dispute. Completion period of this STP is 

October, 2021 as information provided by U.P. Jal Nigam, 

Unnao. 

 

6. Utilization of 

treated sewage, use 

of sludge as a 

manure and 

septage 

management. 

U.P Jal Nigam Partially Complied 

a) A project of Rs. 160 Crores has been sanctioned for covering all 

the 58 AMRUT towns in State with population more than 1 

lakh. 

b) In the first stage the State has finalized tender for mechanized 

Faecal Sludge and Septage Treatment Plants in 6 cities.  

c) The 4 FSSTP shall be completed by 31.03.2021 and remaining 

02 by 31.09.2021. 

d) The State has set up Faecal Sludge and Septage Treatment Plant 

(FSSTP) in Jhansi and Unnao. 

e) For remaining 52 towns, tender has been finalized and LoA 

issued for 50 FSTP Plants and expected to be completed by 

30.09.2021. Balance 02 FSTP plants are under tendering stage. 

f) The State has proposed to cover all the ULBs by year 2023. 

 

Name of City Nos. Status 

Detailed Status of FSSTP under AMRUT 

programme is annexed herewith (Annexure-1) 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

Jhansi, Unnao 2 Operational 

Loni, Lakhimpur, Raebareli, 

Modinagar, Aligarh, 

Shahjahapur, Ayodhya, 

Shamli, Baraut, Hapur, Khurja, 

Hathras, Amroha, Badaun, 

Farukhabad, Hardoi, Sitapur, 

Bahraich, Gonda , Jhansi, 

Latitpur, Banda, Fatehpur, 

Basti, Deoria, Saharanpur, 

Mathura, Rampur, 

Mujaffarnagar, Lucknow, 

Kanpur, Agra, Meerut, 

Varanasi, Prayagraj, 

Ghaziabad, Gorakhpur, 

Etawah, Firozabad, Mainpuri, 

Sultanpur, Bulandsahar, 

Faizabad, Moradabad, Pilibhit, 

Chandausi, Orai, Akbarpur, 

MaunathBhanjan, Mirzapur, 

Balia, Ghazipur, 

ChunarJaunpur 

54 Construction  

started 

Pt. DeenDayalUpadhaya 

Nagar, Azamgarh, Shikohabad,  

4 Letter of Award  

issued. Work to  

start after  

availability of  

land. 

 

 The State’s policy for use of treated water is being notified. 

 Total sewage generation is around 5500 MLD (80 % of 

water used). The State has 104 STPs with installed capacity 

of 3200 MLD against which the capacity utilization is 2248 

MLD (68 %). 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

 At present, nearly 410 MLD treated water is being used in 

agriculture. 

 State is planning to get the treated water utilized in thermal 

power plants. 

 The State has promulgated the Septage policy on 

31.10.2019. 

 State Mission for Clean Ganga, UP has informed vide letter 

dated 7.12.2019 that the State is implementing projects of 

tertiary treatment and supply of treated water to Indian Oil 

Corporatin Ltd., Mathura and Panki Power Plant in Kanpur. 

 The Faecal and Septage Treatment Plant projects have been 

implemented in Jhansi and Unnao. Its under implementation 

on Chunar. 

 

7. Demarcation of 

flood plain zones 

and preventing 

encroachments  

thereof 

Dept. of 

Irrigation, U.P 
Partially Complied 

(Work of setting up pillars initiated in Phase I on 1.06.2020). 

 Notification for identification of flood plain zone in Segment 

B Phase I from Bijnore to Kanpur issued on 4.09.2020 and 

permanent construction as per notification will be removed by 

District Authority. Demarcation of flood plain zone has been 

started, work is in progress. 734 no.of pillars have been 

already constructed against total 15293 pillars. 

 For Phase II, identification of flood plain zone by Central 

Water Commission is under process. 

 For ecological flow, the notification dated 9.10.2018 in river 

Ganga from Bhimgoda Barrage (Haridwar), Bijnore Barrage 

and Narora Barrage is being complied with. 

(Refer Annexure IV) 

 

Not related to U. P. Jal Nigam. 

8. Maintenance of e-

flow 

Dept. of 

Irrigation, U.P 
Partially Complied 

e-flow maintained only in Ganga, study of e-flow being done by IIT 

Delhi, report was expected to be received in Dec,2020. The Committee 

has not received the report yet.  

Not related to U. P. Jal Nigam. 

9. Preventing 

dumping of solid 

and other waste in 

Dept. of Urban 

Development 
Partially Complied 

 With regard to Ganga towns, 21 ULBs have been declared and 

certified ODF status. 12 ULBs given ODF+ status and 5 ULBs 

Not related to U. P. Jal Nigam. 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

and around Ganga have been certified as ODF++.  

 There are 697 wards in 21 ULBs with door to door collection 

of waste facility. 

 Total waste generation in 21 towns is 3275 TPD out of which 

the total capacity of mechanized processing of 2650 TPD i.e 

81 % is established in 4 major towns i.e. Kanpur, Varanasi, 

Prayagraj and Kannauj. 

 Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD) 

were under arbitration which has been awarded in the favour 

of Department. Further to make these plants functional, the re-

construction work is required for which the work is under 

progress. It is expected to make these plants functional by 

March 2022.  

 In addition, three windrows based mechanised plants 

(Farrukhabad/ Ghazipur/ Gangaghat – total 220 TPD) have 

been sanctioned and expected to be completed by March 2022. 

 This will enable mechanized processing plant capacity to be 

around 3010 TPD i.e.92 % against the total 3275 TPD. 

 De-centralized scientific treatment of waste to be done. 

 MRF sanctioned in every ULB and construction work under 

progress. 

 46 open dumps removed. 

 In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in 

different population range are from U.P i.e Varanasi, Kannauj 

and Bithoor. 

 

Strict enforcement for plastic ban in the State. 126 tonnes of banned 

plastic seized in the ULBs along river Ganga and penalty of Rs.1.27 

crore imposed. 

10. Clearing old legacy 

waste dump sites 

Dept.of Urban 

Development, 

U.P Jal Nigam 

Partially Complied  

 

No legacy waste within 1 km from the banks of river Ganga. However, 

for accumulated legacy waste in Prayagraj, Kanpur the bio remediation 

of the legacy waste is under progress.  

Not related to U. P. Jal Nigam. 
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S.No. Directions by 

Hon’ble NGT 

Concerned 

Department 

Compliance Status 

January,2021 

Compliance Status 

July,2021 

The updated status of the dump sites is attached herewith as 

(Annexure-III) 

 

Disposal of Legacy waste in the State is proposed to be done by 

December, 2022. 

 

11. Preventing and 

regulating illegal 

sand mining 

 

Mining 

Department 
Partially Complied 

Enforcement (Feb,2020-upto Dec,2020) 

Number of raids                            = 14335 

Number of FIR lodged                  =     532 

Number of complaint lodged      =   1718 

Compounding amount                  = 60.73 crore 

Integrated Mining Surveillance System (IMSS) rolled out in the State. 

Geo fencing and PTZ cameras installed in mining areas. 

310 weigh bridges installed in mining areas and integrated with State 

Command Centre. 

(Refer Annexure V) 

Not related to U. P. Jal Nigam. 

12. Steps for 

conservation of 

groundwater 

particularly with 

reference to 

critical, semi-

critical or over-

exploited areas 

District 

Administration/ 

CGWA 

Partially Complied 

 State Govt. notified the Uttar Pradesh Ground Water 

Management and Regulation Act,2019. 

 Rajya SanrakshanBhoojal Mission started in 2017-18.Under 

this mission, progress of some major works are given below 

(upto September,2020): 

Name of the Structure Target Progress 

Check Dam 4458 2487 

Pond 

rejuvenation/construction 

66179 28982 

Farm pond 183726 169793 

Distribution of 

Drip/Sprinkler System 

203258 92705 

 

The Minor Irrigation Dept. had constructed 5884 check dams and 779 

ponds and the target for 2020-21 is construction of 183 check dams 

and 116 ponds.  

Not related to U. P. Jal Nigam. 

13. Restoration of 

water bodies. 

District 

Administration 
Partially Complied 

 State has 7 wetlands listed as Ramsar Sites of International 

Not related to U. P. Jal Nigam. 
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Compliance Status 
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importance.  

 The Environment, Forest and Climate Change Dept. of Govt. 

of UP has identified 226 potential wetlands existing within 10 

kms of Ganga river and prepared a project for conserving and 

sustainably managing these Gangetic Floodplain wetlands in 

the state. This project sanctioned by NMCG.  

14. Monitoring and 

displaying of water 

quality 

CPCB/UPPCB Partially Complied 

UPPCB regularly monitoring the water quality of river Ganga at 32 

sampling points. Monitoring reports available on UPPCB website. 

Not related to U. P. Jal Nigam. 

15. Closing, till 

compliance, all 

establishments near 

river banks being 

run without 

necessary STPs 

and compliance of 

environmental 

norms. 

UPPCB Partially Complied 

During Dec, 2019-April 2020, 75 GPIs were found defaulting. UPPCB 

had issued show cause notices against 45 GPIs and closure order 

against 4. 

As per the meeting on 4.2.2020, it was reported that action has been 

taken to close 137 establishments which are running without necessary 

STPs/ treatment facilities. EC to the tune of Rs19.59 crores was 

imposed out of which Rs 8 crores has been realized 

Not related to U. P. Jal Nigam. 

16. Public awareness 

and involvement 

for prevention and 

control of pollution 

of Ganga. 

Dept. of Urban 

Development 
 Not Complied  

(Public awareness programmes could not be conducted due to covid-19 

pandemic and lockdown in the last 3 months) pertaining to U. P. Jal 

Nigam. 

Not related to U. P. Jal Nigam. 

17. Afforestation and 

setting up of 

biodiversity parks. 

 

CPCB may take 

further action to 

finalise and 

circulate 

Guidelines for 

Biodiversity parks 

expeditiously 

which may be 

complied with by 

Dept. of 

Environment, 

Forest and 

Climate 

Change, UP. 

 

Partially Complied  

 

Project on Biodiversity Parks with estimated total cost 32381.755 

lakhs submitted to NMCG.  The NMCG showed its limitation to fund 

the project and also made certain observations regarding the location 

of identified sites and costs involved through letter dated 13.05.2020.  

 

In July, 2020 the State planted 25 crore seedlings and the entire 

exercise was coordinated by Department of Environment, Forest and 

Climate Change, Government of Uttar Pradesh. 

 

The Environment, Forest and Climate Change Dept. of Uttar Pradesh 

has identified the sites for development of Bio-diversity Park in 25 

Not related to U. P. Jal Nigam. 
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Concerned 
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January,2021 
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the concerned 

States and status of 

compliance 

included in the 

reports to be filed 

before this 

Tribunal. 

districts in the main stem of Ganga and in 2 districts in Yamuna 

covering total area of 3591.984 hectares. The project proposal is being 

revised as per the guidelines of CPCB and will be implemented if 

NMCG approves the projects along with its funding. 

18. CPCB and SPCBs 

may periodically 

undertake 

biological 

assessment of 

Ganga. NMCG and 

States concerned 

may depict 

biological diversity 

of Ganga in public 

domain 

CPCB/UPPCB/ 

U.P Jal Nigam 
Partially Complied 
Water quality report of Ganga available on UPPCB website. Biological 

assessment of Ganga not yet started.  

 

Not related to U. P. Jal Nigam. 

19. Slaughter houses 

discharging waste 

into rivers 

UPPCB 35 Slaughtering units are under operation. 25 units discharge their 

treated effluent as per norms on land. 10 Units discharge their treated 

effluent as per norms into different drains which ultimately meets 

either river Yamuna/Ganga through tributary rivers.  

 

Not related to U. P. Jal Nigam. 

20. Meetings at the 

level of Chief 

Secretary in this 

case 

Chief 

Secretary,UP 

Meeting held on 2.12.2020.  Not related to U. P. Jal Nigam. 

 

 

S. No. Additional Points UPJN reply (Present Status) 

1 Quantity of Sewage being discharged in river Ganga and its 

tributaries/connected drains and correspondingly proposed / 

existing STPs to intercept the same with timelines. 

Detailed status with respect to OA 200/2014 is being annexed 

herewith (Annexure-2a & 2b) 

2 Performance of STPs and their compliance, particularly for The performance of STPs with respect to fecal coliform shall be 
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Fecal coliform. submitted separately. 

3 Water quality of Ganga at inter-State borders and at important 

public places/Ghats, which may show the level of compliance 

with regard to water quality. 

Not related to U. P. Jal Nigam. 

4 Status of compliance of CETPs at Jajmau, Unnao and Banther. O&M of 36 MLD CETP at Jajmau is being done by U. P. Jal Nigam. 

At present, the CETP is compliant. 
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S. No City/Town Name of Drain River Average Flow 

Discharge

(MLD)

Status of drains Name of Project Name of 

Programme

Date of Start Date of 

Completion

STP Capacity

(MLD)

Progress of STP 

construction

(%)

Remarks

1 2 3 4 5 6 7 8 9 10 11 12 13

1 Modinagar Kadarabad Drain Kali - Untapped Modinagar sewerage scheme AMRUT 1.1.2018 30.06.2021 20 92 Sewer Network is being laid under AMRUT. Upon

commpletion, the sewage will flow through the sewer line

resulting in no discharge in the drain.

2 Moradabad Barbalan Drain Ramganga 1.73 Untapped Prevention of Pollution of 

River RamGanga at 

Moradabad (Phase-I) 

NGRBA 21.10.2011 31.12.2021 58 98 Work is under Progress

3 Moradabad Vivekanand Hospital Drain 

(Left)

Ramganga 1.08 Untapped

4 Moradabad Vivekanand Hospital Drain 

(Right)

Ramganga 2.61 Untapped

5 Moradabad MIT Drain Ramganga 7.5 Untapped

6 Moradabad Moksh Dham Drain Ramganga 7.22 Untapped

7 Moradabad TDI City Drain Ramganga 4.86 Untapped

8 Hapur Hapur Drain Kali 6 Untapped Hapur sewerage scheme AMRUT 25.10.2019 24.10.2021 30 48 Sewer Network is being laid under AMRUT. Upon

commpletion, the sewage will flow throough the sewer line

resultin in no discharge in the drain.

9 Bulandshahar Manan Road Nalla 

(Bulandshahr 1) 

Kali 7.77 Untapped

10 Bulandshahar Adil nagar Nala Kali 2.15 Untapped

11 Bulandshahar Chandbari Road 

(Bulandshahr II)

Kali 6.18 Untapped

12 Bulandshahar Cheel ghat Kali 0.88 Untapped

13 Bulandshahar Narshal ghat Kali 2.41 Untapped

14 Bulandshahar Adil Nagar 2 Kali - Untapped

15 Bulandshahar Kasai Bada Kali 0.85 Untapped

16 Bulandshahar Faisalabad road Kali 3.25 Untapped

17 Bulandshahar Behind Shanidev mandir Kali - Untapped

18 Bulandshahar Devipura Kali 1.65 Untapped

19 Bulandshahar Bridge Dhameda Road Kali 0.34 Untapped

20 Bulandshahar Behind chamunda mandir Kali 0.4 Untapped

21 Kasganj Kasganj drain Kali 12.7 Untapped I & D and STP works at

Kasganj

Namami Gange 05.07.2019 30.09.2021 15 81.5 Work is under progress. 

22 Kanpur Panki Nala (Thermal power) Pandu 30 Untapped

23 Kanpur ICI Nala Pandu 40 Untapped

24 Unnao City Jail Drain (Dakari drain) Ganga 19.33 Untapped I & D and STP works at

Unnao

Namami Gange 11.10.2019 31.10.2021 15 43.5 Work is under progress. 

1 Meerut Abu Nallah-2 Kali 145.95 Untapped

2 Meerut Slaughter House Drain 

/Odean Nala

Kali 113.73 Untapped

3 Bareilly Deveranaiya Nala Ramganga Untapped

4 Bareilly Chawri Nala (Chodari) Ramganga Untapped

5 Bareilly Nakatiya Nala Ramganga Untapped

6 Farrukhabad Bhairoghat drain (Tokaghat) Ganga 4 Untapped

7 Farrukhabad Dhinapur drain Ganga 1 Untapped

8 Fatehgarh Hathikhana Nala Ganga 6.88 Untapped

9 Fatehgarh Bargadiya Ghat drain Ganga 1.31 Untapped

10 Fatehgarh Cantt Nalla Ganga 3.44 Untapped

1 Meerut Abu Nallah-1 Kali 39.22 Untapped I & D and STP works of Abu

Nallah - 1 Drain at Meerut

Namami Gange - 14 MLD STP 

proposed

- PFR submitted to NMCG vide SMCG letterdated 18.06.2021

for approval.

2 Moradabad Moradabad drain (Karula 

drain)

Ramganga 26.11 Untapped I & D and STP works at

Moradabad (Zone - IV)

Namami Gange - 37 MLD STP 

proposed

- PFR submitted to NMCG vide SMCG letter dated 18.09.2020

for approval.

E - Drains to be tapped in projects submitted for approval- 09 Nos.

Bid document is being prepared by NMCG. Upon receipt of

Bid document, tenders shall be invited.

62 Technical evaluation of bids completed. Financial bids have

been opened on 03.07.2021. 

The opinion given by Advocate General, UP regarding

reconsideration of the cancelled bids for the project defers

from the directions issued by NMCG vide their letter dated

24.12.2020. As such, the clarification has been sought from

NMCG vide letter dated 09.06.2021 of SMCG. 

Namami Gange - -I & D and STP works at

Meeurt

Pollution abatement for River

Ramganga at Bareilly (I&D

and STP works) 

I & D and STP works at

Fatehgarh-Farrukhabad

-

Namami Gange

Namami Gange

-

-

24 months affter 

issuance of LOA

-

220

63

43

24 months affter 

issuance of LOA

D - Drains to be tapped in sanctioned projects (Under Tendering) - 10 Nos.

Work is under progress. 

09.12.2018 30.06.2021

25

40

30

Tender has been finalised and LOA was issued in Mar-2020

but the date of start could not be decided as land for

construction of 25 MLD STP made available by Nagar Nigam,

Moradabad is subjudice at Hon'ble High Court at Allahabad. 

0

92

Status of 86 drains in Phase - I, Segment - B

Sewer Network is being laid under AMRUT. Upon

commpletion, the sewage will flow throough the sewer line

resultin in no discharge in the drain.

Bulandshahar sewerage

scheme

AMRUT

I & D and STP works at

Pankha, Kanpur

Namami Gange

I & D and STP works at

Moradabad 

(Zone - II)

Namami Gange - -

11.10.2019 31.10.2021 46.5

C - Drains to be tapped in projects Under Construction - 24 Nos.

Annexure-1a
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S. No City/Town Name of Drain River Average Flow 

Discharge

(MLD)

Status of drains Name of Project Name of 

Programme

Date of Start Date of 

Completion

STP Capacity

(MLD)

Progress of STP 

construction

(%)

Remarks

3 Gulaothi Gulaothi Drain Kali 6.91 Untapped I & D and STP works at

Gulaothi Town, Bulandshahar

Namami Gange - 10 MLD STP 

proposed

- Revised DPR submitted to NMCG after incorporating their

observation on 18.12.2020. NMCG, vide their letter dated

24.03.2021 reurned the DPR to the state with directions to

come up with a clear plan to tackle the issue of high COD in

the sewage.

4 Kanpur Ganda Nala Pandu 55.09 Partially Tapped

5 Kanpur Halwa Khand Nala Pandu 11.44 Partially Tapped

6 Kanpur Ranighat drain Ganga 1.89 Partially Tapped

7 Kanpur Satti Chaura Ganga 2 Partially tapped

8 Kanpur Golaghat Nala Ganga 1.44 Partially tapped

9 Hapur Hapur Drain-1 (City drain) Kali 25 Untapped Prevention of Pollution of

River Kali by I & D of Hapur

City Drain at Distt. Hapur

Namami Gange - 24 months affter 

issuance of LOA

- - DPR has been  prepared and is under review at UPJN Level.

I & D of remaining 5 drains

falling in river Ganga and

sewerage network for

saturation of Sewerage

District -1 at Kanpur

DPR submitted to SMCG on 15.02.2021Namami Gange -

Namami Gange - -

-

Some observation on DPR was raised by NMCG,

Compliance of which has been sent on 17.02.2021. Approval

is awaited

24 months affter 

issuance of LOA

Prevention of overflow of

Ganda Nala and Halwakhanda

Nala at Kanpur.

-

-
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S. No City/Town Name of Drain River Average Flow 

Discharge

(MLD)

Status of Drains Name of Project Name of 

Programme

Date of Start 

of Project

Date of 

Completion

Progress

of STP 

construction 

(%)

STP capacity

(MLD)

Remarks

1 2 3 4 5 6 7 8 9 10 11 12 13

1 Mirzapur Basvariya Drain Ganga 1.130 Untapped

2 Mirzapur DiwanGhat new Drain Ganga 0.020 Untapped

3 Mirzapur BalughatKacha Drain Ganga 0.010 Untapped

4 Mirzapur Malhaya Drain Ganga 0.270 Untapped

5 Mirzapur Patengra (manasarovar) Drain Ganga 0.740 Untapped

6 Prayagraj Mawaiya Nala Yamuna 28.10 Untapped

7 Prayagraj Mahewa Ghat Drain no. 1 Yamuna 0.30 Untapped

8 Prayagraj Mahewa Ghat Drain no. 2 Yamuna 0.22 Untapped

9 Prayagraj Arail Drain No. 2 (Kharkauni 

drain)

Yamuna 1.45 Untapped

10 Prayagraj Sachcha Baba Ashram Drain Yamuna 2.72 Untapped

11 Prayagraj Co-Operative Nala Ganga 0.27 Untapped

12 Prayagraj Basna Nala Ganga 2.55 Untapped

13 Prayagraj Indira Awas Nala / Jai 

Gurudev Ashram Nala

Ganga 1.15 Untapped

14 Prayagraj Shantipuram Nala Ganga 4.10 Untapped

15 Prayagraj 8 small drains at different 

locations in Jhushi area

Ganga 0.80 Untapped

16 Prayagraj Lotey Haren Nala Ganga 9.98 Untapped

17 Prayagraj Shastri Bridge Nala (03 small 

drains), Jhushi

Ganga 2.78 Untapped

18 Varanasi Rajghat Outfall (Shahi Nala) Ganga 130.00 Partially Tapped Rehabilitation  of OTS 

to RTS  at Varanasi

AMRUT 25.03.2020 30.11.2021 100 140 To be tapped at 140 MLD operational STP at Dinapur.

Work for diversion of 50 MLD discharge from OTS to RTS

is under progress.

19 Varanasi Central Jail Drain Varuna 6.50 Untapped

20 Varanasi Ordely Bazar Drain Varuna 7.00 Untapped

21 Varanasi Chamrautha Drain Varuna 1.50 Untapped

22 Varanasi Khajury Colony Drain Varuna 1.50 Untapped

23 Varanasi Banaras Drain No.-5 Varuna 1.00 Untapped

24 Varanasi Hukulganj Drain Varuna 2.50 Untapped

1 Ghazipur HARIZAN BASTI Ganga 0.02 Untapped

2 Ghazipur SAMSHAN GHAT Ganga 0.103 Untapped

3 Ghazipur RUI MANDI Ganga 0.018 Untapped

4 Ghazipur BUDHAVA MAHADEVA Ganga 0.049 Untapped

5 Ghazipur MUGAL PURA Ganga 0.027 Untapped

6 Ghazipur POSTA GHAT Ganga 0.027 Untapped

7 Ghazipur KHIRKI GHAT Ganga 0.025 Untapped

8 Ghazipur THERI BAZAR Ganga 0.025 Untapped

9 Ghazipur ANZAHI GHAT Ganga 3.91 Untapped

10 Ghazipur CHETNAT GHAT Ganga 0.686 Untapped

11 Ghazipur STIMER GHAT Ganga 3.241 Untapped

12 Ghazipur GOLA GHAT Ganga 0.102 Untapped

13 Ghazipur MAKSUD GHAT Ganga 0.018 Untapped

14 Ghazipur COLLECTER GHAT Ganga 3.141 Untapped

15 Ghazipur DADRI GHAT Ganga 3.233 Untapped

16 Ghazipur SAI MANDIR Ganga 3.119 Untapped

17 Ghazipur NAUPURA Ganga 0.018 Untapped

18 Ghazipur AFIM FACTORY COLONY Ganga 0.018 Untapped

19 Ghazipur MAHALA BASTI (SIKANDPUR) Ganga 0.02 Untapped

20 Ghazipur D.M BANGLO Ganga 3.141 Untapped

21 Ghazipur PEAR NAGAR Ganga 0.027 Untapped

22 Ghazipur BADA MAHADEVA (GORA BAZAR)Ganga 3.91 Untapped

23 Ghazipur BADA MAHADEVA (ADARSH BAZAR)Ganga 1.27 Untapped

24 Mirzapur Bisundarpur Drain Ganga 1.580 Untapped

C - Drains to be tapped in projects Under Construction - 24 Nos.

LOA issued on 20.02.2021 to M/s EMS Infracon Pvt. Ltd.

Ghaziabad JV M/s EMIT Group, New Delhi. Agreement has

been signed on 24.06.2021.

LOA issued on 20.02.2021 to M/s EMS Infracon Pvt. Ltd.

Ghaziabad JV M/s EMIT Group, New Delhi. Agreement has

been signed on 24.06.2021.

AMRUT

Namami Gange

Namami Gange

Namami Gange

-

- - - - -

- 24 months after 

issuance of LOA

Status of 215 drains in Phase - II, Segment - B

77821.12.2018 31.12.2021 -Vindhanchal Sewerage 

Scheme

-

I & D and STP works at 

Naini, Phaphamau and 

Jhunsi

16.09.2019 30.09.2021

16.09.2019 30.09.2021

16.09.2019 30.09.2021

42

14

16

52.5 Work is under progress.

Namami Gange

Namami Gange 21-

24 months after 

issuance of LOA

17

Work is under progress.

Work is under progress.

D - Drains to be tapped in sanctioned projects (Under Tendering) - 35 Nos.

Drains are being taken up by Irrigation Deptt.

I & D and STP works at 

Ghazipur

I & D and STP works at 

Mirzapur

Annexure-1b
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S. No City/Town Name of Drain River Average Flow 

Discharge

(MLD)

Status of Drains Name of Project Name of 

Programme

Date of Start 

of Project

Date of 

Completion

Progress

of STP 

construction 

(%)

STP capacity

(MLD)

Remarks

1 2 3 4 5 6 7 8 9 10 11 12 13

25 Mirzapur Hanumanghat Drain Ganga 0.680 Untapped

26 Mirzapur Public club Drain Ganga 0.600 Untapped

27 Mirzapur Barahmiliah Drain Ganga 0.390 Untapped

28 Mirzapur District judge Drain Ganga 0.400 Untapped

29 Mirzapur Lift cannal Drain Ganga 0.400 Untapped

30 Mirzapur Irrigation colony Drain Ganga 0.030 Untapped

31 Mirzapur MorchaGhar Drain Ganga 1.640 Untapped

32 Mirzapur Ghoreshahid Drain Ganga 49.300 Untapped

33 Mirzapur konia Ganga 0.020 Untapped

34 Mirzapur Chorawa Ganga 0.250 Untapped

35 Mirzapur Balaji temple Ganga 2.200 Untapped

1 Ballia Kathar Nala at the around of 

Ballia city

Ganga 17 Untapped I & D of Kathar Nala at 

distt. Ballia

Namami Gange 19.6 DPR for remaining works submitted to SMCG dated 

30.09.2020. Observations were communicated by SMCG 

vide their letter dated 04.03.2021. Compliance of 

observations submitted to SMCG vide letter  dated 

06.07.2021.

2 Dalmau Padva Nala/(Muraibagh) 

Shankar Nagar 

Ganga Untapped

3 Dalmau Bada Math - Chhota Math ke 

bich ka Nala/(Sherandajpur)

Ganga Untapped

4 Dalmau Busda Ghat ka 

Nala/(Sherandajpur)

Ganga Untapped

5 Dalmau Shukla Ghat ka 

Nala/(Sherandajpur)

Ganga Untapped

6 Dalmau Pathvari Ghat ka 

Nala/(Tikaitganj)

Ganga Untapped

7 Dalmau Soarakh Ghat Muroop 

Nala/(Tikaitganj)

Ganga Untapped

8 Dalmau Muskatpal Nala Ganga Untapped

9 Dalmau Shivala Ghat Nala Ganga Untapped

10 Dalmau Raja Tiloi Ghat Nala/Mo. 

sherndajpur(Deen shah Gaora 

Ghat)

Ganga Untapped

11 Saidpur Jauhargaj Drain Ganga 0.80 Untapped

12 Saidpur Rangmahal Ghat Drain Ganga 0.20 Untapped

13 Saidpur Ward No. 15 Malhiya Basti Drain Ganga 1.00 Untapped

14 Saidpur Mahaveer Ghat Drain Ganga 0.60 Untapped

15 Saidpur Sangat Ghat Drain Ganga 0.50 Untapped

16 Saidpur Pakka Ghat Drain Ganga 0.50 Untapped

17 Saidpur Budenath Mahadew Ghat Drain Ganga 0.80 Untapped

18 Saidpur Kot Ghat Ganga 0.90 Untapped

19 Zamania Gorawa Drain Ganga 0.60 Untapped

20 Zamania Kankarwa Drain Ganga 1.01 Untapped

21 Zamania Karpurimai Ghat Drain Ganga 2.80 Untapped

22 Mughalsarai Kali Mohal Drain (Ganda Nala) Ganga 8.26 Untapped

23 Mughalsarai Chandhasi Nala/Railway Nala Ganga 21.07 Untapped

24 Bhadohi Chauri Nala Varuna 2.67 Untapped

25 Bhadohi Rajpura Nala Varuna 4.33 Untapped

26 Bhadohi Mamdopur Nala Varuna 3.99 Untapped

27 Manikpur Pakka Nala Ganga 0.582 Untapped

28 Manikpur Raja Hela Nala Ganga 0.100 Untapped

29 Manikpur Prathmik Vidyalaya Ganga 0.086 Untapped

30 Manikpur Mallahan Tola Ganga 0.086 Untapped

-

- 24 months after 

issuance of LOA

-

DPR has been submitted to NMCG vide SMCG letter dated 

28.05.2021

2.68

LOA issued on 20.02.2021 to M/s EMS Infracon Pvt. Ltd.

Ghaziabad JV M/s EMIT Group, New Delhi. Agreement has

been signed on 24.06.2021.

-

24 months after 

issuance of LOA

DPR  has been  prepared and is under review at UPJN level.

Revised DPR submitted to SMCG vide letter dated

10.02.2021.Observations were communicated from SMCG

vide their letter dated 18.06.2021.

Namami Gange

Namami Gange

Namami Gange

Namami Gange

E - Drains to be tapped in projects submitted for approval- 38 Nos.

24 months after 

issuance of LOA

17

- 24 months after 

issuance of LOA

-I & D and STP works at 

Saidpur, Distt. Ghazipur

I & D and STP works at 

Zamania, Distt. 

Ghazipur

4 MLD proposed

7 MLD proposed

5.5 MLD 

proposed

-

DPR was submitted to SMCG vide letter dated 15.02.2021.

Observations were communicated by SMCG vide their letter

dated 02.06.2021.

PFR has been submitted to NMCG vide SMCG letter dated

07.04.2021.

PFR has been submitted to NMCG vide SMCG letter dated

07.04.2021.

I & D and STP works at 

Mirzapur

I & D & STP works at 

Dalmau, Distt. 

Raebareilly

- 24 months after 

issuance of LOA

-

-

I & D and STP works at 

Pt. Deen Dayal

Upadhyay Nagar,

Distt.Chandauli

Namami Gange 37 MLD 

proposed

I & D and STP works at  

Bhadohi

Namami Gange 22 MLD 

proposed

I & D and STP for

Abatement of Pollution

of River Ganga at

Manikpur, Distt.

Pratapgarh

Namami Gange Wetland 

Technology 

based

- 24 months after 

issuance of LOA

-

- 24 months after 

issuance of LOA
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S. No City/Town Name of Drain River Average Flow 

Discharge

(MLD)

Status of Drains Name of Project Name of 

Programme

Date of Start 

of Project

Date of 

Completion

Progress

of STP 

construction 

(%)

STP capacity

(MLD)

Remarks

1 2 3 4 5 6 7 8 9 10 11 12 13

31 Manikpur Post office Nala Ganga 0.243 Untapped

32 Prayagraj A.D.A. Colony Nala / Jwaladevi Ganga 4.50 Untapped

33 Prayagraj Jondhwal Ghat Drain/Chhuhara 

Mandir

Ganga 1.31 Untapped

34 Prayagraj Rajapur Nala Ganga 25.00 Untapped

35 Prayagraj Tv Tower Nala Ganga 0.00 Untapped

36 Prayagraj Sadar Bazar Nala Ganga 3.80 Untapped

37 Prayagraj Muirabad (Ganesh Nagar) Nala Ganga 0.00 Untapped

38 Prayagraj Nayapurwa Drain Ganga 0.00 Untapped

-

DPR has been  prepared and is under review at UPJN Level.

DPR  has been  prepared and is under review at UPJN level.

I & D of Rasulabad

Ghat drains and

augmentation of STPs

at Distt. Prayagraj

Namami Gange Total 133 MLD 

proposed 

including 

augmented 

capacities

I & D and STP for

Abatement of Pollution

of River Ganga at

Manikpur, Distt.

Pratapgarh

Namami Gange Wetland 

Technology 

based

- 24 months after 

issuance of LOA

-

- 24 months after 

issuance of LOA
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Annexure - 1

Sl District Town Type Capacity 

KLD

Date of 

Start

Date of 

Completion

Land 

Availability

Overall 

Progress

Remarks

1 Agra Agra Co Treat. U 75 23-10-2020 22-07-2021 Yes 25.50% Admin. Building, Compost pit, Pump pit, collection tank & filtrate 

tank are 85% Completed. E/M Work in under progress.

2 Firozabad Firozabad Co Treat. U 25 23-10-2020 22-04-2021 Yes 13.00% Work is being done by the firm at a slow pace, due to which a 

reimbursement penalty of 03 percent has been imposed on the firm and 

the firm is being guided by continuous correspondence to speed up the 

work. In the past, the financial penalty of 02 percent on the firm was 

charged due to non-commencement of work. Now work in progress.

3 Firozabad Shikohabad FSTP 32 14-08-2020 13-05-2021 No 0.00% Soil test work is complete but report not received for starting the 

work.

4 Mainpuri Mainpuri Co Treat. U 25 09-11-2020 31-07-2021 Yes 20.00% Soil testing has been completed. Vetting of design and drawings is 

COMPLETED( Co-treatment 25 KLD). Reinforcement work in raft of 

Anorobic tank is in progress

5 Mathura Mathura Co Treat. U 25 20-10-2020 30-09-2021 Yes 48.00% Work in Progress

6 Aligarh Aligarh FSTP 32 19-08-2020 18-02-2021 Yes 65.00% Work in Progress

7 Hathras Hathras FSTP 32 27-10-2020 26-04-2021 Yes 50.00% Work in Progress

8 Fatehpur Fatehpur FSTP 32 01-09-2020 28-02-2021 Yes 20.00% Excavation in progress

9 Prayagraj Prayagraj Co Treat. U 50 11-10-2020 05-09-2021 Yes 9.50% Design and Drawing has approved by IET, Lucknow, and submitted 

by Contractor and Compost pit work completed .Firm is not doing any 

work since 2 month. For this several letters has issued to firm for 

starting work but still firm is not responding of letter and also is not 

start any work. Last 15 days work effected due to firm's site eng. and 

contractor has suffered by covid -19

10 Mirzapur Mirzapur Co Treat. U 25 08-02-2021 07-11-2021 Yes 5.00% Structural drawing has not been submitted by contractor despite 

several instruction 

11 Muzzaffarnagar Muzzaffarnagar Co Treat. U 25 18-09-2020 17-03-2021 Yes 42.00% Work in Progress

12 Saharanpur Saharanpur Co Treat. U 25 02-09-2020 01-06-2021 Yes 50.00% Work in Progress

13 Bulandshahr Khurja FSTP 32 27-08-2020 30-06-2021 Yes 40.00% work in progress

14 Bulandshahr Bulandshahr Co Treat. U 25 26-12-20 25-06-2021 Yes 5.00% design and drawing vetted

15 Ghaziabad Ghaziabad Co Treat. U 50 04-11-2020 31-08-2021 Yes 20.00% Works in under progrress

16 Ghaziabad Loni FSTP 32 27-05-2019 31-05-2021 Yes 98.00% Scheme is Under Trial & Run

17 Ghaziabad Modi Nagar FSTP 32 03-07-2019 02-07-2021 Yes 65.00% Work in Progress

18 Hapur Hapur FSTP 32 02-09-2020 01-06-2021 Yes 38.00% Boundary Wall, Utility Building, Sluge Storage Room work Complete, 

Chambers Work is in progress 

19 Meerut Meerut Co Treat. U 50 17-11-2020 16-08-2021 Yes 2.00% Soil Testing has been completed. Vetting of Design & Drawing is 

under progress. 

20 Meerut Baraut FSTP 32 26-08-2020 25-05-2021 Yes 21.00% excavation for fstp is in progress and E&M drawing under approval 

stage and boundary will is almost complete. 

21 Shamli Shamli FSTP 32 27-08-2020 Yes 27.00% work in progress. Land use has to be changed yet by rajasv parishad

22 Amroha Amroha FSTP 32 01-09-2020 28-02-2021 Yes 15.00% work in progress 

23 Moradabad Moradabad FSTP 32 25-08-2020 23-02-2021 No 0.00% Soil SBC is found to be 3 tonne because of which extra item for sub 

structure costing Rs 45 lacs is required due to cost enhancement site is 

to be changed .Pursuing Nagar Nigam for land change.

24 Rampur Rampur Co Treat. U 25 01-09-2020 Yes 40.00% P. C. C work in progress

25 Sambhal Chandausi FSTP 32 05-09-2020 04-06-2021 No 8.00% Due to local public hinderence work stopped after construction of 

60% Boudary wall . Informed to distt administration in writing vide 

letter 49/M-4/01 on dated 15.01.2021, 134/M-4/03 dt. 11.02.2021, 

203/FSTP/01 dt. 06.03.2021 and 276/FSTP/02 dt. 07.04.2021. 

Dispute not resolved and no alternate land received from NPP 

Chandausi till now.

26 Basti Basti FSTP 32 09-03-2020 09-02-2021 Yes 14.00% Work affected due COVID-19

27 Deoria Deoria FSTP 32 08-10-2020 08-09-2020 Yes 20.00% Work affected due COVID-19

28 Gorakhpur Gorakhpur Co Treat. U 50 07-11-2020 08-06-2021 Yes 4.00% soil testing is completed. Design drawing work is under progress

29 Ambedkar Nagar Akabarpur FSTP 32 28-08-2020 Yes 12.00% no labour at site since 26/03/2021

30 Ayodhya Ayodhya Co Treat. U 25 18-11-2020 30-06-2021 Yes 28.00% work under progress

31 Ayodhya Faizabad FSTP 32 14-09-2020 30-06-2021 Yes 59.00% work under progress

32 Sultanpur Sultanpur Co Treat. U 25 05-11-2020 04-07-2021 Yes 7.00% BEP, Design, Drg approved. Work stoped due to Lock down.

33 Bahraich Bahraich FSTP 32 01-12-2020 31-08-2021 Yes 8.00% Design under progress

34 Gonda Gonda FSTP 32 01-11-2020 31-07-2021 Yes 12.00% FSTP boundary wall, utility building work is in progress. Drawing 

design is under vetting by IET Lucknow. Rest work will be started 

soon.

35 Banda Banda FSTP 32 08-09-2020 07-03-2021 Yes 1.00% Structural Design of Boundary wall and Utility Building submitted for 

Vetting.  At site Land levelling is done. Further construction shall be 

done after vetting of drawings which is still awaited .

36 Jalaun Orai FSTP 32 24-08-2020 23-02-2021 Yes 1.00% Work Not Started. Design and Drawing (On the basis of pile structure 

due to black cotton soil) is not submitted.

37 Jhansi Jhansi FSTP 32 24-08-2020 23-02-2021 Yes 14.00% Utility Building work under progress but FSTP corrected Design and 

drawing not submitted yet.

38 Lalitpur Lalitpur FSTP 32 24-08-2020 23-02-2021 Yes 16.00% Utility Building and boundary wall work under progress but FSTP 

corrected Design and drawing not submitted yet.

39 Etawah Etawah Co Treat. U 25 14-10-2020 13-07-2021 Yes 3.00% Soil testing has been completed. Vetting of design and drawings is 

under progress ( Co-treatment 25 KLD)

Partly foundation excavation work is completed

40 Farrukhabad Farrukhabad FSTP 32 25-08-2020 24-05-2021 Yes 38.00% Construction of boundary wall and Utility Building works in under 

progress.

41 Kanpur Kanpur Co Treat. U 100 09-12-2020 08-09-2021 Yes 35.00% Admin building brickwork completed, shuttering of slab is in progress. 

foundations work is complete. compost pits (12 no.) is 80% complete

42 Hardoi Hardoi FSTP 32 21-08-2020 20-02-2021 Yes 12.00% Work in Progress

43 Lakhimpur kheri Lakhapur kheri FSTP 32 31-07-2019 31-05-2021 Yes 60.00% Civil Works almost done & E&M work in progress

44 Lucknow Lucknow Co Treat. U 100 05-11-2020 04-07-2021 Yes 30.00% Compost pit 100%, Admin Building 50%, Collection tank 50%, 

Filtrate tank 50% completed. Work stoped due to Lock down.

45 Raibareli Raibareli FSTP 32 17-06-2019 31-07-2021 Yes 90.00% Work in Progress

46 Sitapur Sitapur FSTP 32 09-09-2020 08-03-2021 Yes 13.00% Work in Progress

PROGRESS REPORT FOR SEPTAGE MANAGEMENT- FSTP/CO-TREATMENT UNIT PROPOSED IN VARIOUS TOWN

Annexure-1c
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Sl District Town Type Capacity 

KLD

Date of 

Start

Date of 

Completion

Land 

Availability

Overall 

Progress

Remarks

47 Unnao Unnao FSTP 32 08-08-2018 28-07-2019 Yes 100.00% Plant has been commissioned on 28.07.2019 and handing over note 

was send to NNP Unnao in Dec 2019. Plant is yet to be taken over by 

NNP

48 Budaun Budaun FSTP 32 01-10-2020 31-03-2021 Yes 15.00% firm is not responding for remaining design and drawings. A penlty for 

2% CB value has been imposed for delay.

49 Pilibhit Pilibhit FSTP 32 15-10-2020 15-04-2021 Yes 45.00% Work in Progress

50 Shahjahanpur Shahjahanpur FSTP 32 09-09-2020 04-03-2021 Yes 65.00% Work in Progress

51 Azamgarh Azamgarh FSTP 32 13-08-2020 12-08-2021 Yes 0.00% Land received in June 2021 . Firm has instructed to complete soil 

testing and submit drawing and design ASAP

52 Ballia Ballia Co Treat. U 25 - - No 0.00% STP not constructed. Estimate sent to SMCG on 30.09.2020. 

Approval awaited.

53 Mau Maunath 

Bhanjan

FSTP 32 13-08-2020 12-08-2021 Yes 0.00% Land disputed but work is in progress as per direction of district 

Administration

54 Chandauli Mughalsarai FSTP 32 - - Yes 0.00% land is provided by revenue department in govindpur village near 

padaanv in march and said to contrator for progress of work of FSTP. 

55 Ghazipur Ghazipur Co Treat. U 25 - - Yes 0.00% STP Land purchase complete. Co-treatment will be possible after STP 

is built. 

56 Jaunpur Jaunpur FSTP 32 14-08-2020 13-05-2021 Yes 15.00% Soil testing  has been completed. Vetting of design and drawings  on 

progress. Boring work  complete, Supper structure of utility building 

and Boundry wall has been completed, Slab casting of utility building 

is completed. Excavation and PCC work of anaerobic , SBR 1 and 

SBR 2 is Completed . Plaster work of boundary wall is on progress.

57 Varanasi Varanasi Co Treat. U 50 Yes Clarity in scope of work is required. Clarification awaited.
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Progress Report- O.A 200/2014 

 

S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

1. The State of UP may 
take steps for 
Remediating 
Chromium dump at 
Rania Kanpur, as 
directed earlier vide 
orders dated 
22.08.2019 and 
15.11.2019 

UPSIDA Not Complied 
Tenders have been cancelled. 
A decision regarding easing the conditions of 
tender has been taken in the meeting held by Chief 
Secretary on 4.12.2020 . Suggestions are invited 
from experts from NEERI Nagpur and 4 IITs on the 
conditions for agencies/firms who will bid for the 
tender. A report from all the said institutions in this 
matter and accordingly tenders shall be floated 
afresh. 
EC of Rs.280 cr. imposed on 6 defaulter units 
DM, Kanpur has issued RC against the 6 defaulters. 
Chief Secretary, UP has directed him to transfer 
the RC to DM,Kanpur Nagar if the properties of 
defaulters are in Kanpur Nagar 

a) For removal of Chromium waste dumped at 

Khanchandpur, Rania Kanpur Dehat, the 

funds of Rs 23.44 crore have been 

released by State Government & Escrow 

A/c has already been opened under 

signatory authority of District magistrate , 

Kanpur Dehat 

b) Tenders were floated by UPSIDA for lifting 

of hazardous waste to nearby TSDF but in 

spite of calling tenders 3 times, only one 

bid was received for which the cost 

mentioned by bidder monopolistic & 

prohibitive.. To resolve the issue under 

instructions from Gov. IIT Kanpur was 

selected for Project monitoring consultancy 

for the job 'Disposal of chromium waste 

dumped near village Khanchandpur, Rania 

Distt., Kanpur Dehat and remediation of 

contaminated sub soil and underground 

water'. A MOU has been signed on 

2.02.2021 with the following scope of work: 

1. Suitable technology to be adopted for 
remediation of Hazardous Chromium 
Waste, 

2. Estimation of the project as per chosen 
technology, 

3. Preparation of RFP/Bidding documents as 
per the estimate above, 

Annexure-2
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4. Hand holding in bidding process, 

5. Third Party Quality & Quantity checking 
during execution of work, 

6. Any ancillary work required for successful 
completion of above project. 

c)  IIT Kanpur has visited the site & collected the 

samples. As far as suitable technology is 

concerned, they have submitted preliminary 

report which is being attached with the mail 

for your perusal & necessary guidance, if any. 

d) At present, they are working on Estimation of 

Project as per chosen Technology. However, 

given the situation due to COVID-19 work was 

delayed as all the labs at IIT Kanpur are closed.  

e) IIT Kanpur will intimate the cost of work within 

a week time as per chosen technology, which 

shall be put up to State Level Committee and 

as per approval of SLC bidding documents shall 

be prepared by IIT, Kanpur.  

f) Subsequent to preparation of bid documents 

the same shall be sent to State Level 

Committee (SLC) for their approval before start 

of actual bidding process. 

g) UP Pollution Control Board had imposed 

Environmental Compensation of            Rs. 

280.01 Crore against 06 defaulting industries 

on 19-11-2019 after giving due opportunity 

through show cause notice dated 24.10.2019. 

D.M. Kanpur Dehat has issued RC for recovery 

the dues against the defaulter six units. 
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Property of 03 industries have been attached 

and auction is under process.  

h) The industries responsible for illegal dumping 

of chromium waste filed Appeal Nos. 14, 15, 

16, 17 and 18 of 2020 before Hon'ble Tribunal 

for getting relief in the matter of imposition of 

environmental compensation against them by 

Uttar Pradesh Pollution Control Board. That 

Hon'ble Tribunal has given following directions 

vide its order dated 04.01.2021 and has listed 

it for final hearing on 27.07.2021:- 

" The persons responsible for dumping such 

hazardous waste, which has contaminated the 

ground water to the detriment of the 

inhabitants, cannot disown responsibility for 

liability for such damage on the ground of 

inaction of the authorities or closing of the 

companies. Corporate veil may not be a defence 

to absolute liability for damage to environment. 

Of course, the liability of appellants has to be 

limited to the violations clearly attributable to 

them. The State PCB must determine such 

liability specifically, after due opportunity to the 

appellants, preferably within a period of three 

months and till this is done, further coercive 

measures may not be taken. It is made clear that 

any further proceedings will be subject to further 

orders.  

5. The above observations are for interim relief 

and are subject to final order after further 

consideration. Applications for interim relief will 
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stand disposed of accordingly." 

UPPCB has again given due opportunity to 
the appellants as per order of the Hon'ble Tribunal 
dated 04.01.2021 and will dispose of the appeals 
after due hearing as per law.  

That the ESCROW account has been opened 
by District Magistrate Kanpur Dehat, for deposition 
of funds to be utilized for  removing the dumped 
hazardous waste and restoration of the environment 
and the public health. State Government has 
transferred amount of Rs 23.44 Crore to the 
ESCROW account on 27.03.2020. The rest amount 
for remediation of chromium dump site 
Khanchandpur, Rania, Kanpur Dehat, could not be 
deposited in the ESCROW account due to non-
recovery of Environmental Compensation imposed 
against the 06 industries, as they have obtained stay 
from the Hon'ble NGT on 28.01.2020 and 
04.01.2021. 

2. Vide order dated 
22.08.2019 the 
Tribunal stated that 
timely completion 
of all projects 
relating to sewage 
treatment be 
ensured i.e. by 
31.06.2020 in 
respect of ongoing 
projects and by 
31.12.2020 in 

U.P. Jal Nigam, 
Dept.of Urban 
Development, 
National Mission 
for Clean Ganga 
(NMCG) 

Partially Complied 
Status of Tapping of 86 Drains in Phase-I, 
Segment-B (Bijnor to Kanpur) and 215 Drains 
Phase-II (Kanpur to U.P. Border) as on 22.01.2021 
is as follows: 
A. Status of 86 Drains in Phase-I, Segment-B 

(Bijnor to Kanpur)  

Do not require tapping 09 

Partially tapped 05 

Tapped  32 

Untapped 
To be tapped in project under 

40 
 

Status of Tapping of 86 Drains in Phase-I, 
Segment-B (Bijnor to Kanpur) and 215 
Drains Phase-II (Kanpur to U.P. Border) as 
on 22.01.2021 is as follows: 

A. Status of 86 Drains in Phase-I, 
Segment-B (Bijnor to Kanpur)  

Drains not requiring Tapping 09 

Tapped  Drains 34 

Drains to be  Covered  in ongoing 
Schemes 

24 

Drains to be  Covered  in 
sanctioned  Schemes 

10 

Drains to be covered in DPR/PFR 09 
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respect of work not 
yet started, failing 
which,  
compensation has 
to be paid apart 
from action against 
the Erring officers. 
(After 01.07.2020, 
direction for payment 
of environmental 
compensation of Rs. 
10 lakhs per month to 
CPCB for discharging 
untreated sewage in 
any drain connected 
to river Ganga or its 
tributaries and Rs. 10 
lakhs per month to 
CPCB per incomplete 
STP and its sewerage 
network will apply. 
Further with regard 
to the sectors where 
STP and Sewerage 
network works have 
not yet started, the 
States of UP, 
Jharkhand, Bihar and 
West Bengal have  
To pay an 

construction- 26 
To be tapped in sanctioned 
project  -10 
To be tapped in project under 
preparation- 4 

The revised timeline for tapping of these drains is 
as follows:  
1.          21- Drains by June,21 
2.          01- Drains by Jan,22 
3.          04- Drains by Mar,22) 

 
B. Status of 215 drains in Phase II 

Do not require tapping   14 

Partially tapped   01 

Tapped    82 

Untapped 
(i)   To be tapped in project 
 under construction         - 33 
(ii)  To be tapped in sanctioned             
project                              - 35 

(iii)To be tapped in project             
under preparation      - 05 

118 
 

 
 
 
The revised timeline for tapping of these drains 

is as follows:  
(i)         22 Drains by Dec, 2020 
(ii)        12 Drains by  Sep, 21 

Submitted for Approval 

The revised timeline for tapping of 24 
ongoing  projects is as follows:  
01 Drain by Aug-21;  
13 Drains by Sep- 21;  
04 Drains by Oct-21;  
05 Drains by 24 months after availability of 
land for Moradabad STP)  

 
B. Status of 215 drains in Phase II 
Drains not requiring Tapping 14 

Tapped Drains 104 

Drains to be  Covered  in 
ongoing Scheme 

24 

Drains to be  Covered  in 
sanctioned Scheme 

35 

Drains to be covered in DPR/PFR 
Submitted for Approval 

38 

The revised timeline for tapping of 24 
ongoing  projects is as follows:  
12 Drains by Sep-21;  
06 Drain by Dec-21;  
06 Drains are being taken up by Irrigation 
Deptt. 
 
 
 
 
Further, as per information from CPCB, EC 
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Environmental 
Compensation of Rs. 
10 lakhs per month 
after 31.12.2020) 

 

(iii)        13 Drains by  Mar, 22 
Every effort is being taken to complete the projects 
as per scheduled timeline. 
 
 
Urban Development Dept. has not complied the 
with the timeline for remediation of 120 drains.  
Till date, 158 drains are untapped and 
bioremediation has taken place only in 
Prayagraj,Kanpur and Varanasi as per the last 
available information.  
 

Further, as per information from CPCB, EC of Rs. 
71.40 crore imposed for the period July,2020 to 
21.12.2020 on untapped drains @ 10 lakh per 
month. 
On incomplete STP works (44 in no.), EC of Rs. 26.4 
crore is imposed for the period July 2020-Jan 2021. 

of Rs. 71.40 crore imposed for the period 
July,2020 to 21.12.2020 on untapped drains 
@ 10 lakh per month. 
On incomplete STP works (44 in no.), EC of 
Rs. 26.4 crore is imposed for the period July 
2020-Jan 2021. 

4. Preventing discharge 
of industrial effluents 
in Ganga and its 
tributaries/drains by 
ensuring installation 
of proper functioning 
of ETPs/CETPs. 

Dept. of Urban 
Development, 
U.P. Jal Nigam 
 

Partially Complied 
The State has 104 existing STPs out of which O & M 
of 66 STPs are being taken up by UPJN. The status 
of 66 STPs is as follows:- 
1. Operational – 62 STPs. 
2. Not-operational - 02 STPs ((at Banda, 4 MLD 

and Loni, 30 MLD) 
To make these STPs operational, the bids received 
for rehabilitation of these STPs have been 
approved by State Level Technical Committee 
(SLTC) in the meeting held on 02.11.2020. LOA for 

Upgradation of CETPs approved by NMCG: 

 Mathura CETP of 6.5 MLD 

 Banthar 4.5 MLD 

 Site 2 of Unnao CETP of capacity 
2.15 MLD 

 Jajmau Kanpur CETP 20 MLD 
(Mar,2022) 

 Stringent effluent norms notified for 
industrial activities in 
critically/severe polluted areas 

68



S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Loni STP has been issued to M/s VA Tech Wabag 
Limited on 24.11.2020 and is likely to be 
completed by 28.02.2021. LOA for Banda STP has 
been issued to M/s Verdhmanh Engineering Works 
Pvt., Delhi Ltd. on 25.11.2020 and is likely to be 
completed by 31.04.2021.  

Upgradation of CETPs approved by NMCG: 

 Mathura CETP of 6.5 MLD 

 Banthar 4.5 MLD 

 Site 2 of Unnao CETP of capacity 2.15 
MLD 

 Jajmau Kanpur CETP 20 MLD 
(Dec,2021) 

 Stringent effluent norms notified for 
industrial activities in critically/severe 
polluted areas dated 27.02.2020 is being 
complied for setting up of new industries. 

 The Primary Effluent Treatment Plant outlet 
and inlet Effluent Quality standard for 3 
CETPs of tannery sector have been notified 
on 2.11.2019 and are being complied. 

 Inlet Effluent Quality Standards for 5 CETPs 
of textile sectors have been notified on 
7.12.2018. 

 Notification has been issued that all new 
molasses based distilleries including yeast 
manaufacturing units/expansion project in 
existing molasses based distilleries 

dated 27.02.2020 is being complied 
for setting up of new industries. 

 The Primary Effluent Treatment 
Plant outlet and inlet Effluent 
Quality standard for 3 CETPs of 
tannery sector have been notified 
on 2.11.2019 and are being 
complied. 

 Inlet Effluent Quality Standards for 5 
CETPs of textile sectors have been 
notified on 7.12.2018. 

 Notification has been issued that all 
new molasses based distilleries 
including yeast manufacturing 
units/expansion project in existing 
molasses based distilleries including 
yeast manufacturing units shall 
achieve zero liquid discharge (ZLD by 
concentrating and incinerating the 
spent wash in Slope Boiler on 
28.01.2020). 

 All GPI units have been directed to 
install OCEMS along with PTZ 
Camera with open access to UPPCB. 

 UPPCB has also set up a control 
room at headquarters at Lucknow 
where ETPs of the GPIs are 
monitored remotely. 
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including yeast manufacturing units shall 
achieve zero liquid discharge (ZLD by 
concentrating and incinerating the spent 
wash in Slope Boiler on 28.01.2020). 

 All GPI units have been directed to install 
OCEMS along with PTZ Camera with open 
access to UPPCB. 

 UPPCB has also set up a control room at 
headquarters at Lucknow where ETPs of the 
GPIs are monitored remotely. 

 As per the latest report 977 GPIs have 
installed and 122 GPIs have installed PTZ 
web camera also. 

 Regular monitoring of industries along with 
action against defaulter is being done time 
to time. 

According to UPPCB , there are total 105 STPs  

Operational STP 100 

STP achieving 
norms 

81 

STP not achieving 
norms 

19 

STP not in 
operation 

5 

STP under 
construction 

62 

 
Status of CETPs in the State: 

 As per the latest report 977 GPIs 
have installed OCEMS and 126 GPIs 
have installed PTZ web camera also. 

 Regular monitoring of industries 
along with action against defaulter 
is being done time to time. 

According to UPPCB, there are total 106 
STPs  

Operational STP 101 

STP achieving 
norms 

82 

STP not achieving 
norms 

19 

STP not in 
operation 

5 

STP under 
construction 

62 

 
Status of CETPs in the State: 
There are total 7 CETPs 

Operational CETP 5 

CETP achieving norms 3 

CETP not achieving norms 2 

CETP non-operational 2 
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There are total 7 CETPs 

Operational CETP 7 

CETP achieving norms 6 

CETP not achieving norms 1 

CETP non-operational 0 
 

5. It was reported that 
in Jajmau 20 MLD 
work has started. 
However, in 
Banther, STP is at 
sanctioning stage 
and at Unnao at 
project formulation 
stage. 
Compensation in 
this regard to be 
calculated by CPCB. 
Details required 
with reference to 
the three STPs from 
UPPCB, U.P.Jal 
Nigam andNMCG 

UPPCB/U.P Jal 
Nigam 

20 MLD CETP Jajmau 
 All the operational Tannery units have 

installed PETP. At present PETP treated 
effluent of tanneries goes to CETP of 36 
MLD capacity (9 MLD Tannery Effluent and 
27 MLD Domestic Effluent), operated by UP 
Jal Nigam. This treated effluent is mixed 
with treated domestic effluent from STP 
installed at Jajmau CETP area and is 
discharged through irrigationchannel. 

 For Jajmau Tannery cluster, NMCG has 
approved 20 MLD CETP (dilution based) as 
per NGT direction worth Rs. 554 Crore. The 
proposal was consented by the tannery 
association and the Government ofU.P. 

 The SPV has committed to contribute Rs. 25 
crore and has proposed to bear the 
estimated cost of Rs. 137 Crore for modified 
PETP. Rest 392 Crores will be borne  
byNMCG. 

 SPV has allotted the work of construction of 
CETP to M/s VA Tech Wa Bag Ltd. after 
finalizing the tender and estimated time of 

20 MLD CETP Jajmau 
 All the operational Tannery units 

have installed PETP. At present PETP 
treated effluent of tanneries goes to 
CETP of 36 MLD capacity (9 MLD 
Tannery Effluent and 27 MLD 
Domestic Effluent), operated by UP 
Jal Nigam. This treated effluent is 
mixed with treated domestic effluent 
from STP installed at Jajmau CETP 
area and is discharged through 
irrigationchannel. 

 For Jajmau Tannery cluster, NMCG 
has approved 20 MLD CETP (dilution 
based) as per NGT direction worth 
Rs. 554 Crore. The proposal was 
consented by the tannery 
association and the Government 
ofU.P. 

 The SPV has committed to 
contribute Rs. 25 crore and has 
proposed to bear the estimated cost 
of Rs. 137 Crore for modified PETP. 
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completion is 24 months i.e. December 
2021 

15 MLD STP Village-Dakari, Pargana-
Hadaha,Unnao 
 State board has issued Consent to Establish 

(CTE) to U.P. Jal Nigam, Unnao for 
installationof15MLDcapacitySBRtechnologyba
sedSTPatVillage-Dakari, 
Pargana-Hadaha, Tehsil and District-Unnao 
under NamamiGangeProgramme. Presently 
STP is under construction and completion 
period of this STP is October, 2021 as 
information provided by U.P. Jal Nigam, 
Unnao. 

5 MLD STP Village-KatariPeeperkheda, 
Gangaghat, Shuklaganj Unnao 

 State board has issued Consent to 
Establish (CTE) to U.P. Jal Nigam, Unnao for 
installation of 5 MLD capacity SBR technology 
based STP at Village-Katari-Peeperkheda, 
Gangaghat, Shuklaganj, Tehsil and District-
Unnao under NamamiGangeProgramme. 
Presently construction work of STP is not 
started due to land dispute. Completion 
period of this STP is October, 2021 as 
information provided by U.P. Jal Nigam, 
Unnao. 

 

Rest 392 Crores will be borne  by 
NMCG. 

 SPV has allotted the work of 
construction of CETP to M/s VA Tech 
Wa Bag Ltd. after finalizing the 
tender and estimated time of 
completion is 24 months i.e.March 
2022. 

 
15 MLD STP Village-Dakari, Pargana-
Hadaha,Unnao 
 State board has issued Consent to 

Establish (CTE) to U.P. Jal Nigam, 
Unnao for 
installationof15MLDcapacitySBRtechno
logybasedSTPatVillage-Dakari, 
Pargana-Hadaha, Tehsil and District-
Unnao under 
NamamiGangeProgramme. Presently 
STP is under construction and 
completion period of this STP is 
October, 2021 as information provided 
by U.P. Jal Nigam, Unnao. 

5 MLD STP Village-KatariPeeperkheda, 
Gangaghat, Shuklaganj Unnao 

 State board has issued Consent to 
Establish (CTE) to U.P. Jal Nigam, 
Unnao for installation of 5 MLD 

72



S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

capacity SBR technology based STP at 
Village-Katari-Peeperkheda, 
Gangaghat, Shuklaganj, Tehsil and 
District-Unnao under 
NamamiGangeProgramme. Presently 
construction work of STP is not started 
due to land dispute. Completion period 
of this STP is October, 2021 as 
information provided by U.P. Jal 
Nigam, Unnao. 

 

6. Utilization of 
treated sewage, use 
of sludge as a 
manure and 
septage 
management. 

U.P Jal Nigam Partially Complied 
a) A project of Rs. 160 Crores has been 

sanctioned for covering all the 58 AMRUT 
towns in State with population more than 1 
lakh. 

b) In the first stage the State has finalized 
tender for mechanized Faecal Sludge and 
Septage Treatment Plants in 6 cities.  

c) The 4 FSSTP shall be completed by 
31.03.2021 and remaining 02 by 31.09.2021. 

d) The State has set up Faecal Sludge and 
Septage Treatment Plant (FSSTP) in Jhansi 
and Unnao. 

e) For remaining 52 towns, tender has been 
finalized and LoA issued for 50 FSTP Plants 
and expected to be completed by 
30.09.2021. Balance 02 FSTP plants are 

Latest status may be obtained from U.P.Jal 
Nigam 
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under tendering stage. 
f) The State has proposed to cover all the ULBs 

by year 2023. 
 

Name of City N
os
. 

Status 

Jhansi, Unnao 2 Operational 

Loni, Lakhimpur, Raebareli, 
Modinagar, Aligarh, 
Shahjahapur, Ayodhya, Shamli, 
Baraut, Hapur, Khurja, Hathras, 
Amroha, Badaun, Farukhabad, 
Hardoi, Sitapur, Bahraich, 
Gonda , Jhansi, Latitpur, Banda, 
Fatehpur, Basti, Deoria, 
Saharanpur, Mathura, Rampur, 
Mujaffarnagar, Lucknow, 
Kanpur, Agra, Meerut, 
Varanasi, Prayagraj, Ghaziabad, 
Gorakhpur, Etawah, Firozabad, 
Mainpuri, Sultanpur, 
Bulandsahar, Faizabad, 
Moradabad, Pilibhit, 
Chandausi, Orai, Akbarpur, 
MaunathBhanjan, Mirzapur, 
Balia, Ghazipur, Chunar 

54 Construction  

started 
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Pt. DeenDayalUpadhaya 
Nagar, Azamgarh, 
Shikohabad, Jaunpur 

4 Letter of Award  
issued. Work to  
start after  
availability of  
land. 

 
 The State’s policy for use of treated water 

is being notified. 
 Total sewage generation is around 5500 

MLD (80 % of water used). The State has 
104 STPs with installed capacity of 3200 
MLD against which the capacity utilization 
is 2248 MLD (68 %). 

 At present, nearly 410 MLD treated water 
is being used in agriculture. 

 State is planning to get the treated water 
utilized in thermal power plants. 

 The State has promulgated the Septage 
policy on 31.10.2019. 

 State Mission for Clean Ganga, UP has 
informed vide letter dated 7.12.2019 that 
the State is implementing projects of 
tertiary treatment and supply of treated 
water to Indian Oil Corporatin Ltd., 
Mathura and Panki Power Plant in 
Kanpur. 

 The Faecal and Septage Treatment Plant 
projects have been implemented in Jhansi 
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and Unnao. Its under implementation on 
Chunar. 
 

7. Demarcation of 
flood plain zones 
and preventing 
encroachments  
thereof 

Dept. of Irrigation, 
U.P 

Partially Complied 
(Work of setting up pillars initiated in Phase I on 
1.06.2020). 
 Notification for identification of flood plain 

zone in Segment B Phase I from Bijnore to 
Kanpur issued on 4.09.2020 and permanent 
construction as per notification will be 
removed by District Authority. Demarcation 
of flood plain zone has been started, work 
is in progress. 734 no.of pillars have been 
already constructed against total 15293 
pillars. 

 For Phase II, identification of flood plain 
zone by Central Water Commission is under 
process. 

 For ecological flow, the notification dated 
9.10.2018 in river Ganga from Bhimgoda 
Barrage (Haridwar), Bijnore Barrage and 
Narora Barrage is being complied with. 
(Refer Annexure IV) 

 

a) Notification for identification of flood plain 
zone in Segment B Phase-1 from Bijnore to 
Kanpur issued on 04.09.2020 and 
permanent construction activities within 100 
meter from both banks of river Ganga 
banned.  

b) 5491 No. Pillars have been Constructed and 
fixed as flood plain zone boundary pillars 

c) For Phase-II, identification of flood plain 
zone by Central Water Commission is under 
process. 

d) The ecological flow as per notification dated 
02.07.2021in River Ganga from 
BhimgodaBarrage (Haridwar), Bijnore 
Barrage and Narora Barrage is being 
complied. 

 

8. Maintenance of e-
flow 

Dept. of Irrigation, 
U.P 

Partially Complied 
e-flow maintained only in Ganga, study of e-flow 
being done by IIT Delhi, report was expected to be 
received in Dec,2020. The Committee has not 
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received the report yet.  

9. Preventing dumping 
of solid and other 
waste in and 
around Ganga 

Dept. of Urban 
Development 

Partially Complied 
 With regard to Ganga towns, 21 ULBs have 

been declared and certified ODF status. 12 
ULBs given ODF++ status. All the ULBs doing 
door to door collection. 

 There are 697 wards in 21 ULBs with door 
to door collection of waste facility. 

 Total waste generation in 21 towns is 3275 
TPD out of which the total capacity of 
mechanized processing of 2650 TPD i.e 81 
% is established in 4 major towns i.e. 
Kanpur, Varanasi, Prayagraj and Kannauj. 

 Two plants of 140 TPD (Mirzapur-100TPD; 
Ballia-40TPD) had been awarded for 
construction. Expected to be completed by 
March 2021. 

 In addition, three windrows based 
mechanized plants 
(Farrukhabad/Ghazipur/Gangaghat-total 
220 TPD) have been sanctioned and 
expected to be complete by March 2021. 

 This will enable mechanized processing 
plant capacity to be around 3010 TPD i.e.92 
% against the total 3275 TPD. 

 Decentralised scientific treatment of waste 
to be done. 

 MRF sanctioned in every ULB and 

a) Under SBM Urban all 21 ULB’s in Ganga 
town have been declared and certified ODF 
Status. 12 ULBs have been certified ODF+ 
status, 5 ULBs have been certified ODF++. 

b) There are 697 wards in 21 ULBs with door 
to door collection of waste facility.  

c) Total waste generation in 21 towns is 3,275 
TPD out of which the total capacity of 
mechanized processing of 2,650 TPD i.e. 
81% is established in 4 major towns i.e. 
Kanpur, Varanasi, Prayagraj and Kannauj.  

d) Two plants of 140 TPD (Mirzapur-100TPD; 
Ballia-40TPD) were under arbitration which 
has been awarded in the favour of 
Department. Further to make these plants 
functional, the re-construction work is 
required for which the work is under 
progress. It is expected to make these 
plants functional byMarch 2022. 

e) In addition, three windrows based 
mechanised plants (Farrukhabad/ Ghazipur/ 
Gangaghat – total 220 TPD) have been 
sanctioned and expected to be completed 
by March 2022. 

f) This will enable mechanised processing 
plant capacity to be around 3,010 TPD i.e. 
92% against total 3,275 TPD. 

g) Decentralised scientific treatment of waste is 
expected to be done by March 2022 in all 
other ULBs of smaller towns. 

h) Material Recovery Facility (MRF) has been 
sanctioned in every ULB where construction 
work is under progress. 

i) Total 46 numbers of open dumps as 
reported in Quality Council of India survey 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

construction work under progress. 
 46 open dumps removed. 
 No legacy waste within 1 km from the 

banks of river Ganga. However, for 
accumulated legacy waste in Prayagraj, 
Kanpur and Varanasi tenders for 
empanelment of agencies for work of bio-
remediation of legacy waste were floated.  

 In Swachh Sarvekshan 2020, the 3 Best 
Ganga Towns in different population range 
are from U.P i.e Varanasi, Kannauj and 
Bithoor. 
 

Strict enforcement for plastic ban in the State. 126 
tonnes of banned plastic seized in the ULBs along 
river Ganga and penalty of Rs.1.27 crore imposed. 

report dated 09-01-2019, have been 
removed. 

j) There is no legacy waste site situated within 
1 KM from the banks of river Ganga.  

k) Bio-remediation of legacy waste in Kanpur 
(15 Lac MT), Prayagraj (5 Lac MT), 
Ghaziabad (2.5 Lac MT), Bareilly (5 Lac 
MT), Aligarh (0.6 Lac MT), Moradabad (2.5 
Lac MT) is in progress. 

 

10. Clearing old legacy 
waste dump sites 

Dept.of Urban 
Development, U.P Jal 
Nigam 

Partially Complied  
 
Delay due to tendering process. 
 

For accumulated legacy waste in Prayagraj, Kanpur 

and Varanasi, tenders for the empanelment of 

agencies for the work of bio-remediation of the 

legacy waste were floated by Jal Nigam Uttar 

Pradesh on 4th November 2019 and refloated on 

7th February 2020. 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Work was expected to commence after monsoon 
season. No further progress reported by U.P Jal 
Nigam. 
 
Details of few legacy waste dumpsite is given 
below: 

S.N
o. 

City Quantity Status 

1. NOIDA-
Sector 54 

1.0 Lakh 
tonne 

Completed 

2. Prayagraj 0.1 Lakh 
tonne 

Completed 

3. Meerut 3.0 Lakh 
tonne 

Completed 

4. NOIDA 
Sector 145 

2.77 
Lakh 
tonne 

1.02 lakh 
tonne 
remediated. 
Remaining 
is under 
process 

5. Agra 8 Lakh 
tonne 

5 lakh 
tonne 
remediated. 
Remaining 
is under 
process 

6. Mathura 0.11 
Lakh 

Completed 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

tonne 

Disposal of Legacy waste in the State is proposed 
to be done by April, 2022. 
(Refer Annexure III) 

11. Preventing and 
regulating illegal 
sand mining 
 

Mining Department Partially Complied 
Enforcement (Feb,2020-upto Dec,2020) 
Number of raids                            = 14335 
Number of FIR lodged                  =     532 
Number of complaint lodged      =   1718 
Compounding amount                  = 60.73 crore 
Integrated Mining Surveillance System (IMSS) 
rolled out in the State. Geo fencing and PTZ 
cameras installed in mining areas. 
310 weigh bridges installed in mining areas and 
integrated with State Command Centre. 
(Refer Annexure V) 

 

12. Steps for 
conservation of 
groundwater 
particularly with 
reference to critical, 
semi-critical or 
over-exploited 
areas 

District 
Administration/ 
CGWA 

Partially Complied 
 State Govt. notified the Uttar Pradesh 

Ground Water Management and Regulation 
Act,2019. 

 Rajya SanrakshanBhoojal Mission started in 
2017-18.Under this mission, progress of 
some major works are given below (upto 
September,2020): 

Name of the 
Structure 

Target Progress 

Check Dam 4458 2487 

Pond 66179 28982 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

rejuvenation/c
onstruction 

Farm pond 183726 169793 

Distribution of 
Drip/Sprinkler 
System 

203258 92705 

 
The Minor Irrigation Dept. had constructed 5884 
check dams and 779 ponds and the target for 
2020-21 is construction of 183 check dams and 116 
ponds.  

13. Restoration of 
water bodies. 

District 
Administration 

Partially Complied 
 State has 7 wetlands listed as Ramsar Sites 

of International importance.  
 The Environment, Forest and Climate 

Change Dept. of Govt. of UP has identified 
226 potential wetlands existing within 10 
kms of Ganga river and prepared a project 
for conserving and sustainably managing 
these Gangetic Floodplain wetlands in the 
state. This project sanctioned by NMCG.  

 

14. Monitoring and 
displaying of water 
quality 

CPCB/UPPCB Partially Complied 
UPPCB regularly monitoring the water quality of 
river Ganga at 32 sampling points. Monitoring 
reports available on UPPCB website. 

UPPCB regularly monitoring the water 
quality of river Ganga at 32 sampling points. 
Monitoring reports available on UPPCB 
website. 

15. Closing, till 
compliance, all 
establishments near 

UPPCB Partially Complied 
During Dec, 2019-April 2020, 75 GPIs were found 
defaulting. UPPCB had issued show cause notices 

Partially Complied 
During January 2021 to May 2021, Show 
cause notices issued against 169 defaulter 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

river banks being 
run without 
necessary STPs and 
compliance of 
environmental 
norms. 

against 45 GPIs and closure order against 4. 
As per the meeting on 4.2.2020, it was reported 
that action has been taken to close 137 
establishments which are running without 
necessary STPs/ treatment facilities. EC to the tune 
of Rs19.59 crores was imposed out of which Rs 8 
crores has been realized 

industries and closure order against 184 
defaulter industries.  

 
During February 2021 to June 2021, EC of 
Rs 4.11 crores was imposed against the 
defaulter industries. 
 
Out of 106 STPs, 11 STPs have been found 
defaulting during January, 2021 to May, 
2021. Notices have issued for compliance of 
prescribed standard and Environmental 
compensation of Rs 26.25 Lacs has been 
imposed against the operators of 2 non 
complying STPs. 
 

16. Public awareness 
and involvement for 
prevention and 
control of pollution 
of Ganga. 

Dept. of Urban 
Development 

 Not Complied  
(Public awareness programmes could not be 
conducted due to covid-19 pandemic and 
lockdown in the last 3 months) pertaining to U. P. 
Jal Nigam. 

 

17. Afforestation and 
setting up of 
biodiversity parks. 
 
CPCB may take 
further action to 
finalise and 
circulate Guidelines 

Dept. of 
Environment, 
Forest and Climate 
Change, UP. 
 

Partially Complied  
 
Project on Biodiversity Parks with estimated total 
cost 32381.755 lakhs submitted to NMCG.  The 
NMCG showed its limitation to fund the project 
and also made certain observations regarding the 
location of identified sites and costs involved 
through letter dated 13.05.2020.  
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

for Biodiversity 
parks expeditiously 
which may be 
complied with by 
the concerned 
States and status of 
compliance 
included in the 
reports to be filed 
before this Tribunal. 

 

In July, 2020 the State planted 25 crore seedlings 
and the entire exercise was coordinated by 
Department of Environment, Forest and Climate 
Change, Government of Uttar Pradesh. 
 

The Environment, Forest and Climate Change Dept. 
of Uttar Pradesh has identified the sites for 
development of Bio-diversity Park in 25 districts in 
the main stem of Ganga and in 2 districts in 
Yamuna covering total area of 3591.984 hectares. 
The project proposal is being revised as per the 
guidelines of CPCB and will be implemented if 
NMCG approves the projects along with its 
funding. 

18. CPCB and SPCBs 
may periodically 
undertake biological 
assessment of 
Ganga. NMCG and 
States concerned 
may depict 
biological diversity 
of Ganga in public 
domain 

CPCB/UPPCB/ U.P 
Jal Nigam 

Partially Complied 
Water quality report of Ganga available on UPPCB 
website. Biological assessment of Ganga not yet 
started.  
 

Partially Complied 
Water quality report of Ganga available on 
UPPCB website.Biological assessment of 
Ganga not yet started.  
 

19. Slaughter houses 
discharging waste 
into rivers 

UPPCB 35 Slaughtering units are under operation. 25 units 
discharge their treated effluent as per norms on 
land. 10 Units discharge their treated effluent as 
per norms into different drains which ultimately 

35 Slaughtering units are under operation. 
25 units discharge their treated effluent as 
per norms on land. 10 Units discharge their 
treated effluent as per norms into different 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

meets either river Yamuna/Ganga through 
tributary rivers.  
 

drains which ultimately meets either river 
Yamuna/Ganga through tributary rivers. 

20. Meetings at the 
level of Chief 
Secretary in this 
case 

Chief Secretary,UP Meeting held on 2.12.2020.   

 

In addition to the above points, provide detailed status about the following: 

a)Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains and correspondingly proposed / existing STPs to intercept the 

same with timelines.  

(b) Performance of STPs and their compliance, particularly for Fecal coliform.  

(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which may show the level of compliance with regard to water 

quality.  

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther 
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S.N Common Effluent Treatment Plant in UP Number

1 Total CETP (Operational + Not Operational) 7

Operational CETP 5

CETP Achieving Norms 3

CETP Not Achieving Norms 2

3 CETP Not In Operation 2

Status of Common EffluentTreatment Plants (CETPs) in               Uttar 

Pradesh

Jun-21

2

Annexure-2b
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S.N Circles Regional 

Office 

Name and Address of  the 

CETPs

Operated by Capacity 

(MLD)

Nature 

of 

Member

Units

Final Effluent 

Quality standards or 

ZLD condition

Date of 

Monitoring

Observed final effluent 

quality

Status of 

online 

CEQMS

Status of 

Hazardous Waste 

Storage/ Disposal

Action Taken 

( EC / Closure ) / 

Remarks

Mode of 

receiving 

Effluent 

(In any 

drain etc.)

Name of treated 

Effluent 

receiving water 

body Drain/Sub-

Tributary/ River 

1 2 3 4 5 6 7 8 9 10 11 12 14 15

1 Ghaziabad

Apparel Park Tronica City 

CETP, Phase-I (for textile 

units), Ghaziabad

UPSIDC 6 MLD Textile

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

21.06.21 Not Operational Yes  - 
Jawali 

Drain  

 River Yamuna 

Through 

Hindon River 

2 Ghaziabad CETP, HPDA, Pilkhaun, Hapur HPDA 2.1 MLD Textile

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

22.06.21

Not Achieving 

pH =7.6

BOD = 37.0 mg / L 

COD = 197.0 mg / L 

 TSS = 114.0 mg / L         

- - -
Kadrabad 

Drain 

 RIver Ganga 

through River 

Kali East  

3 Kanpur

CETP, UPSIDC Textile 

Complex, Rooma, Kanpur 

(for textile units)

UPSIDC/

Rooma Pollution 

Control 

Association

1.5 MLD Textile

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

21.06.21

Achieving                                                                              

pH =7.7                         BOD : 

24.0 mg / L              COD : 

100.0 mg / L        TSS : 52.0 

mg / L 

Yes - - - On Land

4 Kanpur CETP Jajmau, Kanpur U.P. Jal Nigam 36 MLD Tannery

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l 

Irrigation Channel

BOD = 100.0 mg/l, 

COD = 250.0 mg/l, 

TSS = 100.0 mg/l, 

T.Cr. = 2.0 mg/l

21.06.21

Not Achieving                 pH 

=7.28

BOD =105.0 mg / L 

 COD = 260.0 mg / L 

 TSS = 82.0 mg / L        

T.Cr. = 3.08 mg/l

Yes

Temp. storage 

installed & disposed 

to TSDF (M/s 

Ramkey Enviro. 

Engineers (P) 

Ltd,Kumbhi, Kanpur 

Dehat

- -
Irrigation 

Channel

5 Circle 4 Mathura 
CETP,  Industrial Area, Site-A, 

Mathura

Industrial 

Association
6.25 MLD, Textile

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

-
 Not Operational as Closure 

Notice issued dated 17.05.21
No  - 

E.C. imposed of Rs. 

40,20,000/-  dated-

08.12.19

6 Unnao

Banther Industrial Pollution 

Control Co. CETP, Banther, 

Unnao

Banther Industrial 

Pollution Control 

Co. 

4.5 MLD Tannery

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

22.06.21

Achieving 

pH-7.98

BOD = 26.0 mg / L 

 COD = 208.0 mg / L 

 TSS = 60.0 mg / L 

Yes
TSDF, IISI, Banther, 

Unnao

City jail 

Drain 

Through  

Industrial 

Drain  

 River Ganga   

7 Unnao

Unnao Tanneries Pollution 

Control Company (CETP) Site-

II, Unnao

Unnao Tanneries 

Pollution Control 

Company

2.15 MLD Tannery

pH = 6.0-9.0

BOD = 30.0 mg/l 

COD = 250.0 mg/l 

TSS = 100.0 mg/l 

T.Cr. = 2.0 mg/l

22.06.21

Achieving  

pH-7.96

BOD = 22.0 mg / L 

 COD = 184.0 mg / L 

 TSS = 50.0 mg / L 

Yes
TSDF, IISI, Banther, 

Unnao

Loni 

Drain   
River Ganga 

Circle 5

Analysis report of  

Total Chromium 

parameter is awaited 

from Central Lab 

Lucknow\RO Kanpur

 Status of CETPs                                            

 June -2021    

Through Industrial Drain  

→ Ambakhar drain →   

Dairy farm Sewage 

Pumping Station →  Inlet 

of 14.5 MLD STP  

Circle 1

Circle 2
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

1 2 3 4 5 6 11 12 13 14 19 20

1

10.445 MLD 

STP near Tixi 

Tempel

Etawah Etawah

Yamuna 

Pollution 

Control Unit, 

UP Jal 

Nigam, Agra

Not Achieving

Report Dt. 15.06.21

 pH =  7.5             BOD 

: 30.0 mg / L COD : 

240.0 mg / L  TSS : 

111.0 mg / L

10.445 10.445 WSP Phase-II

2

13.5MLD STP 

at Mauja 

Umrain

Etawah Etawah

Nagar Palika 

Parishad, 

Etawah

Not Achieving

Report Dt. 15.06.21

 pH =  7.6             BOD 

: 30.0 mg / L COD : 

224.0 mg / L  TSS : 

94.0 mg / L

13.5 3.0 WSP Phase-II

3
03 MLD STP 

Firozabad 
Firozabad Firozabad Jal Kal 

Not Achieving

Report Dt. 15.06.21

 pH =  7.9             BOD 

: 34.0 mg / L COD : 

272.0 mg / L  TSS : 

98.0 mg / L

3 3 UASB Phase-II
Status Quo 

(As earlier)

4

67 MLD 

Mohammadpu

r, Biharipur

Firozabad Firozabad
U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

 pH =  7.6             BOD 

: 30.0 mg / L COD : 

240.0 mg / L  TSS : 

97.0 mg / L

67 67

ASP+ 

exended   

areation 

Phase-II

5
1.6 MLD 

Saifai
Etawah Saifai

U.P. Jal 

Nigam

Not Achieving

Report Dt. 15.06.21

 pH =  7.3             BOD 

: 32.0 mg / L COD : 

256.0 mg / L  TSS : 

99.0 mg / L

1.6 1.6 SBR Phase-II
Status Quo 

(As earlier)

6

23 MLD STP 

at Mauja 

Odenya, 

Padaria

Mainpuri Mainpuri
Nagar Palika 

Parishad

 Not Achieving

Report Dt. 04.06.21

 pH = 7.1              BOD 

: 32.0 mg / L COD : 

256.0 mg / L TSS : 97.0 

mg / L 

23.0 10.4 UASB Phase-II

7

3.42 MLD 

Near Divyang  

kendra

Chitrakoot
Karvi Chitrakoot 

town

U.P. Jal 

Nigam

Achieving

Report Dt.10.09.20

 pH = 7.5       BOD:22.0 

mg/L COD: 115.20 mg 

/L TSS : 86.0 mg / L 

TC: 92000 MPN/100ml        

FC:43000 MPN/100ml

3.42 3.42
Oxidation 

Pond 
Phase-II

Circle 4

Circle 2

              U.P. Pollution Control Board

                                                                                                      STPs - Operational                                                                          
June - 2021 
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

8
Sajari          42 

MLD, Kanpur
Kanpur Kanpur

U.P. Jal 

Nigam

 Achieving

Report Dt.01.06.21

pH =  7.92            BOD 

: 24.0 mg / L COD : 

70.0 mg / L  TSS : 52.0 

mg / L

42 10 ASP Phase-I

9

36 MLD (9 

MLD CETP + 

27 MLD STP)   

Kanpur  Kanpur  
U.P. Jal 

Nigam

Not Achieving Report 

Dt. 21.06.21                 

pH =7.28

  BOD =105.0 mg /L                                

COD = 260.0 mg /L 

 TSS = 82.0 mg /L        

36 (9 

MLD 

CETP + 

27 MLD 

STP) 

36 (9 

MLD 

CETP + 

27 MLD 

STP) 

ASP Phase-I

Standards of 

Irrigation 

Channel     pH 

=6.5-9.0

BOD =100.0 

mg /L     COD 

=250.0 mg /L 

 TSS =100.0 

mg /L       

T.Cr =2.0 mg 

/L

10

Bingawan   

210 MLD, 

Kanpur

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.98             BOD 

: 39.0 mg / L COD : 

160.0 mg / L TSS : 84.0 

mg/l 

210 70 UASB Phase-I Notice issued

11
Fatehgarh 

2.7 MLD STP
Farrukhabad Fatehgarh

U.P. Jal 

Nigam

Achieving

Report Dt. 22.06.21

pH = 8.02             BOD 

: 25.2 mg / L COD : 

120.0 mg / L TSS : 56.0 

mg/l

2.7 2.0 WSP Phase-I

12

Jajmau            

5 MLD, 

Kanpur 

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

5 5 UASB Phase-I

13

Jajmau,         

43 MLD 

Kanpur

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

43 35 ASP Phase-I

Remarks : 1-

as per 

discussion 

held with 

CEO-2 the 

cETP outlet 

sampling 

point will be 

considered as 

irrigation 

14

Jajmau, 

Kanpur 130 

MLD 

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

130 100 ASP Phase-I

Remarks : 1-

as per 

discussion 

held with 

CEO-2 the 

CETP outlet 

sampling 

point will be 

considered as 

irrigation 

Circle 2
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

15
Jalalpur,  

Amrapur
Kanpur Dehat Kanpur Dehat

U.P. Jal 

Nigam

Achieving

Report Dt. 22.06.21

pH = 7.61                 

BOD : 24.0 mg / L 

COD : 54.0 mg / L   

TSS : 80.0 mg / L

13 10 SBR Phase-I

16
STP 

Numayadahi
Prayagraj Numayadahi

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.66                 

BOD : 20.0 mg / L 

COD : 52.0 mg / L TSS 

: 58.0mg / L                

50 50 Bio-tower Phase-II

17 STP Ponghat Prayagraj  Ponghat

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.39              BOD 

: 18.0 mg / L COD : 

38.0 mg / L TSS : 

28.0mg / L                

10 10 Bio-tower Phase-II

18 STP Kodra Prayagraj Kodra

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.42                

BOD : 22.0 mg / L 

COD : 58.0 mg / L TSS 

: 50.0mg / L                

25 25 Bio-tower Phase-II

19 STP Rajapur Prayagraj Rajapur

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.57               

BOD : 24.0 mg / L 

COD : 50.0 mg / L TSS 

: 46.0mg / L                

60 60 UASB Phase-II

20 STP Salori-1 Prayagraj Salori

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH =7.39             BOD : 

26.0 mg / L COD : 60.0 

mg / L TSS : 52.0mg / 

L                

29 29 FAB Phase-II

21
STP Salori-2   

Expansion
Prayagraj Salori

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.81             BOD 

: 10.0 mg / L COD : 

32.0 mg / L TSS : 

25.0mg / L                

14 14 SBR Phase-II

Circle 2
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

22 Naini 20 20 ASP Phase-II

23 Naini 60 60 ASP Phase-II

24
Bhagwanpur 

STP 9.8 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.67              BOD 

: 26.0 mg / L COD : 

168.0 mg / L  TSS : 

82.0 mg / L

8.0+1.8 8.0+1.8 ASP Phase-II

Show Cause 

Notice issued 

on dated -

08.12.20 for 

EC 

25
Dinapur STP 

80 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.54              BOD 

: 29.0 mg / L COD : 

174.0 mg / L  TSS : 

80.0 mg / L

80 80 ASP Phase-II

26
Goithaha STP 

120 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.64              BOD 

: 15.0 mg / L COD : 

106.0 mg / L  TSS : 

38.0 mg / L

120 120 SBR Phase-II

27
Dinapur STP 

140 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt.15.06.21

pH =7.69              BOD 

: 19.0 mg / L COD : 

138.0 mg / L  TSS : 

44.0 mg / L

140 140 ASP Phase-II

28
DLW STP 12 

MLD
Varanasi Varanasi DLW

Achieving

Report Dt. 15.06.21

pH =7.61              BOD 

: 27.0 mg / L COD : 

162.0 mg / L  TSS : 

94.0 mg / L

12 12 ASP Phase-II

Notice issued 

on dated-

12.12.19

29
14 MLD 

Pakka Pokhra
Mirzapur Mirzapur

U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH = 7.55             BOD 

: 28.0 mg / L  COD : 

178.0 mg / L  TSS : 

90.0 mg / L 

14 14 UASB Phase-II

Notice has 

been  issued 

through R O 

Sonebhadra 

on dated-

08.12.20

Circle 2

Circle 6

Circle 2

STP Naini Prayagraj

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

 Achieving

Report Dt. 17.06.21

pH = 7.42             BOD 

:  26.0 mg / L  COD : 

58.0 mg / L  TSS : 

48.0mg / L 
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

30
4 MLD 

Vindhyachal 
Mirzapur Vindhyachal

U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH = 8.83             BOD 

: 27.0 mg / L  COD : 

158.0 mg / L  TSS : 

86.0 mg / L 

4 2.5 WSP Phase-II

Notice has 

been  issued 

through R O 

Sonebhadra 

on dated-

08.12.20

31

S.T.P. (15 

MLD), 

Jharkhandi, 

Maherwa ki 

Bari

Gorakhpur Gorakhpur
U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH =7.5              BOD : 

22.0 mg / L COD : 

110.0 mg / L  TSS : 

76.0 mg / L 

15 15 ASP Phase-II

32

S.T.P. 

(30MLD) Opp. 

Manyavar 

Kanshiram 

Shahri Garib 

Awas Yojna, 

Deoria bypass 

Road

Gorakhpur Gorakhpur
U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH =7.5              BOD : 

20.0 mg / L COD : 94.0 

mg / L  TSS : 72.0 mg / 

L 

30 30 ASP Phase-II

33 Circle 3
STP, Mahilpur 

Road
Saharanpur Saharanpur Jal Kal 

Achieving

Report Dt. 15.06.21

pH = 7.8             BOD : 

20.0 mg / L COD : 

180.0 mg / L TSS : 45.0 

mg/l

38 38 UASB Phase-II

34

6.5 MLD 

Awas vikas 

Parishad STP

Lucknow Lucknow

U.P. Awas 

vikas 

Parishad 

 Achieving

Report Dt. 21.06.21

     pH = 8.08               

BOD : 14.0 mg / L  

COD : 52.4 mg / L TSS 

: 17.6 mg / L TC: 

21000 MPN/100ml           

FC: 7900 MPN/100ml 

6.5 6.5 SBR Phase-II

35

37.5 MLD 

Awas vikas 

Parishad STP

Lucknow Lucknow

U.P. Awas 

vikas 

Parishad 

 Achieving

Report Dt. 21.06.21

     pH = 8.23              

BOD : 24.0 mg / L  

COD : 89.6 mg / L TSS 

: 26.0 mg / L TC: 

43000 MPN/100ml           

FC: 17000 MPN/100ml 

37.5 37.5 SBR Phase-II

36 STP, Bharwara Lucknow Lucknow
U.P. Jal 

Nigam

Achieving

Report Dt. 10.06.21 pH 

= 7.76             BOD : 

16.0 mg / L  COD : 

84.0 mg / L  TSS : 44.0 

mg/L       TC=27000 

MPN/100ml            

FC=9300              

MPN/100ml                  

345 345
UASB 

Reacter 
Phase-II

Status Quo 

(As earlier)

Circle 5

Circle 2

Circle 6
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

37
U.P. Jal 

Nigam

38
U.P. Jal 

Nigam

39

56 MLD,  

Trans Hindon 

(Indirapuram), 

Ghaziabad

Ghaziabad Ghaziabad Nagar Nigam

Achieving

Report Dt. 16.06.21

pH = 7.45               

BOD : 22.0 mg / L 

COD : 88.0 mg / L TSS 

: 40.0 mg /L       

56 56 UASBR Phase-II

EC imposed 

of Rs. 

35,62,500/- 

dated-

02.06.20

40

56 MLD, 

S.B.R., 

Bapudham, 

Ghaziabad 

Ghaziabad Ghaziabad

Ghaziabad 

Development 

Authority 

Achieving

Report Dt. 16.06.21

pH = 7.38               

BOD : 36.0 mg / L 

COD : 98.0 mg / L TSS 

: 74.0 mg /L       

56 56 SBR Phase-II

41

30 MLD,  

Sadullabad 

(Loni), 

Ghaziabad 

Ghaziabad Ghaziabad
U.P. Jal 

Nigam

Achieving

Report Dt.16.06.21

pH = 7.34               

BOD : 8.0 mg / L COD 

: 48.0 mg / L TSS : 9.0 

mg /L       

30 30 MBR Phase-II

42

74 MLD, 

S.B.R., 

Indirapuram, 

Ghaziabad

Ghaziabad Ghaziabad
U.P. Jal 

Nigam

Achieving

Report Dt. 16.06.21

pH = 7.34                

BOD :8.0 mg / L COD 

: 84.0 mg / L TSS : 9.0 

mg /L       

74 74 SBR Phase-II

EC imposed 

of Rs. 

56,50,000/-

43

56 MLD,  

Indirapuram, 

(GDA), 

Ghaziabad

Ghaziabad Ghaziabad GDA

Achieving

Report Dt. 16.06.21

pH = 7.45               

BOD : 34.0 mg / L 

COD : 182.0 mg / L 

TSS : 84.0 mg /L       

56 56 SBR Phase-II

44

56 MLD,  

S.B.R., 

Dudahaida 

Vijay Nagar, 

Ghaziabad

Ghaziabad Ghaziabad GDA

Achieving

Report Dt. 16.06.21

pH = 7.32               

BOD : 7.0 mg / L COD 

: 54.0 mg / L TSS : 

84.0 mg /L       

56 56 SBR Phase-II

45

56 MLD, 

S.B.R., Morty, 

Ghaziabad

Ghaziabad Ghaziabad GDA

Not Achieving

Report Dt. 16.06.21

pH = 7.64               

BOD : 36.0 mg / L 

COD : 218.0 mg / L 

TSS : 94.0 mg /L       

56 56 SBR Phase-II

Status Quo 

(As earlier)

Achieving

Report Dt.10.06.21  pH 

= 7.88                   BOD 

: 18.0 mg / L  COD : 

92.0 mg / L  TSS : 42.0 

mg/L       TC=3200 

MPN/100ml            

FC=910              

MPN/100ml                  

STP, 

Daulatganj

Circle 1

Lucknow Lucknow Phase-II56 56 FAB 

Circle 5
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

46

70 MLD, 

U.A.S.B.R. 

Dudahaida 

Vijay Nagar, 

Ghaziabad

Ghaziabad Ghaziabad Nagar Nigam

 Achieving

Report Dt. 16.06.21

pH = 7.55               

BOD : 24.0 mg / L 

COD : 76.0 mg / L TSS 

: 42.0 mg /L       

70 70 UASBR Phase-II

Show Cause 

notice for 

imposition of 

EC of Rs. 

27,37,500/- 

dated 

08.12.19

47
3 MLD 

Pilkhaun
Ghaziabad Pilkhaun

U.P. Jal 

Nigam

Achieving

Report Dt.16.06.21

pH = 7.66 

BOD : 20.0 mg / L  

COD : 54.0 mg / L  

TSS : 38.0 mg / L

3 3 MBBR Phase-II

48

5 MLD 

Tronica City, 

Loni

Ghaziabad  Loni UPSIDC

Not Achieving

Report Dt. 16.06.21

pH = 7.62               

BOD : 38.0 mg / L  

COD : 214.0 mg / L  

TSS : 86.0 mg / L

5 3 MBR Phase-II

49

56 MLD, 

S.B.R.  

Govindpuram, 

Ghaziabad 

Ghaziabad Ghaziabad GDA

Not Achieving

Report Dt. 16.06.21

pH = 7.42               

BOD : 38.0 mg / L  

COD : 116.0 mg / L  

TSS : 86.0 mg / L

56 56 SBR Phase-II

50

3 MLD STP 

Brijghat Zone, 

Garhmukeshw

ar, Hapur

Hapur Garhmukteswar

U.P. Jal 

Nigam 

(NGRBA)

Achieving

Report Dt. 15.06.21

pH =7.35                

BOD : 22.0 mg / L 

COD : 44.0 mg / L  

TSS : 29.0 mg /L

3 1.8

UASB 

followed 

by 

extended 

aeriation 

Phase-I

51

78 MLD, 

Dhadhupura, 

Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH =7.5

BOD : 26.0 mg / L 

COD : 144.0 mg / L 

TSS : 46.0  mg / L 

78 68.41 UASB Phase-II

52

2.25 MLD, 

Budi ka Nagla, 

Agra

Agra Agra
U.P. Jal 

Nigam

Not Achieving

Report Dt 18.06.21

pH = 8.2

BOD : 32.0 mg / L 

COD : 176.0 mg / L 

TSS : 62.0  mg / L 

2.25 2.97
Oxidation 

Pond
Phase-II

E.C. imposed 

of 

Rs.5,90,625/-

dated-

18.07.20

53

10 MLD, 

Peelakhar, 

Agra 

Agra Agra
U.P. Jal 

Nigam

Not Achieving

Report Dt 18.06.21

pH = 9.3

BOD : 33.0 mg / L 

COD : 179.0 mg / L 

TSS : 68.0  mg / L 

10 9.74
Oxidation 

Pond
Phase-II

E.C. imposed 

of 

Rs7,87,500/-

dated-

18.07.19

54

12 MLD, 

Devri Road, 

(Bhimnagri), 

Agra 

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 8.2

BOD : 28.0 mg / L 

COD : 160.0 mg / L 

TSS : 68.0  mg / L 

12 6.35 UASB Phase-II

Circle 1

Circle 4
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No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 
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for O&M of 

STP
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(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 
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(MLD)
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Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

55

14 MLD, 

Jaganpur, 

Sikandarpur, 

Agra 

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.9

BOD : 27.0 mg / L 

COD : 144.0 mg / L 

TSS : 56.0  mg / L 

14 13.39 UASB Phase-II

56

40 MLD, 

Sadarban, 

Bichhpuri, 

Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.9

BOD : 28.0 mg / L 

COD : 176.0 mg / L 

TSS : 48.0  mg / L 

40 18.73 UASB Phase-II

57

24 MLD, 

Dhadhupura 

(New), Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.2

BOD : 26.0 mg / L 

COD : 128.0 mg / L 

TSS : 48.0  mg / L 

24 18.91 UASB Phase-II

58

36 MLD 

Sadarwan 

(Bichpuri)  

New 

Agra Agra ADA

Achieving

Report Dt 18.06.21

pH = 7.6

BOD : 24.0 mg / L 

COD : 128.0 mg / L 

TSS : 42.0  mg / L 

36 36 SBR Phase-II

59

4.50 MLD, 

Kalindi Vihar, 

Agra 

Agra Agra ADA

Achieving

Report Dt 18.06.21

pH = 7.4

BOD : 30.0 mg / L 

COD : 160.0 mg / L 

TSS : 47.0  mg / L 

4.5 4.5 UASB Phase-II

60

03 MLD, 

Pandav Nagar, 

Meerut                                 
Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5                BOD 

: 17.0 mg / L  COD : 

154.0mg / L  TSS : 

45.0mg / L 

3 2.7 ASP Phase-I

61

07 MLD, 

Pallavpuram-1, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.4                BOD 

: 21.0 mg / L  COD : 

162.0mg / L  TSS : 

49.0mg / L 

7 6.5 ASP Phase-I

62

10 MLD, 

Lohiya Nagar, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.6                BOD 

: 18.0 mg / L  COD : 

158.0mg / L  TSS : 

44.0mg / L 

10 2 ASP Phase-I

63

15 MLD, 

Shatabdinagar, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH = 7.6               BOD 

:20.0 mg / L  COD : 

162.0 mg / L TSS : 49.0 

mg / L

15 4.8 ASP Phase-I

64

7 MLD, 

Pallavpuram-2, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.6                BOD 

: 20.0 mg / L  COD : 

160.0mg / L  TSS : 

46.0mg / L 

7 7 MBBR Phase-I

Circle 3

Circle 4
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No.
Circles

Name and 

Address of 
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District City/ Town

Hotel/Ashram/

Authority/Loc
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body/other 
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for O&M of 

STP
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(pH, TSS, BOD, COD, 

Faecal Coliform and 
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Installed 
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Technolog
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Remarks / 

Action Taken

(EC / 

Closure) with 

Date

65

15 MLD, 

Vedvyaspuri 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5                BOD 

: 19.0 mg / L  COD : 

158.0mg / L  TSS : 

46.0mg / L 

15 4.5 ASP Phase-I

66

06 MLD, 

Rakshapuram, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5               BOD : 

17.0 mg / L  COD : 

154.0mg / L  TSS : 

44.0mg / L 

6 4.4 ASP Phase-I

67

06 MLD, 

Shradhapuri-1, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.4                BOD 

: 21.0 mg / L  COD : 

164.0mg / L  TSS : 

48.0mg / L 

6 5.5 ASP Phase-I

68
06 MLD 

Sainik Vihar
Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 17.0 mg / L  COD : 

154.0mg / L  TSS : 

43.0mg / L 

6 5.95 UASB Phase-I

69

5 MLD 

Modipuram 

Tiraha

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.7                BOD 

: 20.0 mg / L  COD : 

162.0mg / L  TSS : 

48.0mg / L 

5 4.9 ASP Phase-I

70

07 MLD, 

Sports Goods 

Complex, 

Meerut 

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 19.0 mg / L  COD : 

158.0mg / L  TSS : 

47.0mg / L 

7 4 ASP Phase-I

71

72 MLD Garh 

road (Jagriti 

vihar)

Meerut Meerut 
U.P. Jal 

Nigam

Achieving

Report Dt. 14.06.21

pH =7.2                BOD 

: 14.0 mg / L  COD : 

128.0mg / L  TSS : 

16.0mg / L 

72 65 SBR Phase-I

72

06 MLD, 

Shradhapuri- 

Phase-2, 

Meerut 

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 20.0 mg / L  COD : 

162.0mg / L  TSS : 

47.0mg / L 

6 5.6 ASP Phase-I

73

Nagar Palika 

Parishad, 

Muzaffarnagar 

Muzaffar 

Nagar 
Muzaffar Nagar 

Nagar Palika 

Parishad, 

Muzaffarnaga

r 

Achieving

Report Dt.14.06.21

pH = 7.4

 BOD : 27.0 mg / L 

COD : 104.0  mg / L 

TSS : 44.0  mg / L 

32.5 32.5
Oxidation 

Pond
Phase-II

74 Circle 6
12 MLD, 

Ayodhya 
Ayodhya Ayodhya

U.P. Jal 

Nigam

Achieving

Report Dt15.06.21

pH = 8.17             BOD 

: 18.0 mg / L  COD : 

88.0 mg / L  TSS : 42.0 

mg / L 

12 6 UASB Phase-II

Circle 3
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No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 
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responsible 

for O&M of 

STP
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(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 
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(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

75

13.59 MLD, 

Masani, 

Mathura  

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt. 15.06.21    

pH = 6.9               BOD 

: 58.0 mg / L  COD : 

336.0 mg / L  TSS : 

90.0 mg / L 

13.59 8
Oxidation 

Pond 
Phase-II

E.C. imposed 

of  Rs50,000/-

dated-

15.02.19

76

14.5 MLD, 

Trans-yamuna, 

Jamunapar, 

Mathura 

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt. 14.06.21     

pH = 6.8               BOD 

: 54.0 mg / L  COD : 

352.0 mg / L  TSS : 

140.0 mg / L 

14.5 7
Oxidation 

Pond 
Phase-II

E.C. imposed 

of  Rs50,000/-

dated-

15.02.19

77

08 MLD, STP 

Near 100 Bed 

Hospital 

Vrindavan, 

Mathura

Mathura Mathura
U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21      

pH = 7.5               BOD 

: 27.0 mg / L  COD : 

224.0 mg / L  TSS : 

88.0 mg / L 

8 7
UASB 

Reacter 
Phase-II

Status Quo 

(As earlier)

78

04 MLD, 

Vrindavan  

Near Pagal 

Baba Mandir, 

Mathura

Mathura Mathura
Nagar Palika 

Parishad

Achieving

Report Dt. 08.06.21   

pH = 7.2               BOD 

: 27.0 mg / L  COD : 

230.0 mg / L  TSS : 

92.0 mg / L 

4 3.8
Oxidation 

Pond 
Phase-II

E.C. imposed 

of Rs.100000/- 

dated 

15.02.19

79

16 MLD, 

Trans 

Yamuna, 

Laxmi Nagar, 

Mathura 

Mathura Mathura
U.P. Jal 

Nigam

Achieving

Report Dt.15.06.21       

pH = 7.2               BOD 

: 26.0 mg / L  COD : 

232.0 mg / L  TSS : 

94.0 mg / L 

16 6
UASB 

Reacter 
Phase-II

E.C. imposed 

of Rs.50,000/- 

dated 

15.02.19

80

2.76 MLD 

Goverdhan 

STP

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt.15.06.21  pH 

= 6.7              BOD : 

46.0 mg / L  COD : 

296.0 mg / L  TSS : 

122.0 mg / L 

2.76 2.76
Oxidation 

Pond 
Phase-II

E.C. imposed 

of Rs.100000/- 

dated 

15.02.19

81

33 MLD, 

Sector-54, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.33

 BOD : 16.5 mg / L 

COD : 152.0 mg / L 

TSS : 67.0mg / L

33 33 SBR Phase-II

82

25 MLD, 

Sector-50, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.27

 BOD : 15.0 mg / L 

COD : 136.0 mg / L 

TSS : 61.0mg / L

25 25 SBR Phase-II

83

35 MLD, 

Sector-123, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.48

 BOD : 18.0 mg / L 

COD : 162.0 mg / L 

TSS : 69.0mg / L

35 35 SBR Phase-II

84

50 MLD, 

Sector-168, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.66

 BOD : 16.5 mg / L 

COD : 152.0 mg / L 

TSS : 66.0mg / L

50 50 SBR Phase-II

Circle 1

Circle 4
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

85

2.0 MLD 

Greater Noida 

Authority STP, 

Vill- Badalpur

Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 14.06.21

 pH = 7.56

 BOD : 16.5 mg / L 

COD : 136.0 mg / L 

TSS : 63.0mg / L

2 2 MBBR Phase-II

86 ECO tech -2 Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.53

 BOD : 18.0 mg / L 

COD : 160.0 mg / L 

TSS : 68.0mg / L

15 8 SBR Phase-II

87 ECO tech -3 Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH =7.63

 BOD : 12.0 mg / L 

COD : 120.0 mg / L 

TSS : 57.0mg / L

20 10 SBR Phase-II

88

137 MLD, 

Kasana, 

GreaterNoida 

Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 14.06.21

 pH =7.42 

 BOD : 13.5 mg / L 

COD : 128.0 mg / L 

TSS : 58.0 mg / L

137 50 SBR Phase-II

89

34 MLD, 

Sector -50 

Noida

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.39

 BOD : 16.5 mg / L 

COD : 144.0 mg / L 

TSS : 65.0 mg / L

34 34 SBR Phase-II

90

54 MLD, 

Sector- 54, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.53

 BOD : 13.5 mg / L 

COD : 136.0 mg / L 

TSS : 60.0 mg / L

54 54 SBR Phase-II

91

0.805 MLD, 

Ahara Road, 

Zone-A, 

Anoopshahar

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.3               BOD 

: 24.0 mg / L COD : 

200.0 mg / L TSS : 84.0 

mg /L 

0.805 0.805
Oxidation 

Pond
Phase-I

92

1.75 MLD, 

Ahara Road, 

Zone-B, 

Anoopshahar

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4               BOD 

: 26..0 mg / L COD : 

208.0 mg / L TSS : 82.0 

mg /L 

1.75 1.75
Oxidation 

Pond
Phase-I

93

04 MLD 

Narora 

(NGRBA)

Bulandhsahar Narora 
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.3               BOD 

: 20.0 mg / L COD : 

152.0 mg / L TSS : 70.0 

mg /L 

4 4 SBR Phase-I

Circle 1

Circle 4
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

94

2.25 MLD, 

Narora Atomic 

power Station 

Narora 

Township 

Bulandhsahar Narora 

Narora 

Atomic power 

Station 

Achieving

Report Dt 16.06.21

pH = 7.6               BOD 

: 16.0 mg / L COD : 

144.0 mg / L TSS : 56.0 

mg /L 

2.25 2.25 ASP Phase-I

95

 1.5 MLD 

Anoopshahar 

Zone A 

(NGRBA)

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4               BOD 

: 24.0 mg / L COD : 

184.0 mg / L TSS : 78.0 

mg /L 

1.5 1.5 MBBR Phase-I

96
STP, Zone-B 

Anoopshahar
Bulandhsahar Anoopshahar

U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4              BOD : 

26.0 mg / L COD : 

208.0 mg / L TSS : 82.0 

mg /L 

1.0 1.0 MBBR Phase-I

97
24 MLD 

Bijnor
Bijnor Bijnor

U.P. Jal 

Nigam

Achieving

Report Dt. 10.06.21

pH = 7.9                BOD 

: 8.0 mg / L COD : 40.0 

mg / L TSS : 54.0 mg/l

24 10 UASB Phase-I

98
58 MLD 

Moradabad
Moradabad Moradabad

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.4               BOD 

: 22.0 mg / L COD : 

88.0 mg / L TSS : 46.0 

mg/l

58 18 SBR Phase-I

99
15 MLD 

Pehrigaon 
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.5              BOD : 

26.0 mg / L COD : 96.0 

mg / L TSS : 45.0 mg/l

15 0.07 UASB Phase-I

100
14 MLD 

Benzirpur
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.4               BOD 

: 24.0 mg / L COD : 

92.0 mg / L TSS : 47.0 

mg/l

14 0.11 UASB Phase-I

101
5 MLD 

Rampur
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.7               BOD : 

9.6 mg / L COD : 48.0 

mg / L TSS : 8.0 mg/l

5 0.003 SBR Phase-I

Circle 7

Circle 4
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

1 2 3 4 5 6 11 12 13 14 15 16 17 18 19 20

1 Circle 4

67 MLD 

Mohammadpu

r, Biharipur

Firozabad Firozabad
U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

 pH =  7.6             BOD 

: 30.0 mg / L COD : 

240.0 mg / L  TSS : 

97.0 mg / L

67 67

ASP+ 

exended   

areation 

Through 

Pipeline
- -----

River 

Yamuna
Phase-II

2

3.42 MLD 

Near Divyang  

kendra

Chitrakoot
Karvi Chitrakoot 

town

U.P. Jal 

Nigam

Achieving

Report Dt.10.09.20

 pH = 7.5       BOD:22.0 

mg/L COD: 115.20 mg 

/L TSS : 86.0 mg / L 

TC: 92000 MPN/100ml        

FC:43000 MPN/100ml

3.42 3.42
Oxidation 

Pond 
---- ----

Lowland 

area

Lowland 

area to 

River 

Mandaki

ni

Phase-II

3
Sajari          42 

MLD, Kanpur
Kanpur Kanpur

U.P. Jal 

Nigam

 Achieving

Report Dt.01.06.21

pH =  7.92            BOD 

: 24.0 mg / L COD : 

70.0 mg / L  TSS : 52.0 

mg / L

42 10 ASP
Sewerage 

network 

Disposal 

Channel

River 

Pandu

 

Tributary 

of  River 

Ganga 

Phase-I

4
Fatehgarh 

2.7 MLD STP
Farrukhabad Fatehgarh

U.P. Jal 

Nigam

Achieving

Report Dt. 22.06.21

pH = 8.02             BOD 

: 25.2 mg / L COD : 

120.0 mg / L TSS : 56.0 

mg/l

2.7 2.0 WSP

Drain/Sew

erage 

Network

Irrigation 

channel

Irrigation/r

iver ganga

River 

Ganga
Phase-I

              U.P. Pollution Control Board

                                                                                                      STPs - Complying                                                                        June - 2021 
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

5
Jalalpur,  

Amrapur
Kanpur Dehat Kanpur Dehat

U.P. Jal 

Nigam

Achieving

Report Dt. 22.06.21

pH = 7.61                 

BOD : 24.0 mg / L 

COD : 54.0 mg / L   

TSS : 80.0 mg / L

13 10 SBR
Sewerage 

network 

Disposal 

Channel

 River Kali 

(East)

 

Tributary 

of  River 

Ganga 

Phase-I

6
STP 

Numayadahi
Prayagraj Numayadahi

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.66                 

BOD : 20.0 mg / L 

COD : 52.0 mg / L TSS 

: 58.0mg / L                

50 50 Bio-tower

Drain & 

Sewerage 

Both

Disposed to 

river 

Yamuna 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

Landfill.

River 

Yamuna 

River 

Yamuna 
Phase-II

7 STP Ponghat Prayagraj  Ponghat

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.39              BOD 

: 18.0 mg / L COD : 

38.0 mg / L TSS : 

28.0mg / L                

10 10 Bio-tower

Drain & 

Sewerage 

Both

Disposed to 

river Ganga 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

Landfill.

River 

Ganga

River 

Ganga
Phase-II

8 STP Kodra Prayagraj Kodra

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.42                

BOD : 22.0 mg / L 

COD : 58.0 mg / L TSS 

: 50.0mg / L                

25 25 Bio-tower

Drain & 

Sewerage 

Both

Disposed to 

river Ganga 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

River 

Ganga

River 

Ganga
Phase-II

Circle 2
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

9 STP Rajapur Prayagraj Rajapur

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.57               

BOD : 24.0 mg / L 

COD : 50.0 mg / L TSS 

: 46.0mg / L                

60 60 UASB

Drain & 

Sewerage 

Both

Disposed to 

river Ganga 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

River 

Ganga

River 

Ganga
Phase-II

10 STP Salori-1 Prayagraj Salori

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH =7.39             BOD : 

26.0 mg / L COD : 60.0 

mg / L TSS : 52.0mg / 

L                

29 29 FAB

Drain & 

Sewerage 

Both

Disposed to 

river Ganga 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

River 

Ganga

River 

Ganga
Phase-II

11
STP Salori-2   

Expansion
Prayagraj Salori

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

Achieving

Report Dt.  17.06.21

pH = 7.81             BOD 

: 10.0 mg / L COD : 

32.0 mg / L TSS : 

25.0mg / L                

14 14 SBR

Drain & 

Sewerage 

Both

Disposed to 

river Ganga 

through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

River 

Ganga

River 

Ganga
Phase-II

12 Naini 20 20 ASP

Drain & 

Sewerage 

Both

Partially 

used for 

Irrigation. 

Disposed to 

RiverYamu

na through 

drain. Dried 

sludge is 

River 

Yamuna

River 

Yamuna
Phase-II

13 Naini 60 60 ASP

Drain & 

Sewerage 

Both

 Disposed to 

RiverYamu

na through 

drain. Dried 

sludge is 

used as 

organic 

manure / 

Landfill.

River 

Yamuna

River 

Yamuna
Phase-II

Circle 2

STP Naini Prayagraj

Ganga 

Pollution 

control unit, 

U.P. Jal 

Nigam

 Achieving

Report Dt. 17.06.21

pH = 7.42             BOD 

:  26.0 mg / L  COD : 

58.0 mg / L  TSS : 

48.0mg / L 
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

14
Bhagwanpur 

STP 9.8 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.67              BOD 

: 26.0 mg / L COD : 

168.0 mg / L  TSS : 

82.0 mg / L

8.0+1.8 8.0+1.8 ASP Network
Irrigation/ 

Manure

River 

Ganga

River 

Ganga/A

ssi

Phase-II

Show Cause 

Notice issued 

on dated -

08.12.20 for 

EC 

15
Dinapur STP 

80 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.54              BOD 

: 29.0 mg / L COD : 

174.0 mg / L  TSS : 

80.0 mg / L

80 80 ASP
Drain / 

Network 

Disposal to 

Ganga/ 

Manure

River 

Ganga

River 

Ganga
Phase-II

16
Goithaha STP 

120 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.64              BOD 

: 15.0 mg / L COD : 

106.0 mg / L  TSS : 

38.0 mg / L

120 120 SBR Network
Irrigation / 

Landfill

Chandpur 

irrigation 

canal

Varuna Phase-II

17
Dinapur STP 

140 MLD
Varanasi Varanasi

U.P. Jal 

Nigam

Achieving

Report Dt.15.06.21

pH =7.69              BOD 

: 19.0 mg / L COD : 

138.0 mg / L  TSS : 

44.0 mg / L

140 140 ASP
Drain / 

Network 

Disposal to 

Ganga/ 

Manure

Varuna

River 

Ganga/ 

Varuna

Phase-II

18
DLW STP 12 

MLD
Varanasi Varanasi DLW

Achieving

Report Dt. 15.06.21

pH =7.61              BOD 

: 27.0 mg / L COD : 

162.0 mg / L  TSS : 

94.0 mg / L

12 12 ASP Network

Irrigation 

(Lohata 

Form)

----- Varuna Phase-II

Notice issued 

on dated-

12.12.19

Circle 6
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

19
14 MLD 

Pakka Pokhra
Mirzapur Mirzapur

U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH = 7.55             BOD 

: 28.0 mg / L  COD : 

178.0 mg / L  TSS : 

90.0 mg / L 

14 14 UASB
Sewerage 

network
----- Ganga

River 

Ganga
Phase-II

Notice has 

been  issued 

through R O 

Sonebhadra 

on dated-

08.12.20

20
4 MLD 

Vindhyachal 
Mirzapur Vindhyachal

U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH = 8.83             BOD 

: 27.0 mg / L  COD : 

158.0 mg / L  TSS : 

86.0 mg / L 

4 2.5 WSP
Sewerage 

network
----- Ganga

River 

Ganga
Phase-II

Notice has 

been  issued 

through R O 

Sonebhadra 

on dated-

08.12.20

21

S.T.P. (15 

MLD), 

Jharkhandi, 

Maherwa ki 

Bari

Gorakhpur Gorakhpur
U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH =7.5              BOD : 

22.0 mg / L COD : 

110.0 mg / L  TSS : 

76.0 mg / L 

15 15 ASP Drain Drain Phase-II

22

S.T.P. 

(30MLD) Opp. 

Manyavar 

Kanshiram 

Shahri Garib 

Awas Yojna, 

Deoria bypass 

Road

Gorakhpur Gorakhpur
U.P. Jal 

Nigam

Achieving

Report Dt 15.06.21

pH =7.5              BOD : 

20.0 mg / L COD : 94.0 

mg / L  TSS : 72.0 mg / 

L 

30 30 ASP Drain Drain
River 

Rapti

River 

Ganga

(Bihar)

Phase-II

23 Circle 3
STP, Mahilpur 

Road
Saharanpur Saharanpur Jal Kal 

Achieving

Report Dt. 15.06.21

pH = 7.8             BOD : 

20.0 mg / L COD : 

180.0 mg / L TSS : 45.0 

mg/l

38 38 UASB
Sewage net 

work 

Treated 

Sewage 

discharge in 

to Dhamola 

river sludge 

sale  to 

farmers 

Dhomala 

river 

Hindon 

river to 

Yamuna 

river 

Phase-II

Circle 2

Circle 6

Ramgarh Tal

125



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

24

6.5 MLD 

Awas vikas 

Parishad STP

Lucknow Lucknow

U.P. Awas 

vikas 

Parishad 

 Achieving

Report Dt. 21.06.21

     pH = 8.08               

BOD : 14.0 mg / L  

COD : 52.4 mg / L TSS 

: 17.6 mg / L TC: 

21000 MPN/100ml           

FC: 7900 MPN/100ml 

6.5 6.5 SBR
River 

Gomti 

River 

Gomti 
Phase-II

25

37.5 MLD 

Awas vikas 

Parishad STP

Lucknow Lucknow

U.P. Awas 

vikas 

Parishad 

 Achieving

Report Dt. 21.06.21

     pH = 8.23              

BOD : 24.0 mg / L  

COD : 89.6 mg / L TSS 

: 26.0 mg / L TC: 

43000 MPN/100ml           

FC: 17000 MPN/100ml 

37.5 37.5 SBR
River 

Gomti 

River 

Gomti 
Phase-II

26 STP, Bharwara Lucknow Lucknow
U.P. Jal 

Nigam

Achieving

Report Dt. 10.06.21 pH 

= 7.76             BOD : 

16.0 mg / L  COD : 

84.0 mg / L  TSS : 44.0 

mg/L       TC=27000 

MPN/100ml            

FC=9300              

MPN/100ml                  

345 345
USAB 

Reacter 
Drain

River 

Gomti 

River 

Gomti 
Phase-II

Status Quo 

(As earlier)

27
U.P. Jal 

Nigam

Circle 5

Gomti River 

Fertilizer 

Manure  

STP, 

Daulatganj
Lucknow Lucknow

Achieving

Report Dt.10.06.21  pH 

= 7.88                   BOD 

: 18.0 mg / L  COD : 

92.0 mg / L  TSS : 42.0 

mg/L       TC=3200 

MPN/100ml            

FC=910              

MPN/100ml                  

Phase-II
Status Quo 

(As earlier)
56 56

FAB 

Technolo

gy

Drain
River 

Gomti 

River 

Gomti 
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

28
U.P. Jal 

Nigam

29

56 MLD,  

Trans Hindon 

(Indirapuram), 

Ghaziabad

Ghaziabad Ghaziabad Nagar Nigam

Achieving

Report Dt. 16.06.21

pH = 7.45               

BOD : 22.0 mg / L 

COD : 88.0 mg / L TSS 

: 40.0 mg /L       

56 56
U.A.S.B.

R.

Indirapura

m Drain 

River 

Hindon

River 

Hindon
Phase-II

EC imposed 

of Rs. 

35,62,500/- 

dated-

02.06.20

30

56 MLD, 

S.B.R., 

Bapudham, 

Ghaziabad 

Ghaziabad Ghaziabad

Ghaziabad 

Development 

Authority 

Achieving

Report Dt. 16.06.21

pH = 7.38               

BOD : 36.0 mg / L 

COD : 98.0 mg / L TSS 

: 74.0 mg /L       

56 56 SBR
Dasana 

Drain 
----- Hindon Hindon  Phase-II

31

30 MLD,  

Sadullabad 

(Loni), 

Ghaziabad 

Ghaziabad Ghaziabad
U.P. Jal 

Nigam

Achieving

Report Dt.16.06.21

pH = 7.34               

BOD : 8.0 mg / L COD 

: 48.0 mg / L TSS : 9.0 

mg /L       

30 30 MBR ---- ----- Hindon Hindon Phase-II

32

74 MLD, 

S.B.R., 

Indirapuram, 

Ghaziabad

Ghaziabad Ghaziabad
U.P. Jal 

Nigam

Achieving

Report Dt. 16.06.21

pH = 7.34                

BOD :8.0 mg / L COD 

: 84.0 mg / L TSS : 9.0 

mg /L       

74 74 S.B.R. ---- -----
River 

Hindon

River 

Hindon
Phase-II

EC imposed 

of Rs. 

56,50,000/-

33

56 MLD,  

S.B.R., 

Dudahaida 

Vijay Nagar, 

Ghaziabad

Ghaziabad Ghaziabad GDA

Achieving

Report Dt. 16.06.21

pH = 7.32               

BOD : 7.0 mg / L COD 

: 54.0 mg / L TSS : 

84.0 mg /L       

56 56 S.B.R.
Dasana 

Drain 

River 

Hindon

River 

Hindon
Phase-II

Circle 5

Gomti River 

Fertilizer 

Manure  

STP, 

Daulatganj
Lucknow Lucknow

Achieving

Report Dt.10.06.21  pH 

= 7.88                   BOD 

: 18.0 mg / L  COD : 

92.0 mg / L  TSS : 42.0 

mg/L       TC=3200 

MPN/100ml            

FC=910              

MPN/100ml                  

Phase-II
Status Quo 

(As earlier)

Circle 1

56 56

FAB 

Technolo

gy

Drain
River 

Gomti 

River 

Gomti 

127



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

34

70 MLD, 

U.A.S.B.R. 

Dudahaida 

Vijay Nagar, 

Ghaziabad

Ghaziabad Ghaziabad Nagar Nigam

 Achieving

Report Dt. 16.06.21

pH = 7.55               

BOD : 24.0 mg / L 

COD : 76.0 mg / L TSS 

: 42.0 mg /L       

70 70 UASBR
Dasana 

Drain 

River 

Hindon

River 

Hindon
Phase-II

Show Cause 

notice for 

imposition of 

EC of Rs. 

27,37,500/- 

dated 

08.12.19

35
3 MLD 

Pilkhaun
Ghaziabad Pilkhaun

U.P. Jal 

Nigam

Achieving

Report Dt.16.06.21

pH = 7.66 

BOD : 20.0 mg / L  

COD : 54.0 mg / L  

TSS : 38.0 mg / L

3 3 MBBR
Kadrabad 

drain

 River 

kali/ 

River 

Ganga

Phase-II

36

3 MLD STP 

Brijghat Zone, 

Garhmukeshw

ar, Hapur

Hapur Garhmukteswar

U.P. Jal 

Nigam 

(NGRBA)

Achieving

Report Dt. 15.06.21

pH =7.35                

BOD : 22.0 mg / L 

COD : 44.0 mg / L  

TSS : 29.0 mg /L

3 1.8

UASB 

followed 

by 

extended 

aeriation 

Sewer line

Through 

pipe into 

down 

streem 

Ganga

Brijghat 

Sub-

distibutaor

y of River 

Ganga

River 

Ganga 

(Brijghat 

Area)

Phase-I

37

78 MLD, 

Dhadhupura, 

Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH =7.5

BOD : 26.0 mg / L 

COD : 144.0 mg / L 

TSS : 46.0  mg / L 

78 68.41 UASB -----
Agriculture 

(on land)
On Land Onland Phase-II

38

12 MLD, 

Devri Road, 

(Bhimnagri), 

Agra 

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 8.2

BOD : 28.0 mg / L 

COD : 160.0 mg / L 

TSS : 68.0  mg / L 

12 6.35 UASB -----
River 

Yamuna 

River 

Yamuna 

River 

Yamuna 
Phase-II

Circle 1

Kala Nala 

Circle 4
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

39

14 MLD, 

Jaganpur, 

Sikandarpur, 

Agra 

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.9

BOD : 27.0 mg / L 

COD : 144.0 mg / L 

TSS : 56.0  mg / L 

14 13.39 UASB -----
Agriculture 

(on land)
On Land Onland Phase-II

40

40 MLD, 

Sadarban, 

Bichhpuri, 

Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.9

BOD : 28.0 mg / L 

COD : 176.0 mg / L 

TSS : 48.0  mg / L 

40 18.73 UASB -----
River 

Yamuna 

River 

Yamuna 

River 

Yamuna 
Phase-II

41

24 MLD, 

Dhadhupura 

(New), Agra

Agra Agra
U.P. Jal 

Nigam

Achieving

Report Dt 18.06.21

pH = 7.2

BOD : 26.0 mg / L 

COD : 128.0 mg / L 

TSS : 48.0  mg / L 

24 18.91 UASB -----
Agriculture 

(on land)
On Land Onland Phase-II

42

36 MLD 

Sadarwan 

(Bichpuri)  

New 

Agra Agra ADA

Achieving

Report Dt 18.06.21

pH = 7.6

BOD : 24.0 mg / L 

COD : 128.0 mg / L 

TSS : 42.0  mg / L 

36 36 SBR
Land/ Agra 

canal 

Land/ 

Agra 

canal 

Phase-II

43

4.50 MLD, 

Kalindi Vihar, 

Agra 

Agra Agra ADA

Achieving

Report Dt 18.06.21

pH = 7.4

BOD : 30.0 mg / L 

COD : 160.0 mg / L 

TSS : 47.0  mg / L 

4.5 4.5 UASB -----
Karwan 

River 

Karwan 

River 

River 

Yamuna 
Phase-II

44

03 MLD, 

Pandav Nagar, 

Meerut                                 
Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5                BOD 

: 17.0 mg / L  COD : 

154.0mg / L  TSS : 

45.0mg / L 

3 2.7 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

Circle 4

Land/ Agra canal 

Circle 3

129



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

45

07 MLD, 

Pallavpuram-1, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.4                BOD 

: 21.0 mg / L  COD : 

162.0mg / L  TSS : 

49.0mg / L 

7 6.5 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

46

10 MLD, 

Lohiya Nagar, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.6                BOD 

: 18.0 mg / L  COD : 

158.0mg / L  TSS : 

44.0mg / L 

10 2 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

47

15 MLD, 

Shatabdinagar, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH = 7.6               BOD 

:20.0 mg / L  COD : 

162.0 mg / L TSS : 49.0 

mg / L

15 4.8 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

48

7 MLD, 

Pallavpuram-2, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.6                BOD 

: 20.0 mg / L  COD : 

160.0mg / L  TSS : 

46.0mg / L 

7 7 MBBR
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

49

15 MLD, 

Vedvyaspuri 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5                BOD 

: 19.0 mg / L  COD : 

158.0mg / L  TSS : 

46.0mg / L 

15 4.5 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

50

06 MLD, 

Rakshapuram, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt.14.06.21

pH =7.5               BOD : 

17.0 mg / L  COD : 

154.0mg / L  TSS : 

44.0mg / L 

6 4.4 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

Circle 3
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No.
Circles

Name and 
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STP

District City/ Town

Hotel/Ashram/

Authority/Loc
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Mode of 
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(drain/sewe
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network)

Mode of 

disposal of 

treated 
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Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/
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Name of 

river 
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t in which 

STP is 
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(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

51

06 MLD, 

Shradhapuri-1, 

Meerut 

Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.4                BOD 

: 21.0 mg / L  COD : 

164.0mg / L  TSS : 

48.0mg / L 

6 5.5 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

52
06 MLD 

Sainik Vihar
Meerut Meerut MDA

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 17.0 mg / L  COD : 

154.0mg / L  TSS : 

43.0mg / L 

6 5.95 UASB
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

53

5 MLD 

Modipuram 

Tiraha

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.7                BOD 

: 20.0 mg / L  COD : 

162.0mg / L  TSS : 

48.0mg / L 

5 4.9 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

54

07 MLD, 

Sports Goods 

Complex, 

Meerut 

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 19.0 mg / L  COD : 

158.0mg / L  TSS : 

47.0mg / L 

7 4 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

55

72 MLD Garh 

road (Jagriti 

vihar)

Meerut Meerut 
U.P. Jal 

Nigam

Achieving

Report Dt. 14.06.21

pH =7.2                BOD 

: 14.0 mg / L  COD : 

128.0mg / L  TSS : 

16.0mg / L 

72 65 SBR
Sewerage 

network

Treated 

sewage by 

conduit and 

sludge to pit

 River Kali 

(East)

River 

Ganga
Phase-I

56

06 MLD, 

Shradhapuri- 

Phase-2, 

Meerut 

Meerut Meerut MDA 

Achieving

Report Dt. 14.06.21

pH =7.5                BOD 

: 20.0 mg / L  COD : 

162.0mg / L  TSS : 

47.0mg / L 

6 5.6 ASP
 River Kali 

(East)

 River 

Kali 

(East)

Phase-I

Circle 3

131
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No.
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Name and 
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Hotel/Ashram/

Authority/Loc
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ver 
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Remarks / 

Action Taken

(EC / 

Closure) with 

Date

57

Nagar Palika 

Parishad, 

Muzaffarnagar 

Muzaffar 

Nagar 
Muzaffar Nagar 

Nagar Palika 

Parishad, 

Muzaffarnaga

r 

Achieving

Report Dt.14.06.21

pH = 7.4

 BOD : 27.0 mg / L 

COD : 104.0  mg / L 

TSS : 44.0  mg / L 

32.5 32.5
Oxidation 

Pond
Drain -----

River Kali 

West 

River 

Hindon
Phase-II

58 Circle 6
12 MLD, 

Ayodhya 
Ayodhya Ayodhya

U.P. Jal 

Nigam

Achieving

Report Dt15.06.21

pH = 8.17             BOD 

: 18.0 mg / L  COD : 

88.0 mg / L  TSS : 42.0 

mg / L 

12 6 UASB Drain ---
Through 

Pond

River 

Saryu
Phase-II

59

08 MLD, STP 

Near 100 Bed 

Hospital 

Vrindavan, 

Mathura

Mathura Mathura
U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21      

pH = 7.5               BOD 

: 27.0 mg / L  COD : 

224.0 mg / L  TSS : 

88.0 mg / L 

8 7
UASB 

Reacter 

River 

Yamuna 

River 

Yamuna 
Phase-II

Status Quo 

(As earlier)

60

04 MLD, 

Vrindavan  

Near Pagal 

Baba Mandir, 

Mathura

Mathura Mathura
Nagar Palika 

Parishad

Achieving

Report Dt. 08.06.21   

pH = 7.2               BOD 

: 27.0 mg / L  COD : 

230.0 mg / L  TSS : 

92.0 mg / L 

4 3.8
Oxidation 

Pond 
----- -----

River 

Yamuna 

River 

Yamuna 
Phase-II

E.C. imposed 

of Rs.100000/- 

dated 

15.02.19

61

16 MLD, 

Trans 

Yamuna, 

Laxmi Nagar, 

Mathura 

Mathura Mathura
U.P. Jal 

Nigam

Achieving

Report Dt.15.06.21       

pH = 7.2               BOD 

: 26.0 mg / L  COD : 

232.0 mg / L  TSS : 

94.0 mg / L 

16 6
UASB 

Reacter 

River 

Yamuna 

River 

Yamuna 
Phase-II

E.C. imposed 

of Rs.50,000/- 

dated 

15.02.19

62

33 MLD, 

Sector-54, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.33

 BOD : 16.5 mg / L 

COD : 152.0 mg / L 

TSS : 67.0mg / L

33 33 SBR
River 

Yamuna 

River 

Yamuna 
Phase-II

Circle 3

Circle 4

Circle 1
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

63

25 MLD, 

Sector-50, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.27

 BOD : 15.0 mg / L 

COD : 136.0 mg / L 

TSS : 61.0mg / L

25 25 SBR
River 

Yamuna 

River 

Yamuna 
Phase-II

64

35 MLD, 

Sector-123, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.48

 BOD : 18.0 mg / L 

COD : 162.0 mg / L 

TSS : 69.0mg / L

35 35 SBR
River 

Hindon

River 

Hindon
Phase-II

65

50 MLD, 

Sector-168, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.66

 BOD : 16.5 mg / L 

COD : 152.0 mg / L 

TSS : 66.0mg / L

50 50 SBR
River 

Yamuna 

River 

Yamuna 
Phase-II

66

2.0 MLD 

Greater Noida 

Authority STP, 

Vill- Badalpur

Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 14.06.21

 pH = 7.56

 BOD : 16.5 mg / L 

COD : 136.0 mg / L 

TSS : 63.0mg / L

2 2 MBBR Drain Drain Hindon
River 

Yamuna
Phase-II

67 ECO tech -2 Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.53

 BOD : 18.0 mg / L 

COD : 160.0 mg / L 

TSS : 68.0mg / L

15 8 SBR ----- ----- ----- ----- Phase-II

68 ECO tech -3 Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH =7.63

 BOD : 12.0 mg / L 

COD : 120.0 mg / L 

TSS : 57.0mg / L

20 10 SBR ----- ----- ----- ----- Phase-II

Circle 1

133



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

69

137 MLD, 

Kasana, 

GreaterNoida 

Greater Noida Greater Noida 
Greater Noida 

Authority 

Achieving

Report Dt 14.06.21

 pH =7.42 

 BOD : 13.5 mg / L 

COD : 128.0 mg / L 

TSS : 58.0 mg / L

137 50 SBR
River 

Hindon

River 

Hindon
Phase-II

70

34 MLD, 

Sector -50 

Noida

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.39

 BOD : 16.5 mg / L 

COD : 144.0 mg / L 

TSS : 65.0 mg / L

34 34 SBR
River 

Yamuna 

River 

Yamuna 
Phase-II

71

54 MLD, 

Sector- 54, 

Noida 

Noida Noida 
Noida 

Authority 

Achieving

Report Dt 15.06.21

 pH = 7.53

 BOD : 13.5 mg / L 

COD : 136.0 mg / L 

TSS : 60.0 mg / L

54 54 SBR
River 

Yamuna 

River 

Yamuna 
Phase-II

72

0.805 MLD, 

Ahara Road, 

Zone-A, 

Anoopshahar

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.3               BOD 

: 24.0 mg / L COD : 

200.0 mg / L TSS : 84.0 

mg /L 

0.805 0.805
Oxidation 

Pond

By Sever 

Line

Treated 

Sewage - 

For 

Irrigation & 

Sludge- as 

Manure in 

Agricultural 

Field 

For 

Irrigation

River 

Ganga
Phase-I

73

1.75 MLD, 

Ahara Road, 

Zone-B, 

Anoopshahar

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4               BOD 

: 26..0 mg / L COD : 

208.0 mg / L TSS : 82.0 

mg /L 

1.75 1.75
Oxidation 

Pond

By Sever 

Line

Treated 

Sewage - 

For 

Irrigation & 

Sludge- as 

Manure in 

Agricultural 

Field 

Ganga
River 

Ganga
Phase-I

Circle 1

Circle 4
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

74

04 MLD 

Narora 

(NGRBA)

Bulandhsahar Narora 
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.3               BOD 

: 20.0 mg / L COD : 

152.0 mg / L TSS : 70.0 

mg /L 

4 4 SBR
By Sever 

Line

Treated 

Sewage - 

For 

Irrigation & 

Sludge- as 

Manure in 

Agricultural 

Field 

Phase-I

75

2.25 MLD, 

Narora Atomic 

power Station 

Narora 

Township 

Bulandhsahar Narora 

Narora 

Atomic power 

Station 

Achieving

Report Dt 16.06.21

pH = 7.6               BOD 

: 16.0 mg / L COD : 

144.0 mg / L TSS : 56.0 

mg /L 

2.25 2.25 ASP
By Sever 

Line

Treated 

Sewage - 

For 

Irrigation & 

Sludge- as 

Manure in 

Agricultural 

Field 

Phase-I

76

 1.5 MLD 

Anoopshahar 

Zone A 

(NGRBA)

Bulandhsahar Anoopshahar
U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4               BOD 

: 24.0 mg / L COD : 

184.0 mg / L TSS : 78.0 

mg /L 

1.5 1.5 MBBR
By Sever 

Line

Treated 

Sewage- For 

Irrigation

For 

Irrigation

River 

Ganga
Phase-I

77
STP, Zone-B 

Anoopshahar
Bulandhsahar Anoopshahar

U.P. Jal 

Nigam

Achieving

Report Dt 16.06.21

pH = 7.4              BOD : 

26.0 mg / L COD : 

208.0 mg / L TSS : 82.0 

mg /L 

1.0 1.0 MBBR
By Sever 

Line

Treated 

Sewage- 

Ganga River

River 

Ganga

River 

Ganga
Phase-I

78
24 MLD 

Bijnor
Bijnor Bijnor

U.P. Jal 

Nigam

Achieving

Report Dt. 10.06.21

pH = 7.9                BOD 

: 8.0 mg / L COD : 40.0 

mg / L TSS : 54.0 mg/l

24 10 UASB
Hemraj 

Drain

River 

Ganga
Phase-I

Circle 7

Circle 4

For Irrigation

For Irrigation
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

79
58 MLD 

Moradabad
Moradabad Moradabad

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.4               BOD 

: 22.0 mg / L COD : 

88.0 mg / L TSS : 46.0 

mg/l

58 18 SBR NA NA
Ramganga 

River 

Ramgang

a River 
Phase-I

80
15 MLD 

Pehrigaon 
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.5              BOD : 

26.0 mg / L COD : 96.0 

mg / L TSS : 45.0 mg/l

15 0.07 UASB NA NA
Ramganga 

River 

Ramgang

a River 
Phase-I

81
14 MLD 

Benzirpur
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH = 7.4               BOD 

: 24.0 mg / L COD : 

92.0 mg / L TSS : 47.0 

mg/l

14 0.11 UASB NA NA
Ramganga 

River 

Ramgang

a River 
Phase-I

82
5 MLD 

Rampur
Rampur Rampur

U.P. Jal 

Nigam

Achieving

Report Dt. 15.06.21

pH =7.7               BOD : 

9.6 mg / L COD : 48.0 

mg / L TSS : 8.0 mg/l

5 0.003 SBR NA NA
Ramganga 

River 

Ramgang

a River 
Phase-I

Circle 7
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

1 2 3 4 5 6 11 12 13 14 15 16 17 18 19 20

1

10.445 MLD 

STP near Tixi 

Tempel

Etawah Etawah

Yamuna 

Pollution 

Control Unit, 

UP Jal 

Nigam, Agra

Not Achieving

Report Dt. 15.06.21

 pH =  7.5             BOD 

: 30.0 mg / L COD : 

240.0 mg / L  TSS : 

111.0 mg / L

10.445 10.445

Waste 

Stabilizat

ion Pond

Drain

Through 

Drain 

Sludge-In 

Agriculture

Jharana 

Nala

River 

Yamuna 
Phase-II

2

13.5MLD STP 

at Mauja 

Umrain

Etawah Etawah

Nagar Palika 

Parishad, 

Etawah

Not Achieving

Report Dt. 15.06.21

 pH =  7.6             BOD 

: 30.0 mg / L COD : 

224.0 mg / L  TSS : 

94.0 mg / L

13.5 3.0

Waste 

Stabilizat

ion Pond

Drain

On Land 

Sludge-In 

Agriculture

On Land

Treated 

sewage is 

for 

irrigation  

Phase-II

3
03 MLD STP 

Firozabad 
Firozabad Firozabad Jal Kal 

Not Achieving

Report Dt. 15.06.21

 pH =  7.9             BOD 

: 34.0 mg / L COD : 

272.0 mg / L  TSS : 

98.0 mg / L

3 3 UASB ---- ---- Phase-II
Status Quo 

(As earlier)

4
1.6 MLD 

Saifai
Etawah Saifai

U.P. Jal 

Nigam

Not Achieving

Report Dt. 15.06.21

 pH =  7.3             BOD 

: 32.0 mg / L COD : 

256.0 mg / L  TSS : 

99.0 mg / L

1.6 1.6 SBR
Narai 

Drain 

River 

Sengar
Phase-II

Status Quo 

(As earlier)

              U.P. Pollution Control Board

                                                                                                      STPs - Non Complying                                                                         June - 2021 

Circle 4

As per Jal Kal Vibhag 

nagar nigam 

infromation approx -

3MLD treated sewage 

is used by horiculture 

department for 

irrigation of 

Plantation/ trees 

 Treated sewage is  

used for plantation   
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Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

5

23 MLD STP 

at Mauja 

Odenya, 

Padaria

Mainpuri Mainpuri
Nagar Palika 

Parishad

 Not Achieving

Report Dt. 04.06.21

 pH = 7.1              BOD 

: 32.0 mg / L COD : 

256.0 mg / L TSS : 97.0 

mg / L 

23.0 10.4
UASB 

Based

Sewerage 

Network

Through 

Drain 

Kharja 

Drain

Ishan 

River / 

River 

Ganga

Phase-II

6

36 MLD (9 

MLD CETP + 

27 MLD STP)   

Kanpur  Kanpur  
U.P. Jal 

Nigam

Not Achieving                  

pH =7.28

  BOD =105.0 mg /L                                

COD = 260.0 mg /L 

 TSS = 82.0 mg /L        

36 (9 

MLD 

CETP + 

27 MLD 

STP) 

36 (9 

MLD 

CETP + 

27 MLD 

STP) 

ASP Phase-I

Standards of 

Irrigation 

Channel     pH 

=6.5-9.0

BOD =100.0 

mg /L     COD 

=250.0 mg /L 

 TSS =100.0 

mg /L       

T.Cr =2.0 mg 

/L

7

Bingawan   

210 MLD, 

Kanpur

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.98             BOD 

: 39.0 mg / L COD : 

160.0 mg / L TSS : 84.0 

mg/l 

210 70 UASB

Sewerage 

network & 

Nala 

Tapping

Disposal 

Channel

River 

Pandu

 

Tributary 

of  River 

Ganga 

Phase-I Notice issued

8

Jajmau            

5 MLD, 

Kanpur 

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

5 5 UASB

Sewerage 

network & 

Nala 

Tapping

Irrigation
Irrigation 

Channel

River 

Ganga
Phase-I

Irrigation Channel

Circle 4

138



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

9

Jajmau,         

43 MLD 

Kanpur

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

43 35 ASP Irrigation
Irrigation 

Channel

River 

Ganga
Phase-I

Remarks : 1-

as per 

discussion 

held with 

CEO-2 the 

cETP outlet 

sampling 

point will be 

considered as 

irrigation 

10

Jajmau, 

Kanpur 130 

MLD 

Kanpur Kanpur
U.P. Jal 

Nigam

 Not Achieving

Report Dt. 01.06.21

pH =  7.95               

BOD : 117.0mg / L 

COD : 280.0 mg / L 

TSS : 152.0 mg/l 

130 100 ASP

Sewerage 

network & 

Nala 

Tapping

Irrigation
Irrigation 

Channel

River 

Ganga
Phase-I

Remarks : 1-

as per 

discussion 

held with 

CEO-2 the 

CETP outlet 

sampling 

point will be 

considered as 

irrigation 

11

56 MLD,  

Indirapuram, 

(GDA), 

Ghaziabad

Ghaziabad Ghaziabad GDA

Not Achieving

Report Dt. 16.06.21

pH = 7.45               

BOD : 34.0 mg / L 

COD : 182.0 mg / L 

TSS : 84.0 mg /L       

56 56 S.B.R.
Indirapura

m Drain 
---- -----

River 

Hindon
Phase-II

12

56 MLD, 

S.B.R., Morty, 

Ghaziabad

Ghaziabad Ghaziabad GDA

Not Achieving

Report Dt. 16.06.21

pH = 7.64               

BOD : 36.0 mg / L 

COD : 218.0 mg / L 

TSS : 94.0 mg /L       

56 56 S.B.R. -----
River 

Hindon

River 

Hindon
Phase-II

13

5 MLD 

Tronica City, 

Loni

Ghaziabad  Loni UPSIDC

Not Achieving

Report Dt. 16.06.21

pH = 7.62               

BOD : 38.0 mg / L  

COD : 214.0 mg / L  

TSS : 86.0 mg / L

5 3 MBR ---- Phase-IIGreen belts development 

139



Sl. 

No.
Circles

Name and 

Address of 

STP

District City/ Town

Hotel/Ashram/

Authority/Loc

al Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

Latest Analysis report 

(pH, TSS, BOD, COD, 

Faecal Coliform and 

Others) with Date

Installed 

Capacity 

(MLD)

Utilized 

Capacity 

(MLD)

Technolog

y/process 

STP 

based

Mode of 

receiving 

raw sewage 

(drain/sewe

rage 

network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated 

sewage 

receiving 

water body 

Drain/Sub-

Tributary/

Tributary/

River 

Ganga

Name of 

river 

catchmen

t in which 

STP is 

located 

(tributary 

of river 

Ganga/ri

ver 

Ganga)

Ganga 

Phase

Remarks / 

Action Taken

(EC / 

Closure) with 

Date

14

56 MLD, 

S.B.R.  

Govindpuram, 

Ghaziabad 

Ghaziabad Ghaziabad GDA

Not Achieving

Report Dt. 16.06.21

pH = 7.42               

BOD : 38.0 mg / L  

COD : 116.0 mg / L  

TSS : 86.0 mg / L

56 56 SBR
River 

Hindon

River 

Hindon
Phase-II

15

2.25 MLD, 

Budi ka Nagla, 

Agra

Agra Agra
U.P. Jal 

Nigam

Not Achieving

Report Dt 18.06.21

pH = 8.2

BOD : 32.0 mg / L 

COD : 176.0 mg / L 

TSS : 62.0  mg / L 

2.25 2.97
Oxidation 

Pond
-----

River 

Yamuna 

River 

Yamuna 

Irrigation

/River 

Yamuna 

Phase-II

E.C. imposed 

of 

Rs.5,90,625/-

dated-

18.07.20

16

10 MLD, 

Peelakhar, 

Agra 

Agra Agra
U.P. Jal 

Nigam

Not Achieving

Report Dt 18.06.21

pH = 9.3

BOD : 33.0 mg / L 

COD : 179.0 mg / L 

TSS : 68.0  mg / L 

10 9.74
Oxidation 

Pond
-----

River 

Yamuna 

River 

Yamuna 

Irrigation

/River 

Yamuna 

Phase-II

E.C. imposed 

of 

Rs7,87,500/-

dated-

18.07.19

17

13.59 MLD, 

Masani, 

Mathura  

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt. 15.06.21    

pH = 6.9               BOD 

: 58.0 mg / L  COD : 

336.0 mg / L  TSS : 

90.0 mg / L 

13.59 8
Oxidation 

Pond 

River 

Yamuna 

River 

Yamuna 
Phase-II

E.C. imposed 

of  Rs50,000/-

dated-

15.02.19

18

14.5 MLD, 

Trans-yamuna, 

Jamunapar, 

Mathura 

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt. 14.06.21     

pH = 6.8               BOD 

: 54.0 mg / L  COD : 

352.0 mg / L  TSS : 

140.0 mg / L 

14.5 7
Oxidation 

Pond 

River 

Yamuna 

River 

Yamuna 
Phase-II

E.C. imposed 

of  Rs50,000/-

dated-

15.02.19

19

2.76 MLD 

Goverdhan 

STP

Mathura Mathura
Nagar Palika 

Parishad

Not Achieving

Report Dt.15.06.21  pH 

= 6.7              BOD : 

46.0 mg / L  COD : 

296.0 mg / L  TSS : 

122.0 mg / L 

2.76 2.76
Oxidation 

Pond 
Drain

River 

Yamuna 
Phase-II

E.C. imposed 

of Rs.100000/- 

dated 

15.02.19

Circle 4

Dasana Drain 
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Sl. 

No.
Circles

Name and 

Address of STP
District City/ Town

Hotel/Ashram

/Authority/Lo

cal Urban 

body/other 

institutions 

responsible 

for O&M of 

STP

STP 

connecte

d to 

sewerage 

network 

(yes/no)

Operation Status 

(functioning/non-

operational (reason for 

non-

operational)/under 

construction/construct

ed & commissioned

Installe

d 

Capacit

y 

(MLD)

Utilized 

Capacity 

(MLD)

Technology/pr

ocess STP 

based

Mode of 

receiving raw 

sewage 

(drain/sewera

ge network)

Mode of 

disposal of 

treated 

sewage and 

sludge

Name of 

treated sewage 

receiving 

water body 

Drain/Sub-

Tributary/Tri

butary/River 

Ganga

Name of river 

catchment in 

which STP is 

located 

(tributary of 

river 

Ganga/river 

Ganga)

 Phase Remark

1 2 3 4 5 7 9 11 12 13 14 15 16 17 18

1 Circle 7 Moradabad Moradabad Moradabad MDA No Not Operational 20 NA SBR NA NA
Ramganga 

River 

Ramganga 

River 
Phase-I

Due to lack of 

sewage generation 

from the New 

MDA Colony near 

STP.

2 Circle 3

10 MLD, 

Ganga Nagar, 

Meerut 

Meerut Meerut MDA
Not Operational  

(14.06.21)
10 3.8 SBR ---- ----

 River Kali 

(East)

 River Kali 

(East)
Phase-I

STP Closed due to 

some technical 

issues in between 

Meerut 

Development 

Authority and 

Nagar Nigam

3 Circle 2
4 MLD 

Kanwara Road
Banda Kanwara

U.P. Jal 

Nigam

Under 

Process 

(Yes)

 Not Operational 4 --
 oxidation 

process

 Through 

drain/Sewera

ge  Network

NIL

ken river sub 

tributary 

Yamuna 

/Tributary  

Ganga  River 

ken river sub 

tributary 

Yamuna 

/Tributary  

Ganga  River 

Phase-II

Permission from 

Railway Deptt. for 

laying the rising main 

pipeline beneath the 

railway line is 

awaited. Upon 

receipt of of 

permission, it will 

take 45 days to 

complete the pipe 

laying work and 

making the STP 

operational. NOC 

from Railway Deptt 

is likely to be given 

by 06.06.2021.

4 Circle 5
5 MLD Hathia 

Nala
Sultanpur Sultanpur

U.P. Jal 

Nigam

Not Operational since 

01.05.2021  - 

(Inspected on-

26.06.21

5 5

Oxidation 

Pond( Ist 

Pond of II 

Phase)

---- ----- River Gomti River Gomti 
Phase-Ist 

& IInd

Not Operational 

since 01.05.2021 

due to capacity 

upgradation from 5 

mld to 10 mld .

5 Circle 1

6 MLD STP 

Garh Zone, 

Garhmukeshw

ar, Hapur

Hapur
Garhmuktesw

ar

U.P. Jal 

Nigam 

(NGRBA)

7.32 

MLD as 

per 

reported 

in joint 

inspecti

on of 

NBGRA 

Cell, 

CPCB

Not Operational  

(15.06.21)
6 3.5

UASB 

followed by 

extended 

ariation 

Sewer line

Naya bans 

Garawali 

Drain

Garh Sub-

distibutaory 

of River 

Ganga

Garh 

Catchment 

Area

Phase-I

Due to Technical 

Issues related to 

Operation.

U.P. Pollution Control Board

                                                                                                                 STPs -Not Operational                                                                                      June-2021                                                                              
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S. N.
Name Of  

Town/District

No. of 

STP

 Capacity       

(MLD)
Constructing Agency Date of Completion Present Progress (Upto May 2021)

1
Naini, Fafamau, 

Jhunsi /Prayagraj 
3 72 Namami Gange Programme Dec, 2021 51%

2 Mirzapur 1 7 AMRUT Programme Dec, 2021 75%

3 Chunar 1 0.01 Namami Gange Programme Mar, 2021 Under Trial and Run 

4 Ramnagar/ Varanasi 1 10 Namami Gange Programme March, 2021 Under Trial and Run 

5 Ramana / Varanasi 1 50 Namami Gange Programme March, 2021 Under Trial and Run 

6 Ballia 1 19.6 State Sector -

DPR for balance works submitted to SMCG on 

30.09.2020.Observations on the DPR were 

communicated by SMCG vide their office letter 

no.243/0632/SMCG/01 dated 04.03.2021

7 Kanpur 1 30 Namami Gange Programme Oct, 2021 45%

8 Jhansi 1 26 Other City March, 2021 Under Stablisation process

9 Bulandshahr 1 40 AMRUT Programme Sep, 2021 90%

10 Unnao 1 15 Namami Gange Programme Oct, 2021 41%

11 Shuklaganj 1 5 Namami Gange Programme Nov, 2022 2%

12 Etawah 1 21 Namami Gange Programme Oct, 2021 76.00%

13 Mathura 1 30 Namami Gange Programme Oct, 2021 90%

14 Moradabad 1 25 Namami Gange Programme -
Land Issue matter is sub - Judice in Hon'ble 

High Court

15 Bareilly 1 35 AMRUT Programme Oct, 2021 62%

16 Shahjahanpur 1 40 AMRUT Programme Dec, 2023 3% (BEP vetted)

17 Kasganj 1 15 Namami Gange Programme Sep, 2021 74.50%

18 Sultanpur 3 17 Namami Gange Programme Dec, 2021 30%

19 Muzaffarnagar 2 54.5 Namami Gange Programme Dec, 2022
14.50%

20 Jaunpur 1 30 Namami Gange Programme Mar, 2022 26%

21 Budhana 1 10 Namami Gange Programme Dec, 2022 14.50%

22 Baghpat 1 14 Namami Gange Programme Mar, 2022 41%

23 Hapur 1 30 AMRUT Programme Dec, 2021 60%

U.P. Pollution Control Board

                                                                STPs - Under Construction                                            June-2021
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S. N.
Name Of  

Town/District

No. of 

STP

 Capacity       

(MLD)
Constructing Agency Date of Completion Present Progress (Upto May 2021)

24 Aligarh 1 45 AMRUT Programme Dec, 2021 73%

25 Lucknow 1 120 - -

30% (DPR for balance works has been prepared 

and submitted to State Mission Director, 

AMURT vide letter no.722/Nagar -

2/0350301/21 dated 27.03.2021 Cabinet 

Approved on 14june 2021 

26 Lucknow 2 40 State Sector -

(LOA Issued on 17.09.2020 but matter is Sub - 

Judice in Hon'ble High Court regarding 

tendering)

27 Rae Bareilly 1 18 AMRUT Programme Dec, 2021 90%

28 Pratapgarh 1 8.95 State Sector -

Revised DPR was submitted to NMCG vide 

SMCG letter no.1220/063/SMCG-UP/04 dated 

10.12.2020. Observatins on the revised DPR 

for balance works were communicated by 

NMCG vide their office letter no. TE 

12014/2020-TECH CONSTRUCTION NMCG 

dated 13.05.2021

29 Etah 1 24 AMRUT Programme June, 2021 98%

30 Modinagar 1 20 AMRUT Programme Aug, 2021 92%

31 Kanpur 1 15
JNNURM/UIDSSMT 

Programme
Dec, 2020 98%

Total 37 887.06
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S. N.
Name Of  

Town/District

No. of 

STP

 Capacity       

(MLD)
Constructing Agency Date of Completion Present Progress (Upto May 2021)
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S. N.
Name Of 

District/Town

No. of 

STP

 

Capacity    

(MLD)

Constructing Agency
Expected Date of 

Commissioning
Remarks

1 Mirzapur 2 17 Namami Gange Programme

2 Ghazipur 1 21 Namami Gange Programme

3 Fatehgarh 2 43 Namami Gange Programme
Matter is referred to NMCG due to difference in 

legal opinion.

4 Bareilly 4 63 Namami Gange Programme
Technical Bids evaluation is in process. LOA may 

be issued in by June 2021

5 Agra 13 177.60 Namami Gange Programme NIT has been published on 17.05.2021

6 Kairana 1 15 -
NIT has been published, Bids were invited on 

26.05.2021.Total 9 bids have been recevied.

7 Meerut 1 220 Namami Gange Programme
Bid document is under preparation at NMCG 

Level.

8 Azamgarh 1 8 AMRUT Programme

Due to non-availability of Land free of cost, the 

DPR has been revised and sent to Mission 

Director, AMRUT on 19.10.2020

Total 25 564.60

        * A New Project of 33 MLD STP sanctioned in Ayodhaya on 6th May, 2021.

U.P. Pollution Control Board

                                                                STPs - Under tendering                                                June-2021

LOA issued on 20.02.2021 to M/s EMS Infracon 

Pvt. Ltd. Ghaziabad JV M/s EMIT Group, New 

Delhi. Signing of Agreement is on 24
th  

June.

To be completed within 

24 months after the 

issuance of letter of 

Authorization 
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S. N.
Name Of 

District/Town

No. of 

STP

 

Capacity    

(MLD)

Constructing Agency
Expected Date of 

Commissioning
Remarks
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Progress Report- O.A 200/2014 

 

S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

1. The State of UP may 
take steps for 
Remediating 
Chromium dump at 
Rania Kanpur, as 
directed earlier vide 
orders dated 
22.08.2019 and 
15.11.2019 

UPSIDA Not Complied 
Tenders have been cancelled. 
A decision regarding easing the conditions of tender has been taken 
in the meeting held by Chief Secretary on 4.12.2020 . Suggestions 
are invited from experts from NEERI Nagpur and 4 IITs on the 
conditions for agencies/firms who will bid for the tender. A report 
from all the said institutions in this matter and accordingly tenders 
shall be floated afresh. 
EC of Rs.280 cr. imposed on 6 defaulter units 
DM, Kanpur has issued RC against the 6 defaulters. Chief Secretary, 
UP has directed him to transfer the RC to DM,Kanpur Nagar if the 
properties of defaulters are in Kanpur Nagar 

 

2. Vide order dated 
22.08.2019 the 
Tribunal stated that 
timely completion 
of all projects 
relating to sewage 
treatment be 
ensured i.e. by 
31.06.2020 in 
respect of ongoing 
projects and by 
31.12.2020 in 
respect of work not 

U.P. Jal Nigam, 
Dept.of Urban 
Development, 
National Mission 
for Clean Ganga 
(NMCG) 

Partially Complied 
Status of Tapping of 86 Drains in Phase-I, Segment-B (Bijnor to 
Kanpur) and 215 Drains Phase-II (Kanpur to U.P. Border) as on 
22.01.2021 is as follows: 
A. Status of 86 Drains in Phase-I, Segment-B (Bijnor to Kanpur)  

Do not require tapping 09 

Partially tapped 05 

Tapped  32 

Untapped 
To be tapped in project under 
construction- 26 
To be tapped in sanctioned 
project  -10 

40 
 

 

Annexure-3
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

yet started, failing 
which,  
compensation has 
to be paid apart 
from action against 
the Erring officers. 
(After 01.07.2020, 
direction for payment 
of environmental 
compensation of Rs. 
10 lakhs per month to 
CPCB for discharging 
untreated sewage in 
any drain connected 
to river Ganga or its 
tributaries and Rs. 10 
lakhs per month to 
CPCB per incomplete 
STP and its sewerage 
network will apply. 
Further with regard 
to the sectors where 
STP and Sewerage 
network works have 
not yet started, the 
States of UP, 
Jharkhand, Bihar and 
West Bengal have  
To pay an 
Environmental 

To be tapped in project under 
preparation- 4 

The revised timeline for tapping of these drains is as follows:  
1.          21- Drains by June,21 
2.          01- Drains by Jan,22 
3.          04- Drains by Mar,22) 

 
B. Status of 215 drains in Phase II 

Do not require tapping   14 

Partially tapped   01 

Tapped    82 

Untapped 
(i)   To be tapped in project 
 under construction         - 33 
(ii)  To be tapped in sanctioned             
project                              - 35 

(iii)To be tapped in project             
under preparation      - 05 

118 
 

 
 
 
The revised timeline for tapping of these drains is as follows:  
(i)         22 Drains by Dec, 2020 
(ii)        12 Drains by  Sep, 21 
(iii)        13 Drains by  Mar, 22 

Every effort is being taken to complete the projects as per 
scheduled timeline. 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Compensation of Rs. 
10 lakhs per month 
after 31.12.2020) 

 

 
Urban Development Dept. has not complied the with the timeline 
for remediation of 120 drains.  
Till date, 158 drains are untapped and bioremediation has taken 
place only in Prayagraj,Kanpur and Varanasi as per the last available 
information.  
 

Further, as per information from CPCB, EC of Rs. 71.40 crore 
imposed for the period July,2020 to 21.12.2020 on untapped drains 
@ 10 lakh per month. 
On incomplete STP works (44 in no.), EC of Rs. 26.4 crore is imposed 
for the period July 2020-Jan 2021. 

4. Preventing discharge 
of industrial effluents 
in Ganga and its 
tributaries/drains by 
ensuring installation 
of proper functioning 
of ETPs/CETPs. 

Dept. of Urban 
Development, 
U.P. Jal Nigam 
 

Partially Complied 
The State has 104 existing STPs out of which O & M of 66 STPs are 
being taken up by UPJN. The status of 66 STPs is as follows:- 
1. Operational – 62 STPs. 
2. Not-operational - 02 STPs ((at Banda, 4 MLD and Loni, 30 MLD) 
To make these STPs operational, the bids received for rehabilitation 
of these STPs have been approved by State Level Technical 
Committee (SLTC) in the meeting held on 02.11.2020. LOA for Loni 
STP has been issued to M/s VA Tech Wabag Limited on 24.11.2020 
and is likely to be completed by 28.02.2021. LOA for Banda STP has 
been issued to M/s Verdhmanh Engineering Works Pvt., Delhi Ltd. 
on 25.11.2020 and is likely to be completed by 31.04.2021.  

Upgradation of CETPs approved by NMCG: 

 Mathura CETP of 6.5 MLD 

 Banthar 4.5 MLD 

 Site 2 of Unnao CETP of capacity 2.15 MLD 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

 Jajmau Kanpur CETP 20 MLD (Dec,2021) 
 Stringent effluent norms notified for industrial activities in 

critically/severe polluted areas dated 27.02.2020 is being 
complied for setting up of new industries. 

 The Primary Effluent Treatment Plant outlet and inlet 
Effluent Quality standard for 3 CETPs of tannery sector have 
been notified on 2.11.2019 and are being complied. 

 Inlet Effluent Quality Standards for 5 CETPs of textile sectors 
have been notified on 7.12.2018. 

 Notification has been issued that all new molasses based 
distilleries including yeast manaufacturing units/expansion 
project in existing molasses based distilleries including yeast 
manufacturing units shall achieve zero liquid discharge (ZLD 
by concentrating and incinerating the spent wash in Slope 
Boiler on 28.01.2020). 

 All GPI units have been directed to install OCEMS along with 
PTZ Camera with open access to UPPCB. 

 UPPCB has also set up a control room at headquarters at 
Lucknow where ETPs of the GPIs are monitored remotely. 

 As per the latest report 977 GPIs have installed and 122 GPIs 
have installed PTZ web camera also. 

 Regular monitoring of industries along with action against 
defaulter is being done time to time. 

According to UPPCB , there are total 105 STPs  

Operational STP 100 

STP achieving 
norms 

81 

STP not achieving 19 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

norms 

STP not in 
operation 

5 

STP under 
construction 

62 

 
Status of CETPs in the State: 
There are total 7 CETPs 

Operational CETP 7 

CETP achieving norms 6 

CETP not achieving norms 1 

CETP non-operational 0 
 

5. It was reported that 
in Jajmau 20 MLD 
work has started. 
However, in 
Banther, STP is at 
sanctioning stage 
and at Unnao at 
project formulation 
stage. 
Compensation in 
this regard to be 
calculated by CPCB. 
Details required 
with reference to 
the three STPs from 
UPPCB, U.P.Jal 

UPPCB/U.P Jal 
Nigam 

20 MLD CETP Jajmau 
 All the operational Tannery units have installed PETP. At 

present PETP treated effluent of tanneries goes to CETP of 36 
MLD capacity (9 MLD Tannery Effluent and 27 MLD Domestic 
Effluent), operated by UP Jal Nigam. This treated effluent is 
mixed with treated domestic effluent from STP installed at 
Jajmau CETP area and is discharged through 
irrigationchannel. 

 For Jajmau Tannery cluster, NMCG has approved 20 MLD 
CETP (dilution based) as per NGT direction worth Rs. 554 
Crore. The proposal was consented by the tannery 
association and the Government ofU.P. 

 The SPV has committed to contribute Rs. 25 crore and has 
proposed to bear the estimated cost of Rs. 137 Crore for 
modified PETP. Rest 392 Crores will be borne  byNMCG. 

 SPV has allotted the work of construction of CETP to M/s VA 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Nigam andNMCG Tech Wa Bag Ltd. after finalizing the tender and estimated 
time of completion is 24 months i.e. December 2021 

15 MLD STP Village-Dakari, Pargana-Hadaha,Unnao 
 State board has issued Consent to Establish (CTE) to U.P. Jal 

Nigam, Unnao for 
installationof15MLDcapacitySBRtechnologybasedSTPatVillage-
Dakari, 
Pargana-Hadaha, Tehsil and District-Unnao under 
NamamiGangeProgramme. Presently STP is under construction 
and completion period of this STP is October, 2021 as 
information provided by U.P. Jal Nigam, Unnao. 

5 MLD STP Village-KatariPeeperkheda, Gangaghat, Shuklaganj 
Unnao 

 State board has issued Consent to Establish (CTE) to U.P. Jal 
Nigam, Unnao for installation of 5 MLD capacity SBR 
technology based STP at Village-Katari-Peeperkheda, 
Gangaghat, Shuklaganj, Tehsil and District-Unnao under 
NamamiGangeProgramme. Presently construction work of STP 
is not started due to land dispute. Completion period of this 
STP is October, 2021 as information provided by U.P. Jal Nigam, 
Unnao. 

 

6. Utilization of 
treated sewage, use 
of sludge as a 
manure and 
septage 
management. 

U.P Jal Nigam Partially Complied 
a) A project of Rs. 160 Crores has been sanctioned for covering 

all the 58 AMRUT towns in State with population more than 1 
lakh. 

b) In the first stage the State has finalized tender for mechanized 
Faecal Sludge and Septage Treatment Plants in 6 cities.  
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

c) The 4 FSSTP shall be completed by 31.03.2021 and remaining 
02 by 31.09.2021. 

d) The State has set up Faecal Sludge and Septage Treatment 
Plant (FSSTP) in Jhansi and Unnao. 

e) For remaining 52 towns, tender has been finalized and LoA 
issued for 50 FSTP Plants and expected to be completed by 
30.09.2021. Balance 02 FSTP plants are under tendering 
stage. 

f) The State has proposed to cover all the ULBs by year 2023. 
 

Name of City Nos. Status 

Jhansi, Unnao 2 Operational 

Loni, Lakhimpur, Raebareli, 
Modinagar, Aligarh, 
Shahjahapur, Ayodhya, Shamli, 
Baraut, Hapur, Khurja, 
Hathras, Amroha, Badaun, 
Farukhabad, Hardoi, Sitapur, 
Bahraich, Gonda , Jhansi, 
Latitpur, Banda, Fatehpur, 
Basti, Deoria, Saharanpur, 
Mathura, Rampur, 
Mujaffarnagar, Lucknow, 
Kanpur, Agra, Meerut, 
Varanasi, Prayagraj, 
Ghaziabad, Gorakhpur, 
Etawah, Firozabad, Mainpuri, 
Sultanpur, Bulandsahar, 

54 Construction  

started 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Faizabad, Moradabad, Pilibhit, 
Chandausi, Orai, Akbarpur, 
MaunathBhanjan, Mirzapur, 
Balia, Ghazipur, Chunar 

Pt. DeenDayalUpadhaya 
Nagar, Azamgarh, 
Shikohabad, Jaunpur 

4 Letter of Award  
issued. Work to  
start after  
availability of  
land. 

 
 The State’s policy for use of treated water is being notified. 
 Total sewage generation is around 5500 MLD (80 % of 

water used). The State has 104 STPs with installed capacity 
of 3200 MLD against which the capacity utilization is 2248 
MLD (68 %). 

 At present, nearly 410 MLD treated water is being used in 
agriculture. 

 State is planning to get the treated water utilized in 
thermal power plants. 

 The State has promulgated the Septage policy on 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

31.10.2019. 
 State Mission for Clean Ganga, UP has informed vide letter 

dated 7.12.2019 that the State is implementing projects of 
tertiary treatment and supply of treated water to Indian 
Oil Corporatin Ltd., Mathura and Panki Power Plant in 
Kanpur. 

 The Faecal and Septage Treatment Plant projects have 
been implemented in Jhansi and Unnao. Its under 
implementation on Chunar. 
 

7. Demarcation of 
flood plain zones 
and preventing 
encroachments  
thereof 

Dept. of Irrigation, 
U.P 

Partially Complied 
(Work of setting up pillars initiated in Phase I on 1.06.2020). 
 Notification for identification of flood plain zone in Segment 

B Phase I from Bijnore to Kanpur issued on 4.09.2020 and 
permanent construction as per notification will be removed 
by District Authority. Demarcation of flood plain zone has 
been started, work is in progress. 734 no.of pillars have been 
already constructed against total 15293 pillars. 

 For Phase II, identification of flood plain zone by Central 
Water Commission is under process. 

 For ecological flow, the notification dated 9.10.2018 in river 
Ganga from Bhimgoda Barrage (Haridwar), Bijnore Barrage 
and Narora Barrage is being complied with. 
(Refer Annexure IV) 

 

 

8. Maintenance of e-
flow 

Dept. of Irrigation, 
U.P 

Partially Complied 
e-flow maintained only in Ganga, study of e-flow being done by IIT 
Delhi, report was expected to be received in Dec,2020. The 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

Committee has not received the report yet.  

9. Preventing dumping 
of solid and other 
waste in and 
around Ganga 

Dept. of Urban 
Development 

Partially Complied 
 With regard to Ganga towns, 21 ULBs have been declared 

and certified ODF status. 12 ULBs given ODF+ status and 5 
ULBs have been certified as ODF++.  

 There are 697 wards in 21 ULBs with door to door collection 
of waste facility. 

 Total waste generation in 21 towns is 3275 TPD out of which 
the total capacity of mechanized processing of 2650 TPD i.e 
81 % is established in 4 major towns i.e. Kanpur, Varanasi, 
Prayagraj and Kannauj. 

 Two plants of 140 TPD (Mirzapur-100TPD; Ballia-40TPD) 

were under arbitration which has been awarded in the 

favour of Department. Further to make these plants 

functional, the re-construction work is required for which 

the work is under progress. It is expected to make these 

plants functional by March 2022.  

 In addition, three windrows based mechanised plants 
(Farrukhabad/ Ghazipur/ Gangaghat – total 220 TPD) have 
been sanctioned and expected to be completed by March 
2022. 

 This will enable mechanized processing plant capacity to be 
around 3010 TPD i.e.92 % against the total 3275 TPD. 

 De-centralized scientific treatment of waste to be done. 
 MRF sanctioned in every ULB and construction work under 

progress. 
 46 open dumps removed. 
 In Swachh Sarvekshan 2020, the 3 Best Ganga Towns in 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

different population range are from U.P i.e Varanasi, 
Kannauj and Bithoor. 
 

Strict enforcement for plastic ban in the State. 126 tonnes of 
banned plastic seized in the ULBs along river Ganga and penalty of 
Rs.1.27 crore imposed. 

10. Clearing old legacy 
waste dump sites 

Dept.of Urban 
Development, U.P Jal 
Nigam 

Partially Complied  
 
 

No legacy waste within 1 km from the banks of river Ganga. 

However, for accumulated legacy waste in Prayagraj, Kanpur the bio 

remediation of the legacy waste is under progress.  

The updated status of the dump sites is attached herewith as 
(Annexure-III) 
 
Disposal of Legacy waste in the State is proposed to be done by 
December, 2022. 
 

 

11. Preventing and 
regulating illegal 
sand mining 
 

Mining Department Partially Complied 
Enforcement (Feb,2020-upto Dec,2020) 
Number of raids                            = 14335 
Number of FIR lodged                  =     532 
Number of complaint lodged      =   1718 
Compounding amount                  = 60.73 crore 
Integrated Mining Surveillance System (IMSS) rolled out in the 
State. Geo fencing and PTZ cameras installed in mining areas. 
310 weigh bridges installed in mining areas and integrated with 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

State Command Centre. 
(Refer Annexure V) 

12. Steps for 
conservation of 
groundwater 
particularly with 
reference to critical, 
semi-critical or 
over-exploited 
areas 

District 
Administration/ 
CGWA 

Partially Complied 
 State Govt. notified the Uttar Pradesh Ground Water 

Management and Regulation Act,2019. 
 Rajya SanrakshanBhoojal Mission started in 2017-18.Under 

this mission, progress of some major works are given below 
(upto September,2020): 

Name of the Structure Target Progress 

Check Dam 4458 2487 

Pond 
rejuvenation/construction 

66179 28982 

Farm pond 183726 169793 

Distribution of 
Drip/Sprinkler System 

203258 92705 

 
The Minor Irrigation Dept. had constructed 5884 check dams and 
779 ponds and the target for 2020-21 is construction of 183 check 
dams and 116 ponds.  

 

13. Restoration of 
water bodies. 

District 
Administration 

Partially Complied 
 State has 7 wetlands listed as Ramsar Sites of International 

importance.  
 The Environment, Forest and Climate Change Dept. of Govt. 

of UP has identified 226 potential wetlands existing within 
10 kms of Ganga river and prepared a project for conserving 
and sustainably managing these Gangetic Floodplain 
wetlands in the state. This project sanctioned by NMCG.  

 

14. Monitoring and CPCB/UPPCB Partially Complied  
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

displaying of water 
quality 

UPPCB regularly monitoring the water quality of river Ganga at 32 
sampling points. Monitoring reports available on UPPCB website. 

15. Closing, till 
compliance, all 
establishments near 
river banks being 
run without 
necessary STPs and 
compliance of 
environmental 
norms. 

UPPCB Partially Complied 
During Dec, 2019-April 2020, 75 GPIs were found defaulting. UPPCB 
had issued show cause notices against 45 GPIs and closure order 
against 4. 
As per the meeting on 4.2.2020, it was reported that action has 
been taken to close 137 establishments which are running without 
necessary STPs/ treatment facilities. EC to the tune of Rs19.59 
crores was imposed out of which Rs 8 crores has been realized 

 

16. Public awareness 
and involvement for 
prevention and 
control of pollution 
of Ganga. 

Dept. of Urban 
Development 

 Not Complied  
(Public awareness programmes could not be conducted due to 
covid-19 pandemic and lockdown in the last 3 months) pertaining to 
U. P. Jal Nigam. 

 

17. Afforestation and 
setting up of 
biodiversity parks. 
 
CPCB may take 
further action to 
finalise and 
circulate Guidelines 
for Biodiversity 
parks expeditiously 
which may be 
complied with by 

Dept. of 
Environment, 
Forest and Climate 
Change, UP. 
 

Partially Complied  
 
Project on Biodiversity Parks with estimated total cost 32381.755 
lakhs submitted to NMCG.  The NMCG showed its limitation to fund 
the project and also made certain observations regarding the 
location of identified sites and costs involved through letter dated 
13.05.2020.  
 

In July, 2020 the State planted 25 crore seedlings and the entire 
exercise was coordinated by Department of Environment, Forest 
and Climate Change, Government of Uttar Pradesh. 
 

The Environment, Forest and Climate Change Dept. of Uttar Pradesh 
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S.No. Directions by 
Hon’ble NGT 

Concerned 
Department 

Compliance Status 
January,2021 

Compliance Status 
July,2021 

the concerned 
States and status of 
compliance 
included in the 
reports to be filed 
before this Tribunal. 

has identified the sites for development of Bio-diversity Park in 25 
districts in the main stem of Ganga and in 2 districts in Yamuna 
covering total area of 3591.984 hectares. The project proposal is 
being revised as per the guidelines of CPCB and will be 
implemented if NMCG approves the projects along with its funding. 

18. CPCB and SPCBs 
may periodically 
undertake biological 
assessment of 
Ganga. NMCG and 
States concerned 
may depict 
biological diversity 
of Ganga in public 
domain 

CPCB/UPPCB/ U.P 
Jal Nigam 

Partially Complied 
Water quality report of Ganga available on UPPCB website. 
Biological assessment of Ganga not yet started.  
 

 

19. Slaughter houses 
discharging waste 
into rivers 

UPPCB 35 Slaughtering units are under operation. 25 units discharge their 
treated effluent as per norms on land. 10 Units discharge their 
treated effluent as per norms into different drains which ultimately 
meets either river Yamuna/Ganga through tributary rivers.  
 

 

20. Meetings at the 
level of Chief 
Secretary in this 
case 

Chief Secretary,UP Meeting held on 2.12.2020.   

 

In addition to the above points, provide detailed status about the following: 
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a)Quantity of Sewage being discharged in river Ganga and its tributaries/connected drains and correspondingly proposed / existing STPs to intercept the 

same with timelines.  

(b) Performance of STPs and their compliance, particularly for Fecal coliform.  

(c) Water quality of Ganga at inter-State borders and at important public places/Ghats, which may show the level of compliance with regard to water 

quality.  

(d) Status of compliance of CETPs at Jajmau, Unnao and Banther 
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                                                                                             Meeting No. 98   

 

MINUTES OF MEETING OF THE OVERSIGHT COMMITTEE, NGT UP LUCKNOW,  

HELD ON 27.01.2021 AT 11-00  A.M  

REGARDING O.A NO. 200 OF 2014 IN RE: M.C. MEHTA VS. UNION OF INDIA AND ORS  

THROUGH VIDEO CONFERENCING 

 

*** 

 

 Present:  Hon’ble Mr Justice SVS Rathore , Chairman 

   Hon’ble Dr Anup Chandra Pandey, Member 

 

Other dignitaries present: 

1. Shri Ajai Sharma, Chief Environmental Officer, UPPCB 

2. Shri Susheel Kumar Patel, JMD, UP Jal Nigam 

3. Shri Ajit Vidyarthi, Professor, CPCB 

4. Shri Devendra Mathuria, Executive Engineer, NMCG 

 

 

 Meeting was held as scheduled.   

 Various issues as pointed out in the orders of Hon’ble National Green Tribunal passed in 

OA No. 200/2014 in re: M.C. Mehta vs.  Union of India & ors, were discussed and status of the 

action taken by the concerned authorities in compliance of the orders reviewed.  

 Point-wise compliance status in the matter is as follows: 

 

Sl 

No. 

Issues/points of discussions  Decisions taken by the Committee 

 

1. Review of progress of compliance of  

of all on-going projects relating to 
sewage treatment and other 
projects to be completed by 
31.12.2020, failing which 
compensation will  have to be paid 
in terms of aforesaid orders apart 
from action to be against the erring 
officers.  Hon’ble National Green 
Tribunal had also directed that 
interim remedial measures have to 
be adopted and in case of default, 
compensation has to be deposited 

 It was mentioned by JMD, U.P Jal Nigam that 

in Phase-1 Segment-B (Haridwar to 

Kanpur),the status of 86 drains is as follows: 

Do not require 

tapping 

9 

Partially tapped 5 

Tapped  32 

Untapped 

a. To be tapped 
in project 
under 
construction

40 
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after 01.11.2019 in terms of order 
dated 22.08.2019.  
Central Pollution Control Board 

(CPCB) has been directed to make 

necessary calculations within one 

month and raise the demand to the 

Chief Sectary, Uttar Pradesh who 

has been made accountable for 

personally ensuring compliance of 

the orders. 

 

- 26 
b. To be tapped 

in 
sanctioned 
project  - 10 

c. To be tapped 
in project 
under 
preparation- 
4 

  

The revised timeline for tapping of these 

drains is as follows:  

 (21- Drains by June,21 

01- Drains by Jan,22 

04- Drains by Mar,22) 

 
Status of 215 drains in Phase II 

Do not require 

tapping 

14 

Partially tapped 1 

Tapped  82 

Untapped 

a. To be 
tapped in 
project 
under 
construction
- 33 

b. To be 
tapped in 
sanctioned 
project  - 35 

c. To be 
tapped in 
project 
under 
preparation- 
5 

118 

 

 
The revised timeline for tapping of these 

drains is as follows:  

      (22- Drains by Dec, 2020 

       12- Drains by  Sep, 21 

       13- Drains by  Mar, 22) 
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Every effort is being taken to complete the 

projects as per scheduled timeline. 

Urban Development Dept. has not complied 

with the timeline for remediation of 120 

drains. Till date, 158 drains are untapped 

and bioremediation has taken place only in 

Prayagraj,Kanpur and Varanasi as per the 

last available information.  

Further, Dr. Vidyarthy informed that EC of 

Rs. 71.40 crore imposed for the period 

July,2020 to 21.12.2020 on untapped drains 

@ 10 lakh per month. 

On incomplete STP works (44 in no.), EC of 

Rs. 26.4 crore is imposed for the period July 

2020-Jan 2021. 

The Department of the Urban Development 

is directed to ensure compliance of the 

orders of Hon’ble National Green Tribunal as 

the earliest. 

2. Hon’ble National  Green Tribunal 

has directed the State to take 

further steps as follows: 

 The State was directed to install 

ETPs/CETPs/STPs and ensure their 

proper functioning to prevent 

discharge of Industrial Effluents in 

River Ganga and its tributaries.   

 Executive Engineer, NMCG reported that in 

Jajmau 20 MLD CPTC work has started and 

30 percent work is complete.  NMCG has 

sanctioned both the STPs viz. Banthar, and 

Unnao. 

The Committee directed CPCB to calculate 

compensation and send notices.  

 

3. Hon’ble National Green Tribunal has 

directed that treated sewage and 

sludge has to be used as manure 

and for septage management.   

Usage of treated waste water, of 

sludge manure and setting up of 

bio-digesters and septage 

management 

 a) A project of Rs. 160 Crores has been 
sanctioned for covering all the 58 
AMRUT towns in State with population 
more than 1 lakh. 

b) The State has set up Faecal Sludge and 
Septage Treatment Plant (FSSTP) in 
Jhansi and Unnao. 

c) For remaining 54 towns, tender has 
been finalized and work is in progress. 
For remaining 4, land issue has been 
resolved and soon LOA shall be issued.  

The Committee was of view that Urban 

development Dept. must  submit the latest 

compliance status alongwith the timelines in 

this regard. 
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4. Hon’ble National Green Tribunal has 

directed demarcation of flood plain 

zones and preventing encroachment 

thereof. 

 

 Compliance report submitted by Irrigation 

dept. on 27.1.2021 revealed that notification 

for Flood plain issued by UP Government 

vide no. 164/2020/2031/ 20-27-SI-4-07 

(NGT)/16TC dated 04.09.2020.  

Flood plain demarcation on ground is in 

progress . 983 pillars have been constructed 

and fixed as flood plain zone boundary 

pillars. 

5. E-Flow in rivers  For ecological flow, the notification dated 

9.10.2018 in river Ganga from Bhimgoda 

Barrage (Haridwar), Bijnore Barrage and 

Narora Barrage is being complied with. 

 

6. Chromium dump at Rania and 
Khanchanpur Village, 
Kanpur Dehat and Rakhi 
Mandi, Kanpur Nagar. 
 

 As far as Chromium dump at Rania is 

concerned, a decision regarding easing the 

conditions of tender has been taken in the 

meeting held by Chief Secretary on 

4.12.2020. Suggestions are invited from 

experts from NEERI Nagpur and 4 IITs on the 

conditions for agencies/firms who will bid 

for the tender. A report from all the said 

institutions in this matter and accordingly 

tenders shall be floated afresh. 

The Committee directed CPCB to take up this 

matter and check if the State government 

has deposited the imposed penalty. If not, 

then send notices accordingly.  

 
       

27-01-2021

X Anup Chandra Pandey

Dr Anup Chandra Pandey

Member, Oversight Committee

Signed by: ANUP CHANDRA PANDEY      

27-01-2021

X SVS Rathore

Justice SVS Rathore

Chairman, Oversight Committee

Signed by: SURENDRA VIKRAM SINGH RATHORE  
January 27, 2021 

Please visit our website: oscngt.upsdc.gov.in for more information 

193



S No ULB
No. of 

Dumpsites
Location of Dumpsite

Approx. Quantity of 

Legacy Waste (Tons)

Status of Legacy Waste 

Remediation

1 Agra (M Corp.) 1 Kuberpur, Agra 940000

Remediation work in progress. 

600000 MT remediated till June 

2021

2 Aligarh (M Corp.) 1 Mathura- Sasni Road, Aligarh 161632
Remediation work is under 

progress.

3 Ayodhya (M Corp.) 2
1. Afeem Koti

2. Near Dream Destination Site
77700 Under tendering process.

4 Bareilly (M Corp.) 1 Bakharganj 406975
Work alloted, which is to be 

commenced after mansoon.

5 Firozabad (M Corp.) 1
Kutubpur Chanaura Dumping 

Ground, Firozabad
135000 Under tendering process.

6 Ghaziabad (M Corp.) 2
1.Indirapuram

2.Pratapvihar
560000

1.Indirapuram Site work 60% 

Complete 2.Pratapvihar Site Work 

in Progress

7 Gorakhpur (M Corp.) 0 0 No Legacy waste reported.

8 Jhansi (M Corp.) 2 1 800000 DPR Under vetting

9 Kanpur (M Corp.) 1 Panki Bhausing 900000 Remediation work Under progress

10 Lucknow (M Corp.) 1 Ghaila, IIM Road 633911
Work of remediation is under 

progress.

11
Mathura-Vrindavan (M 

Corp.)
1

Laxmi Nagar Nagla Kolhu, 

Mathura
180000 LOI issued.

12 Meerut (M Corp.) 2
1.Gawadi Masudpur 

2.Lohia Nagar

1. 50000 

2. 900000

1.  95% Remediation Work 

Completed at Gawadi Site.    2. 

Remediation work to be Started 

soon at Lohia Nagar Site

13 Moradabad (M Corp.) 1 Rampur Road Near Deer Park 280000
Remediation Started(28527.585 

Ton remediated)

14 Prayagraj(M Corp.) 1 Baswar Plant 1200000 Remediation work Under progress

15 Saharanpur (M Corp.) 0 0 -

16 Shahjahanpur(M Corp.) 1 Kakra Kalan 60000 Work under progress.

17 Varanasi (M Corp.) 0 0 No Legacy waste reported.

Legacy Waste Status M Corps.

Annexure- VI

i.•Masiha Ganj; ii.•Panchwati
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 Steps for conservation of groundwater particularly 
with reference to critical, semi-critical or over-
exploited areas 
a) THE UTTAR PRADESH GROUND WATER (MANAGEMENT 

AND REGULATION) ACT, 2019 (U.P. Act No-13 Of 2019) 
Dated- 07, August 2019  and WATER (MANAGEMENT AND 
REGULATION) RULES, 2020 vide notification No.-158/76-3-
2020-10GW-2014, dated 25-02-2020 for protecting, conserving, 
controlling and regulating ground water notified. 

b) GoI‟s “Jal Shakti Abhiyan” being implemented aiming at 
comprehensive, water management. in „Over-exploited‟ and 
„Critical‟ blocks/ cities. 

c) GoI‟s “Jal Shakti Abhiyan-II” being launched on 22 March 2021 
aiming at comprehensive, water management in whole country. 

d) GoI‟s “Atal BhujalYojna” aiming at participatory comprehensive   
water management in 550 gram panchayats in 26 blocks of 10 
districts of U.P. (20 blocks of 6 districts of  Bundelkhand and 6 
blocks of 4 district of Western U.P.) is implemented. 

e) Similar to Atal BhujalYojna, government of U.P. also launched 
“Uttar Pradesh Atal BhujalYojna” in remaining 65 districts of 
U.P. aiming participatory comprehensive   water management. 

f) As per Ground Water Resource Estimation, 2017, out of 820 

blocks of Uttar Pradesh : 

i. 82 blocks have been categorized as „Over-Exploited‟ (where 

ground water extraction is >100%). 

ii. 47 as „Critical‟ (where ground water extraction is >90 

&<100%),  

iii. 151 as „Semi- Critical‟(where ground water extraction is >70 

&<90%), and 

iv. 540 as „Safe‟ (where ground water extraction is <70%). 

v. Out of 10 Urban Agglomerates, 9 have been categorized as 

„Over-exploited‟ and 1 as „Critical‟. 

g) The “Rajya BhoojalSanrakshan Mission” started from yr 2017-
18 to ensure convergence of the works of different departments 
in problematic areas so as to get significant effect on Ground 
water. In this Mission, all Over Exploited, Critical, Semi-Critical 
blocks and rest blocks of Bundelkhand and Vindhyan regions 
(Total 272 blocks) are covered under this Mission, progress of 
some major works are given below (up to March, 2021)- 
Check Dam 4742 2716 

Annexure-9
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Pond Rejuvination/Consrtuction 91749 36191 

Farm Pond 187065 171521 

Distribution of Drip/Sprinkler System  270684 63131 

h) The minor irrigation Department has constructed 5957 Check  
Dams and 789 ponds and target for the current year 2020-21 is 
construction of 183 Check Dams and 182 ponds 
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Water Quality Of River Ganga in UP
Year-2021

Month

SAMPLING LOCATION

U/s Kannauj

1
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~~~~

Dls Kannauj

2

Bithoor Kanpur

3 4
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- <:>0_u--z
~~~~
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Ghat), Kanpur

3100 1600

e~... -.,8 e
.- <:>
- <:>° -u--z"'~~::t~~

5

U/s Kanpur

6

At D/s Shuklaganj, Kanpur

e~... -.,8 e
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- <:>° -u--z"'~~::t~~

7
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(Bathing Ghat), Kanpur

e~... -.,8 e
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13000

Mar-21 4900

Jan-21

Feb-21

Jun-21

Jul-21

Sep-21
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10.7 3.3 4300

10.6 2.5 3100

10.0 2.7 4300

8.5 2.6 2100

8.5 1:5 2100

1700

1500

2100

1100

1400

10.3 3.5 4400 2500

1600

3400

1600

1600

Class of water

Category C

Below - E = Not meeting A,B,C,D & E criteria

Total Cottform (MPNIlOOml), max

9.3 3.0 3740 2140

Biochemical oxygen demand (mgll), max

Source: http://www.cpcb.nic.inIWater_Quality_Criteria.php

C = Drinking water source after conventional treatment and disinfection

o = Propagation of wild life and fisheries.

E = irrigation, Industrial cooling, controlled waste disposal

C

A

11.5 3.0 4300

11.5 3.0 3100

9.8 3.1 4600

8.6 3.1 2700

8.1 3.1 2700

9.9 3.1 3480 1700

B
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o

D

E
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10.6 3.5 24000
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o

10000

Dissolved oxygen (mg/l), Olin

B~ Outdoor bathing (organised)
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A = Drinking water source without conventional treatment but after disinfection
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C
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Water Quality Of River Ganga in UP
Year-2021

S A M P L I N G L 0 CA T ION
8 9 10 11 12 13 14

At Jajmau Bridge
DIS Kanpur Dalmau, Raibareli Kala Kankar, Pratapgarh Kada Ghat, Kaushambi

U/s Prayagraj
Dls Prayagraj(Batbing Gbat), Kanpur (Rasoolabad Ghat)
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Jan-21 10.5 3.8 31000 23000 10.4 4.0 43000 21000 10.4 3.6 2500 1400 10.5 3.5 2500 1300 8.6 2.0 2500 1300 9.9 2.4 2400 1100 9.1 2.0 1700 790

.'

Feb-21 10.3 3.8 27000 24000 10.1 4.2 41000 15000 10.5 3.5 2500 1300 11.0 3.2 2500 1400 9.7 2.7 2200 1100 10.0 2.8 2600 1200 8.8 2.6 2000 930,
Mar-21 8.9 4.5 22000 13000 8.7 4.8 31000 14000 10.0 3.9 2700 1400 10.2 3.8 ,2tfOO 1300 7.8 2.8 2400 1300 8.9 2.7 2200 1100 8.0 2.7 2400 1200
Apr-21 7.8 3.9 18000 10000 7.5 4.2 27000 14000 8.20 4.3 3100 1700 8.3 4.2 3100 1700 7.5 2.6 1700 780 8.6 2.8 2100 1100 8.5 2.7 2600 1300
May-21 7.3 ~:& 15000 7000 7.2 3.9 18000 7900 7.8 4.3 3300 1700 7.9 4.1 3100 1600 7.8 2.5 2000 810 8.3 2.8 2200 1200 7.4 2.6 2700 1200
Jun-21

JlIl-21

AlIg-21

Sep-21

Oct-21

Nov-21

Oec-21 •
Average 9.0 4.0 22600 15400 8.8 4.2 32000 14380 9.4 3.9 2820 1500 9.6 3.8 2760 1460 8.3 2.5 2160 1058 9.1 2.7 2300 1140 8.4 2.5 2280 1084

Category D D D D C C C

Class of water A B C D E Betow E

I Dissolved oxygen (mg/l), min 6.0 S.O 4.0 4.0 -
2 Biochemical oxygen demand (mg/l), max 2.0 3.0 3.0 -
3 Total Coliform (MPNIlOOml), max 50 500 5000 - -

A = Drinking water source without conventional treatment but after disinfection

B~ Outdoor bathing (organised)

C = Drinking water source after conventional treatment and disinfection

D = Propagation of wild life and fisheries.

E = Irrigation, Industrial cooling, controlled waste disposal

Below - E = Not meeting A,B,C,D & E criteria

Source: http://www.cpcb.nic.inlWater_Quality_Criteria.php
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Water Quality Of River Ganga in UP
Year- 2021

S A M P L 1 N G L 0 CA T ION

15 16 17 18 19 20 21 22

ale Tarnsa river, Sirsa, Son VIs Vindhyaehal,
D/s Mirzapur At Chunnar Pontoon

VIs Varanasi D/s Varanasi Tarighat D/s Ghazipur ale Gomti river, Bhusaula
Barsa Mirzapur Bridge

Month
E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~ E~

~ .. - .. - ~ 55 .. - ~ .. - .. - ~ 55 .. - On 55 .. - ~ 55 .. - ~ ~ .. - .. - ~ .. - .. -
~ .E E .E E ~ .E E ~ .E E .E E On .E E ~ .E E ~ .E E On .E E .E E ~ .E E .E E

5 :::8 ._c
5 ::8 ._c

5 :::8
._c

5 ~g ._c
5 ;:;8 ._c

5 ~g ._c 5 :::8 ._c
5 :::8 ._c

5 -c 5 - c 5 - c 5 -c 5 -c 5 -c 5 -c 5 - c0_ 8::: 0_ 0_ 0_ 0,.... 0,....8~ 0_ 0_ 0_ u~ 0_ 0,.... 0_ u::::Q u- Q u- u- Q u- u- Q u:z Q u- u- Q u- Q u- u- Q u-0 _z -z 0 "if -z 0 "if -z 0 -z 0 _z -z 0 "if -z 0 "if -z 0 "if -z
0 ~~

.. ~ 0 ~~ 0 ~~ 0 ,,~
~~ 0 ~~ ~~ 0 ~~ 0 ~~ 0 ~~Q ~::; Q 0::; Q 0::; Q 0::; Q Q 0::; Q o~ Q 0::;~ '"'~ &'!~ ~ '"'~ &'!~ ~ '"'~ &'!~ ~ '"'~ &'!~ ~ '"'~ &'!~ ~ '"'~ t.<,~ ~ '"'~ &'!~ ~ '"'~ &'!~

1an-21 8.3 2.2 2100 1100 8.9 2.3 1700 800 7.6 3.7 23000 13000 84 34 14000 8000 9.3 :J.) 1300 800 7.9 3.6 21000 11000 7.8 3.7 22000 13000 8.8 2.8 11000 5000

Feb-21 8.9 2.5 1400 810 94 2.1 1700 800 8.6 3.5 21000 11000 9.0 2.8 13000 8000 10.0 \.9 1100 700 94 3.3 14000 8000 8.8 3.5 17000 9000 9.6 2.5 11000 7000

Mar-21 8.0 2.7 1200 830 9.3 2.0 1700 1100 8.5 3.5 17000 8000 8.8 3.2 14000 7000 8.8 2.4 1400 700 7.9 4.0 21000 13000 7.7 4.2 22000 14000 8.5 3.2 14000 9000,
Apr-21 84 2.6 1400 680 8.5 2.4 1700 800 7.6 4.0 22000 11000 8.2 3.2 14000 8000 8.7 2.3 1300 800 7.9 4.0 17000. 11000 7.5 4.3 21000 13000 84' 3.2 11000 5000

May-21 84 2.6 1200 810 84 2.4 1700 1100 7.5 4.0 21000 13000 8.2 3.2 13000 8000 8.7 2.2 1400 800 7.7 3.8 17000 11000 7.6 4.2 21000 13000 ·83 3.2 11000 7000

Jun-21

Jul-2\

Aug-21

Sep-21

Oct-2\

Nov-21 "
Dec-21

Average 8.4 2_5 1460 846 8_9 2_2 1700 920 8.0 3.7 20800 11200 8.5 3.2 13600 7800 9.1 2.2 1300 760 8_2 3.7 18000 10800 7_9 4-0 20600 12400 8.7 3.0 11600 6600

Category C C D D C D D D

Class of water A B C D E Below E

I Dissolved oxygen (mg/l), min 6.0 5.0 4.0 4.0 -
2 Biochemical oxygen demand (mgll), max 2.0 3.0 3.0 - -
3 Total Coliform (MPN/IOOml), max 50 500 5000 - -

A = Drinking water source without conventional treatment but after disinfection

B= Outdoor bathing (organised)

C = Drinking water source after conventional treatment and disinfection

D = Propagation of wild life and fisheries.

E = Irrigation, Industrial cooling, controlled waste disposal

Below - E :::Not meeting A~B,C,D & E criteria

Source: http://www.cpcb.nic.inlWater_Quality_Criteria.php
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